4096.

OIH
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

LOK SABHA
UNSTARRED QUESTION NO: 4096
TO BE ANSWERED ON 18.08.2025

Contamination of groundwater in Barmer

SHRI UMMEDA RAM BENIWAL.:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to

state:

(a)

(b)
(©)

(d)

the details of the funds received by the Central Pollution Control Board under
environment protection and environment compensation during the previous years, year
and State/UT-wise including Rajasthan;

the details of the funds utilised during the said period, State/UT and item-wise including
Rajasthan;

the steps taken by the Government to prevent the contamination of groundwater and
surrounding areas in Barmer Lok Sabha constituency that caused by the disposal of waste
from crude oil production at the Mangala Processing Terminal through borewells by
Vedanta Limited, which adversely affecting the health of the local population; and
whether any inspection has been carried out to check pollution control/complaints in
Barmer district during the last ten years and if so, the details thereof location-wise along
with the inspection Report thereof?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE
CHANGE
(SHRIKIRTI VARDHAN SINGH)

(a) & (b) : The Hon’ble Supreme Court of India in the matter of 13029 of 1985, M.C. Mehta Vs
UOl issued directions and imposed 1% Environmental Protection Charge (EPC) on diesel vehicles
with engine capacity of 2000 cc and above which will be registered in Delhi-NCR as given in
Hon’ble Supreme Court Order dated 12 Aug 2016.

A total of Rs.538 crore has accrued in the EPC fund account as on 17 .07.2025, out of

which Rs. 194.83 crores (Annexure-I) have been disbursed as on 21.07.2025, and Rs. 201.6 crores
is allocated for sanctioned projects and activities and Rs. 54 crore has been earmarked as
performance grants for FY 2025-26 under CPCB guidelines for providing gap funding support to
19 NCR cities of are Greater Noida, Dharuhera, Gurugram, Sonipat, Bharatpur, Muzaffarnagar,
Bulandshahr, Panipat, Charkhi Dadri, Bahadurgarh, Baghpat, Hapur, Bhiwani, Jind, Narnaul,
Karnal, Palwal, Nuh and Bhiwadi.



Details of funds sanctioned to Urban Local Bodies (ULBs) under EPC funds for road
construction/ repair works, procurement of MRSM/ ASG etc are enclosed as Annexure-II. The
status of fund release for gap funding support for implementation of clean air city action plan to
16 NCR cities out of 19 NCR cities under EPC funds is enclosed as Annexure-III.

Environmental Compensation (EC) funds are collected in compliance of the directives
issued by the Hon’ble National Green Tribunal (NGT). As of now, a total of Rs. 620.6 Crores has
accrued in the NGT EC account. Out of this Rs. 80.82 Crores has been utilized, while Rs. 138.38
Crores has been committed towards 24 sanctioned projects and ongoing activities and Rs.284.18
crores is held in sub judice accounts as per Hon’ble NGT direction. The utilization of NGT EC
funds has been stopped after the Hon’ble NGT order dated 21.01.2025 in the matter of OA No.
638/2023. Details of the utilization of NGT EC funds under the specific activities and project wise
status / list of 67 projects is placed as Annexure-IV.

(¢) & (d): The oil company M/s Vedanta Ltd (Cairn Oil & Gas) operating at Mangala Processing
Terminal (MPT) in Barmer District of Rajasthan is engaged in the production of Crude Oil &
Natural Gas through underground exploration.

During oil extraction from underground reservoirs, water is also extracted which is a salty
water and the same 1is treated to remove the physical impurities and is further reinjected into the
same oil reservoir to help/ maintain pressure within the reservoir. Additionally, Reject water
(water that is not suitable for reinjection into the oil reservoir) is injected into abandoned wells at
depth greater that 1000 meters, well below the fresh water aquifers, further ensuring that no
contamination reaches the local water sources.

In the Mangala field the fresh water aquifer is located between 40-150 meters depth
whereas hydrocarbon reservoir is approximately 1000 meters or deeper. Between these two layers
lies an 850 meters thick impervious layer exists which acts as a natural barrier preventing inter-
mixing between fresh water aquifer and hydrocarbon reservoir.

During the oil exploration, hazardous waste i.e. drill cutting mud, sludge containing oil,
drilling mud containing oil are generated which is disposed in captive secured landfill of Mangala
Processing Terminal.

The industry is being inspected regularly by Rajasthan State Pollution Control Board to
ensure compliance of conditions of Consent to Operate & authorization under Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016. Inspections of M/s
Vedanta Ltd (Cairn Oil & Gas), Mangala Processing Terminal (MPT) have been carried out to
check pollution control/complaints in Barmer District. The inspection reports of such inspections
conducted during the last ten years are enclosed as Annexure-V.

*kk



Details of Disbursal of EPC Funds

Annexure-l

Head Amount
Financial assistance for setting up of pellet 13.78 crore
Smog Tower 38.23 crore
Technical studies/projects 17.84 crore
Clean air campaign and field visits 5.15 crore
Project related to laboratory infrastructure 6.77 crore
Project related to CAAQMS 27.9 crore
Infrastructure projects (road/pavement, MRSM, ASG) 26.29 crore
Gap funding guidelines 56.74 crore
Miscellaneous (stipend, infrastructure for office, expenditure for 2.13 crore

meeting/workshop, bank charges etc.)

Total

194 .83 crore




Annexure-ll

Details of CPCB support to ULBs for road construction/ repair works, procurement of MRSM/ ASG etc

S Sanctioned Welezsed
No. State ULB/Agency Work/Purpose JI— ) (Al;{r;lc;unt
Ghaziabad Municipal . .
Corporation (GMC) 8 road construction projects 13.37 crore 13.37 crore
Procurement of 16 Mechanical
Road Sweeping Machines
UPPCB (MRSMs) and 10 Anti-smog guns 12 crore 3.52 crore
(ASGs)
Uttar Procurement of 1 MRSM and 10
Pradesh GMC 7.28 crore 4.84 crore
ASGs
New Okhla lndustrlal. Procurement of 4 MRSMs and 5
Development Authority ASGs 5.60 crore -
(NOIDA Authority)
Meerut Municipal 12.07 km (15 roads) road
. . . 15.60 crore -
Corporation (MMC) construction/repair work
58.85 crore 21.73 crore
Procurement of 10 MRSMs and 10
.. . 8.05 crore -
Haryana Municipal Corporation | ASGs
Faridabad (MCF) 16 km road construction and 2.5
. 27.1 crore -
km paving works
35.15 crore -
Municipal Corporation 18 road construction/paving works 4.93 crore 2.46 crore
. of Delhi (MCD) paving ' :
Delhi New Delhi Municipal
Corporation (NDMC) Procurement of 5 MRSMs 14.3 crore -
19.23 crore 2.46 crore
Rajasthan IXIllglglpal Corporation Vehicles for collection of MSW 4.27 crore 2.1crore
4.27 crore 2.1 crore
Total for Delhi-NCR 112.5 crore 36'29 erore

Note: Works are awarded following due tendering process. 50% of sanctioned funds are released on
issuance of work order and remaining 50% on completion of activity.
* - Release of funds of Rs. 7.8 cr to MMC (15 nos. of Roads) and Rs. 0.81 cr GMC (5 ASGs) is under
process.



Status of fund released to 16 cities under EPC for gap funding

Annexure-lll

S. | City Sanctioned | Release | Date of Date of Components in the Proposal
No amount Amount | sanction Fund

(Rs. in (Rs. in Release

crore) crore)

1. | Bhiwadi 4.80 2.40 29/04/2025 | 03/07/2025 | 1 MRSM, 2 ASG, 35 auto tippers, 1
road Interlocking works (0.85 km)

2. Bharatpur 7.54 3.77 29/04/2025 | 03/07/2025 | 2 ASG, 1 MRSM, 9 road /pavement
Construction works (4.88 km)

3. | Greater 3.59 1.79 29/04/2025 | 03/07/2025 | 4 ASG, 1 MRSM

Noida

4. | Hapur 8.10 4.05 29/04/2025 | 03/07/2025 | 1 ASG, 8 Road side interlocking works
(10.2 km)

5. Bahadurgarh | 5.80 2.90 29/04/2025 | 21/07/2025 1 ASG, 1 MRSM, 4 Road/pavement
repair works (9.5 km)

6. | Bhiwani 4.98 2.49 29/04/2025 | 21/07/2025 | 1 ASG, 1 MRSM, 1 Pavement
construction (2.05 km)

7. Charkhi- 4.47 2.23 29/04/2025 | 21/07/2025 1 ASG, 1 MRSM, 2 Road Construction

Dadri works (1.83km)

8. | Gurugram 34.89 17.44 29/04/2025 | 03/07/2025 | 20 ASG, 20 Tractor trolley with ASG, 1
Construction of Footpath and
interlocking tiles (8kms), 5 C&D waste
collection centre/transfer points, 1 C&
D waste processing plant (400TPD), 20
EV charging stations

9. Jind 4.50 2.25 29/04/2025 | 03/07/2025 2 ASG, 6 Pavement Construction works
(8.97km)

10. | Karnal 4.71 2.35 29/04/2025 | 21/07/2025 | 3 ASG, 2 MRSM, 3 Construction of
onside berms of roads (1.55km)

11. | Narnaul 4.45 2.23 29/04/2025 | 03/07/2025 | 10 road Construction works (7.71 km),
1 ASG

12. | Nuh 4.48 2.24 29/04/2025 | 03/07/2025 1 ASG, 1 EV charging station, 9 road
Construction works (4.6km)

13. | Palwal 4.00 2.00 29/04/2025 | 03/07/2025 | 3 ASG, 2MRSM, 1 C& D waste
processing plant (40TPD)

14. | Panipat 6.40 3.20 29/04/2025 | 21/07/2025 | 2 MRSM, 2 ASG, 1 Road Repair and
Footpath works (3km)

15. | Dharuhera 1.77 0.88 29/04/2025 | 21/07/2025 | 2 Construction of footpath with
interlocking tiles= works (0.97km), 1
MRSM, 1 Intelligent Traffic
Management System

16. | Sonipat 8.99 4.49 29/04/2025 | 21/07/2025 | 5 ASG, 2 MRSM, 13 EV charging, 8

Road construction works (5 km)




Annexure-IV

List of Projects/ Studies/ Laboratory Equipment Procurement funded under EC Funds as on March 31,

2024
S.No | Title Type of Activity | Status Expenditure till
(Completed/ 31.03.2024 (Rs.
ongoing) in Lacs)

1. Review of National Ambient Air Quality Standards Research Ongoing 14.79

2. Preparation of guidelines for setting up of Biodiversity Research Completed 2.3
Parks in the floodplains of rivers of India

3. Scientific study to review the deep sea discharge norm at Research Ongoing 78.8
Kantiajal, Gujarat with respect to increase in concentration
of COD in discharge effluent

4. Source Apportionment / Carrying Capacity study for 25 Research Ongoing 600.5
Non-Attainment Cities (NACs)

5. Machine learning and Artificial Intelligence (Al) tool Research Ongoing 23.78
development for analysis of air quality data

6. Emission Inventories, Source Apportionment and Carrying | Research Completed 1.65
Capacity studies in the Indo Gangetic Plain (IGP) region

7. Installation and commissioning of Indigenous items for ring | Laboratory Completed 160.12
test and static injection system and replacing island tables strengthening
in wet chemical laboratory

8. Random verification of annual inventory report on Investigation Completed 113
hazardous waste management submitted by SPCBs/PCCs

9. Assessment of Air, Water, and Soil Quality in Baghjan Oil | Investigation Completed 52.01
Blow out site & its Vicinity, Tinsukia, Assam

10. Strengthening of Computer Network in CPCB IEC Completed 106

11. Setting up Continuous Ambient Air Quality Monitoring Monitoring Completed 500
Stations (CAAQMSYS) in Non-Attainment Cities (NAC) in infrastructure
the country

12. Development of National Hazardous Waste Tracking Investigation, Ongoing 0
(NHWTS) Software capacity

building

13. Design, Development & Implementation of OCEMS* Data | Monitoring Ongoing 0
Acquisition and Management System (ODAMS) for direct | infrastructure
data transfer for the Control of Pollution from Industries in
India
*OCEMS (Online Continuous Effluent/Emission
Monitoring System)

14. Development of comprehensive Extended Producer Infrastructure Ongoing 14.27
Responsibility (EPR) & Circular Economy Portal for surveillance

15. Upgradation of Laboratories with IT enabled services Laboratory Ongoing 208
including laboratory information management system strengthening

16. Development of E-learning module under Mission Capacity Ongoing 0
Karamyogi building

17. Implementation of centralized barcode system for tracking | Research Ongoing 0

of biomedical waste




S.No | Title Type of Activity | Status Expenditure till
(Completed/ 31.03.2024 (Rs.
ongoing) in Lacs)

18. Strengthening and upgradation of laboratories of CPCB Laboratory Ongoing 451.57

strengthening

19. Inspection of 389 Grossly Polluting Industries (GPIs) Investigation Completed 12.74

discharging in Hindon Sub basin through third party by
seven technical institutes along with concerned SPCBs
(Phase I)

20. Satellite based ambient air quality monitoring at national Monitoring Ongoing 20.02

scale (SAANS): Phase II - Maintenance and Improvement infrastructure
21. Assessment of Environmental Carrying Capacity of Eco- Research Completed 6.84
Sensitive Zones: Sanjay Gandhi National Park Mumbai

22. Setting up of Continuous Ambient Air Quality Monitoring | Monitoring Ongoing 0
Stations (CAAQMS) in Charkhi Dadri and Mohendergarh infrastructure
in Haryana

23. Noise Mapping, Hot Spot Identification and Mitigation Investigation, Ongoing 33.71
Plan for Noise Pollution Control in Delhi — I (85 L) Research

24. Inventory management system for laboratories and Laboratory Completed 373.818

strengthening of infrastructure strengthening

25. Conducting 2-day workshops at Central Institute of Capacity Completed 33.75

Petrochemicals Engineering & Technology (CIPET) building
centers on plastic waste management in India
26. Sampling & analysis charges, purchase of equipment/ NGT Ongoing 91.5
consumables, etc. for NGT assignments conducted by assignments,
Regional Directorates of CPCB Laboratory
strengthening

27. Demonstration of Effluent Treatment Plant (ETP) for Research Ongoing 8.35
Environmental Laboratory wastewater treatment

28. NABL accreditation and strengthening of laboratory at Laboratory Ongoing 5.33
CPCB Regional Directorate Bhopal strengthening

29. Inventorization of salt generated from Common Effluent Investigation Ongoing 9
Treatment Plants (CETPs) of Textile & Tannery sector and
status of management in the state of Tamil Nadu

30. Status of Secured Land-Fills (SLF) maintained by Research Ongoing 3
individual industries and CETPs in Tamil Nadu and
assessment of ground water quality around SLF

31. Study on flood plain identification & demarcation of River | Research Completed 6.3
Mabhanadi in the identified stretches

32. Development of state of the art laboratory infrastructure at Laboratory Ongoing 23.15
CPCB Regional Directorate Bhopal strengthening

33. Strengthening & upgradation of laboratory of CPCB Laboratory Ongoing 0
Regional Directorate Vadodara strengthening

34. Upgradation of the central laboratory of Pollution Control Laboratory Ongoing 344 .4
Board, Assam strengthening

35. Information, Education & Communication Activities in Capacity Completed 24.92

Arunachal Pradesh

building




S.No | Title Type of Activity | Status Expenditure till
(Completed/ 31.03.2024 (Rs.
ongoing) in Lacs)
36. Inventorization of Seven types of wastes in Arunachal Investigation Completed 90
Pradesh

37. Setting up of laboratory at Namsai, Arunachal Pradesh by Laboratory Completed 59.85
APPCB strengthening

38. Procurement of Video Conferencing Equipment for Capacity Completed 2.85
Nagaland Pollution Control Board building, IEC

39. Inventorization of Hazardous waste in Nagaland Investigation Completed 41.18

40. Information, Education & Communication Activities in Capacity Completed
Nagaland building

41. Construction of 1 km road using plastic waste (polymer Research Completed 27.31
bitumen road) at Signal point, Dimapur, Nagaland*
*The project was undertaken by Nagaland Pollution
Control Board to demonstrate utilization of plastic waste in
road making.

42. Inventorization and awareness of E-waste in the state of Investigation Completed 22.5
Nagaland

43. Installation of Real Time Water Quality Monitoring Monitoring Completed 375
Stations (RTWQMS) by Punjab SPCB infrastructure

44, Laboratory Upgradation of Punjab SPCB Laboratory Completed 540

strengthening

45. VOC emission spray painting and control technologies Research Completed 4.55

46. Manipur Pollution Control board — Assistance for urgent Laboratory Completed 86.91

needs of the laboratory of the board (procurement of strengthening
equipment, consumables, etc.)

47. Waste to wealth hackathon under Mission Life IEC Completed 1.8

48. Conference cum training program on environmental IEC Completed 1.22

pollution and remediation conducted at Delhi Judicial
Academy
49. Upgradation of monitoring capabilities of Air Laboratory in | Laboratory Completed 106.8
CPCB through procurement of HPLC system & accessories | strengthening
and PM, s Samplers
50. Restoration of Phuldera drain NGT assignment | Ongoing 62.5
51. Study to establish whether existing batch processes and NGT assignment | Completed 3.84
advanced batch automated process are able to meet
environmental concerns vis-a vis- continuous process in
tyre pyrolysis Industry
52. Assessment of environmental damage and preparation of NGT assignment | Completed 25.73
restoration plan for air, water and soil environment due to
styrene gas leakage at Visakhapatnam
53. Bioremediation of contaminated soils and surface water NGT assignment | Ongoing 6.78

bodies and ground water (aquifer) of the De-sludged and
refilled Lagoon of Distillery Spent wash of M/s Godavari
Bio-refineries Ltd. at Sakarwadi, Maharashtra




S.No | Title Type of Activity | Status Expenditure till
(Completed/ 31.03.2024 (Rs.
ongoing) in Lacs)

54. Environmental and health studies in Malegaon in pursuant | NGT assignment | Ongoing 354

to Hon'ble NGT matter in OA No. 359 of 2019-PB

55. Project for reporting built up area with all floor plan NGT assignment | Completed 2.26

drawings and measurements of A wing & B Wing of
Project at CTS No. 628 A & 629 C, Village Kandivali
Mumbai in pursuant to the Hon’ble NGT matter in OA no.
77/2019 (PB)
56. Ambient Air Quality Monitoring at Charkhi Dadri NGT assignment | Completed 1.35
57. Monitoring of Tadgam, Tithal and Jampore beaches in NGT assignment | Completed 10
Valsad, Gujarat and Daman
58. Sampling of Cigarettes & Bidi Butts through IITR- NGT assignment | Completed 48
Lucknow
59. Compensation to the concerned students by Delhi Legal NGT assignment | Completed 51
Service Authority
60. General Framework For Imposing Environmental Damage | NGT assignment | Completed 6.29
Compensation - Meta-analysis study for Environmental
Damage Assessment

61. Restoration plan for environment, public health and ground | NGT assignment | Ongoing 780

water around Panipat refinery

62. Testing of vegetables, edible products, soil & water on the | NGT assignment | Completed 2.46

bank of river Yamuna in Delhi

63. Damage Cost Assessment for MSW Landfill site at NGT assignment | Completed 8.74

Bandhwari Village Gurugram

64. Validation of Right Biotic System for carrying out quick NGT assignment | Completed 10.27

hygienic survey of rivers

65. Report on impact of operation of kiln on air pollution in Hon’ble court Completed 1.65

NCR in pursuant to Hon'ble SC civil appeal 18213/2023 assignment
66. Report on extent of damage in & around MIDC Tarapur; NGT assignment | Completed 5.19
restoration measures, environmental damage cost & cost of
restoration, and individual accountability of CETP and
polluting units in pursuant to Hon’ble NGT OA n0.64/2016
(WZ)
67. Value added use of Bottom Ash of thermal power plant as Research Ongoing 0

partial replacement of natural sand in concrete
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Report No. : 20564

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE 5TATE BOARD ANALYST
(Sec Rule - 24)
Final Report

Report On : 25/05/2021

| herehy certify that | 8. N. Tikkiwal, Stnte Board Ana
53 of the Water (Preveation & Control of Pollutio

®

iyst duly appointed under sab Section(3) of Section
n) Act, 1974 received on the 09042021 from Mr

Bhalaram Siyag, AEE, Balotra RSPCB Balotra 2 sample of Water of Tubewell of Sh. Hemant Kumar

Near Mangla WP-01 Jogasar Kuam , Near Mangla WP-01,

Kuan , Barmer Collected

from Tubewell of Sh. Hemant Kumar, Near Mangla WP-01, Jogasar Kuan, District Barmer Collected
on 07/04/2021. The Sample was i 2 condition fit for analysis as reported below :-

I further certify that 1 have analyzed the aforementioned sample on 25/05/2021 and declare the result of the

analysis 1o be as below :-
5.No. [Parameters Result
! pH .36
u‘ 2 |Chemical Oxygen Demand (COD) mg/! 2.0

3 Bio-Chemical Oxygen Demand (BOD) (3days a1 27° €) mg/l Not Traceable
4 Copper as Cu mg/l Mot Traceable
5 Zinc as Zn mgN 0.545
& Nickel as Ni mg/ Mot Traccahle
1 |LeadasPbmgh Not Traceable
B Total Chromium as Errnsﬂ Mot Traceable
9 Iron as Fe mgA [0.73

| 10 Cadminm as Cd mg/l Not Traceable
11 |Chloride s €1 mg/l =% 312
12 |Sulphate as SO, mg/ 116
13 Hardnesa (Total) s CoC Oz mg/ 108
14 |Handness (Calcium)asCaCOamgt 64

W) 15 |Magnesiom Hardness as CaCO» mp/l —— 44

| 16 |Calium (Titrimetric) as Ca mg) 26
17 [Magnesium as Mg mg/l 1
I8 |Fluoridess F mgl 1.16
19 |Toml Dissolved Solids mg/] 896
20 [Total Alkalinity as CaCO3 mg/l 160

The eondition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 25 /08/2021

BOARD ANALYST

L

Rajasthan Stwte Pollution Control Board
Head Office {Central Laboratary )
4, Institutional Area, Jhalana Doongari,
Jnipur-302 004
Phone: 014 1-51 59648, 5150607
Fax: 014)-5] 59655

L e T



Report Mo, : 20865

FORM - X

RAJASTHAN STATE POLLUTHON CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Repont On © 25/05/2021

| herchy certify that | 5. N, Tikkiwal, State Board Analyst duly appointed under sub Seetion(3) of Sectfon
53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 09/04/2021 from Mr

Bhalaram Siyap, AEE, Balotra RSPCB Balotra

Pajuram/Kirturam Near Mangla WP-04 Jogasar Kuan , Near Mangla WP-04, Jogasar Kuan , Barmer
Coliccied from Tubewell of Sh. Rajuram/Kirtaram, Near Mangla WP-04, Jogasar Kuan, Distiict

Final Report

a sample of Water of Tubewell of B5h.

Barmer Coliecied on 070472021, The Sample was in o condition fit for analysis as reported below -

| further certify that 1 have analyzed the aforementioned sample on 25052021 and declare the result of he
analvsis 1o be as below =

=

S No, |Parameters Resull [

1 |pH 3.73 |3
2 |Chemical Oxygen Demand (COD) mg 6 B
3 |Bio-Chemical Oxygen Demand (BOD) (3days 3 27° C) mgh Not Traceable |
4 Copper as Cu mg/l Mot Troceable
s |Zinc a5 Zn mg/ 0.425 B
6 |Nickel as Ni mg/ Mot Traceable |
7 |Lendss Pbmgh Not Traceable | |
g Total Chromium as Cr my/| Not Tmceble |
9 lieon s Fomgh 0.65 i
10 | Cadmium as Cd mg/! ; Not Traceable
1l |Chioride as Cl mgh i 296 il
12 |SulphateasSOumet n I
13 |Hardness (Total) as CaCO3 mg/l 120 K

| 14 |Hardness (Calcium) as CaCOa myl 2 m
15 | Magnesium Hardness as CaCO3 mg/l 18 I
17 Calciom (Titrimetric) as Ca mg/1 el

T Magnesium as Mg mg/l iz

18 |Fluoride us F mg/ 0.531 B
19 |Total Dissolved Solids mg/! 796 £

| 20 |Total Alkalinity s CaCO1 mg| 152 B

The condition of the scals, fastening and container on receipl was as i

Signed This On 25/05/2021

ollows : Intact

P el

Rajasthan State Pollution Coatrol Boarc
Hesd Office (Central Laboratory )
4, Instituticnal Arca, Fhalana Doongars,
Jnipur-302 004
Phone: 0141-51 59648,51 39607
Fax: 014]-51 59663
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RAJASTHAN STATE POLLUTI0
4 (i
REPORT OF THE STATE Hmngh::ﬂﬁ'g?ﬁm :
(See Rule - 24
Final Repery
No. : 20566
hon st
Ihﬁé‘! cotify that 1 S, N. Tikkiwal, State Board Analyst duly appointed under
iy Balote Eﬁ?ﬁnwm] i | e
Elil'_i'll- i, m na ﬁ-ﬂ'-lP]E aof Water of Ta
le Near Hl‘lh wr-04 Jnﬁ“’r Kllll'l ¥ Hﬂf hhnﬂ'ﬂ WF-H-, Jpﬁn“’ Kuan ‘E&ﬂ Collected

Tubewell of Sh, Mohanram Gu‘d’l:l'l, Near Mangla WP-04, :
mm 0710472021 The Sampie was in a condition fit for mlmmﬂ;:mw Barmer

Mobanram

lwﬂ‘imh-tjﬂ gnalyred the alorementioned sample on 25M572021 and declare the resub of the

S.No. |Piramelers Result o
| feHl $.81
‘ 2 Chemical Oxygen Demand (COD) meA 0.2
3 Bio-Chemical Oxygen Demand (BOD) (3days a1 27° C)mgA Not Traceable
4 |Copperas Campikp Nt Traceable
5 |zeszamgl 0335
& |Mickel as Ni mg] Not Traceable
1 % Lead a5 Ph Mot Traceable
| 3 Tos! Chenmium as Oy mg/l Not Traceable
9 iroa a5 Fe ] DA3
W {Codmium as Cd mg/l Not Traceable
I |Chioride 25 mgA 136
12 [Sulphatc as 50, mg/l 102
LB JmﬂmﬂmCﬂ]mﬂ 120
d__[f___ Hardness (Caleium) ss CaCOs mg/l 58
15 |Magnesium Hardness a3 CsC0a mg 51
L6 |Caleium (Titrimetric) as Ca mgf i
- 1% Fluoride as F mE:'-'— o7
19 [Tonl Dissolved Solds meh L
“-_u_@__jmmnuﬁnhmc-m;m 134

1 _____———__.__
ne condition of the seals, fastening and container on receipt was os follows | Intact

Signed This On I5/05/ 2071 W
ARD ANALYST

Rajasthan State Pollution Control Baard
Head OfTice (Central Labortory ]
4, Instirational Arca, Jhalara Deongari,
Jufput-302 D04
Phone: 014151 59648, 1 39607
Fax: U141-51 59645



itt-llisfhnwl status:- In reference o the compiaint the MM“ £
m inspected by undersigned on 20/12/2019. :
e or area concerned in complaint is agriculture land of Sh. Jesaram I.nn“d

ct y}HFT Kawas m:.uu‘r.h west direction. .
ect ha!.p carried out in presence of Sh. BR Jat, Manager-Environment u!

.”vmnn {Calrn O!l & Gas) Limited

-:_ n‘_&lha; complainant he told that the seepage water Is caming o thrk
uf hﬁﬂ" ;Hui oll mix water is discharging onto their land from MPT Kawas. :

l .-' -insp. on'carried out intide of MPT Kawas premises, Mfi‘hl’tﬁln'll Limited
wim starage tanks |e. fire water safety storage tanks [JE-E?!E&@:
=iy -0 'ln rl‘llmher'.l. injection water tanks (-03 in numbers), thltm
h'. meter capacity-01 in number), treated water tank (5565 cublc meter -

] l'ﬂ.llnbu:l. filtered water tank-(2824 cubic meter capacity-01 in numhrl
e :-- ater recharge pit. All water storage tanke have been prnuidld with
[c3 :' i "i'ﬁﬂnnl!mﬁu have been cbierved, - -
te ob tions outside of the MPT during course of Hﬁpeﬂlﬁh hﬂ i_m:h
'Hnﬂ mix water or waste water from MPT Kawas to l;.rl:u-lll.ra land.
Pl Tor ground wate ‘1'.=:|u : |
N imd,l-luwwertl'hﬂgnw;enrrﬂsm
h | vdfmuut pressure from heavy infrastructure of MPT, g
in natural rain water ﬂmu location of &Hemﬁ llm;:l !

pnﬂhl! uuuui!-nluﬂm tumuu{ '
Ilrmh;;pd. Ifitis related to MPT,

*u{;....l_ . - T

Pll!ﬂllfururunl andfurl:lur acess:
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RAJASTHAN STATE POLLUTION CONTROL BOARD
VERIFICATION REPORT

MU Vedanta Limited — Cairn Uhil & Gras
LION-90/1 Block — Onshore O] & Gas Production
District Barmer Rajgsthon

A complaint related with po lution being croited in Barmer €1l & Lins Production area by Mis Vecanta Limited
. Cairn Ol & Gas breachin : Environmental Laws & using banned chermical substances was received at Head
Quarter Ragasthan State Pol uon Comtrol Board {RSPCB) Jaipur, This complaini was forwarded |y Shri Hemu
Ham Chowdhary, Hon'ble wlimister of Forest, Eavironment & Climate Change Department Gi fvernment of
Rajasthan. In this mater | fewl Quaster RSPCB direcied undersigned 0. verify the facts mid 1w bl
verification report, In orde: fo investigate the issuc nspection of above D1 & Gas Production activify - i
conducted on dated 306047 022 & 03052022, Detuls of Mis Vedantn Limited - Caim Gl LS wonL s
activities, statutary cleamne -5 and waste managernent etc. are us under-

A, Detail about activi ses & statutory clenrances-

o Harmer (0 & Gas Production area |¢ Rajusthan juint vemure (RI-ON-G0/1) blcEk COmprises
of Vedanta fimited (Calm Wil & Gis) pnd Mis Ol and Natural Gus Corpon fien Lt
(NGO 0+ hyvdrocarbon explortion, development. and productsn acsiveties. The block b
ioeated in L istrict Jalore and Barmer of Rajasthan ste |t s spreaded over an arcs ol 311 ] b
[his Petral ym Mining Lease (PML) arga 5 alloned by Manistry of Petrolewm o) Matura] Cias
I MoaPNG) Covernment of India..

= Caim staried @5 explorstion sctiwities m RION-90'1 block area in year 200L First
Environmental Clearance (EC) for explomtion & appruisal well drlling wai granted b
Mimmstry o Environment, Forest and Climate Change | Mok F & €C) Governme |t of India on
Jated Sth ) nusry 2000 for dralling of 9 wells. Subsequently, Cairn obained 3 motk ECs m-yem
303, 2006 & 2054 for explomtion & spprarsal drilling activities. Cairn has abtz ined scparaly
ECs for production of hydrocarbons from HION-G0/T block. The first production EC was
granted on 215t Mareh 206 and 1l daie, company has obtained 1otal 8 ECs for enhanced
hvdrocarbon production. Latest EC for expansion projects 10 produce 400,000 BOPD of Crude
Ol and 7500 MMSCED of Nawreal Cias from RION block was granted by MoEF & CC on | ith
-'"tffl'll i

»  Totnl peoyaphical arva of RIONSOT block divided nto 3 Pars as Devel ipnient Aress
(DAY bases on Petroleam Mning Lease (EML)

. Bevelopment Area -] (DA-01) or Petroleum Mining Lease -01 - Total Area 1539 K
. Cevelopent Area -2 (DA-02) o Petroleum Mining Letse 207 - Tot| Area 430Km
1. Development Area -3 (DA-03) or Petraleum Mining Lense-03 - Total Area 820K’

Company ws obtained A wise (s for three [Development Areas (DA-01, B2 & DA fisi
developme it of hydrocarbon  production well pads and scparsle CTEs Tor uther ST TR
{acilities 1 & processing termirnls | MPT & Rl L operation base, wisrelhouses, Axila. Central

1 8
2
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RAJASTHAN STATE POLLUTION CONTROL BOARD

Polvmer Faoiliny, Solid Liguid Separntion facility 01 Kawes NW and one. for exploraton &
appriisal dr ling (60 Wells), Production process and other activities me wentical ot all well
prods and conmon DA wise CTE won granted by RPCB for development of multiple well pads
moeach I2A aren foes T WP g A0, 40 W Ps o DA-D2 & 6 'Wis i DA-03 arcia) wid
cumulative arilling of 3379 wells all } DA areus,

# Ason datg, company has otal 126 live consent to operate {some sites having muktiple CTOs fin
ditferent exy ansion activities) and [0 Haznrdous Waste Authorzations for [ 10 facilites.

#«  Cairn has doveloped two progessing terminals named as Mangaln Processing Terminal (MPT )
and Raagesl war Gas Terminal (RG T for processing of crude oil and natural gas respectively
The well prds from associated fields sre connected to these terminals through underaronnd
pipelings: The peoduction flaid 15 processed mn these terminals. and further dispatched 1w
disnstream adustnes though contimuous heated msulated 680 km loog pipeline mnning from
Barmer (Rajasthan b g0 Bhogat (Jomnagar, Cujarm). The demi] operating Facilities in RION 4
as Block is s under-

[ Fes&Wellpsdeount [ T Dferfadiie.
»  Mungals (22) *  Mangals Processing Terminal
o Bhagam (15) o Rangestowan Gas Terminal
o Ajhwanyadll) o Cemmi Polymer Facility
o Giido(8) s Polymer Storage Yard
#  Raigeshwan s (7] ®  Woarchouses (2}
*  5a nswati (3) o MPT Operation Base
# N eldid) o ROT Dpernoon Base
& WiV Field (1) ¢ BH-08 Camp Site
*  Roaggohl () #  AGIE{(8)in RJ
¢ Kuoameshwar (| o Pipchnes (Inter & Intra feld)
= bpellte WPs(21)
Crbservation-

Different proces e« of the activity were found in operation

All getivinigs & facilittes have been estabtished and operared after obtmining reguired statuton
clearances from concerned competent nuthorit

Stptutory clenra ces ore bemy renegveed fimae 160 Time

Complistce reports of the clearmnces are being submitted to concerned competent suthority.

8. Wastewnter Manag cment;

During process of pooduction of Crade o1l followmg main siresms of waste water are geserated in the

sebwity. Present pro tice for handiing. treatment and disposal of waste water from these streams 15 s
e
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¥ Produced Water

This stream of wa e water i generpted during (il & Gas upstream operations. The well fuid
comprises of Crude Ohl. Natural gas, and Produced Water (PW) separated through phass separation
The crude in RION 9071 block, has high viscosity and it can be efficiently extract only theoigh hat
water flooding into the oil resarvoir o nplice the voids for sustiining the reservoir pressure i
optimize e oil recy very from sub-surface formation. The prochuced water during producticn o directly
transported o processing termmal and after desired tremment 1 fs re-injecting back i Ihe reseno
for voud replacemen Through technology interventions in wastewater treatment plants, Cam 15 able to
recy el 00 of Pri duced W ater

7 Drnlling Wastew ater:

This Wnsewater generated during deilling activities from washing of drill cuttings and of jer cleanimg
setivities. This wast saater contained gl sospended solid content. M¢s Vedunta Limited - Larrd il &
Gas has mobile sol d boguid separation unit o treat this fasw water and treated wuste wal ir reused o

drilling opernttions o = well 8 wied for reanjesthion
o Pigeing and Wl Services Wastewiter

This wastewatce sti-am is generated from pigging of pipelines and well services amd mas )iy conlinrs
cride oil trices and sludge. This wastewater is tiemporarily stored in open pits (HDPE with Brick lining
and Conerete and/c - HDPE lined pit) af well pads and further transported 1o treatment anied 1= injection
hack o hydrocarby o reservolr for vold replacement. M's Yedanta Limited - Caim O & Gian D
comstricted two eff Lent treatment plants for treatment of wiste water from its activities. ! Jut of these
ane 15 located at Kiwas NW (Village Lakhani Meghwalon Ki Dhani Tehsil & Distract barmer) il
another bs located (1 Mangala 36, Design capacities of these plants are having capicity ol 30W0 BOLED
& 3178 KLD respectively. The tremed waste water i finally used for re-mjection heck mto the
reservolr for voud noplicgment.

e crude o] trsce 10 wasewntet penerated through pigging and well mamtenance activit s imlling,
well bore cleanout surface well testing and frsching) gets accumalated and floal over |wastewater
stommpe pits. The seme is-skimmed on regular interval and sent 1o MPT for further procesting throwsh
offspec 1ank

o Pomestic Wasl owater Recyching:

To hansdle und trea ment of domestic sewage STPs have boen installed at process term imals (45 KLD
MET ) and operatio + hases {330 K1 w MITT O &40+25 K 1.0 st RGT Camp), ' Trested vater 15 pwed
in greenbelt ares e irrigation. Additionally, Carm has constructed wetland (Reed Bed System) of 10

KLD capacity a1 Bl 106 camp for recychng of domestic sci e

\

35

s :



€.

FEpelb

L L 1.7 4
-y

RAJASTHAN STATE POLLUTION CONTROL BOARD

L Hirse sy i -

Dnifterent Facilives for waste water undling, trestment and disposal were venfied at site amd found
i operstive condition. 1t was intunated that operation of trade effluent plants depends upon
suflicient guintiim of waste watér

Records refated wil operation of treatment facifites are belog maintained,

Maintenance of lemporary waste waler storage pits al all well pads is required (o be imprived ani
miuee reguent baciuse liners and walls of pits gets damaged dunng removal of ol traces'crude znd
waste wilter, Dx ring visit the pits were lound damaged at some well pads e W, Y, |, 14 ete
and possibilities of seepage of untreated waste water inay not be ruled out. Though it wnn intimated
hy representitive of M/s Vedanta that pits are properiy maintained before outcome of rainy season
lewever. 11 is 1 be practiced regulardy as and when needed

Foval smell was ohserved a1 some places in and arownd the well pads due 10 lemporary storage o
witsle waler il open piis.

Huozaedoos Waste Vidnagemeny:

lirall cuttings and irinus il swastes are the major cotegories of hazardous waste beinp gencrited
during ppstream h-drocarbon opentions. The Company has obtained authorization for generation,
cotlection, Stomge nd disposal of hasrdous waste of different citegories generated at well pads and ai
proesalig lerming s Yajor categories o hazurdous waste, is guantity and mode of disposal arc as

undler:

L‘.irull E‘I.Iﬂll'lg‘h excl dmg Th-ﬂ!l!

: ﬂ# A
025 llnu-'IT "'ﬂn- ell

Landfill Coprocessing

Fromm il iste-basad mud IH::II a ” — el

_'-;H-.!EE |..L:|-|.ﬂr..;|||un|: ol (Car 321 | 53 MT "."..q.l! Lﬂ.u:i.ﬁll L nprmnumk
Lari b o cmsl.ummg oll (Cat. | 478 M1 Well Landfill / C OPTOCCASINE

: :.'I — ————— (3 —— e S— -
Empty contamers sireis/ limers | 15 MTMuonth - MPT | Reuse /Sale to Authorized

contaminated witl Hazardous | 8MTWell Annum - WPs | Reeyeler

| wkte ‘chesbesds 0. 330y

| Contaminated cotton rags o | 12 MTMomb - MPT I:ncmmllnrl:_lfnmxl:ﬁum
| other clcamng ma erials (Cat L MT Well/ Anmim - Whs
L pEd)
Chemical 5I|:L'dg1: {rom 100 M /Month | Landfill / Coprocessimng, :
wastewiter treal ent {15.3) " —
Concentrition or v pomtion SO0 MT Month - MPT Landfill / Coprocessing
ru,udueu (G utagor 37.3) : 0 MT'WellAnnum - Whs ot
| et | sed €0l (€ ategery 5.1} 95 K L/Manth - MPT | Reprocess/Sale to suthorized
| o | § MT/Well'Annum - WPs 1__ruuc1.'-:|f-:r
| Waste or Residue contaiming Ol 675 MT Month - MPT | Landfill ! Coprocessing
| (Cotegory 5.2} 55 M1 Well Annum - WPs | Incineration / Sake to recycler

; N
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Obseryation-
Records of Hoe rdous waste gonerotion, trestment and disposal nre bemy maimtsined in preseribed
formats of Hazurdows and Other W astes (MVanagemant and Transboundary Movemen ) Kules, 2AH®
[HWMB-2016)
The pll-based o 11l cuitings hazardous waste is bemng disposed in real time 10 cemert plant, while
miher waste is boing collected ut captive TSOF i MPT for stabilization and mosture sorrection anid
dispeose Further | cement industry,

- Capteve facilitee  for handlog. treatment and disposal at captive TSDF were o1 line and aperational

1y, Verifieation of content of ¢omplaint;

Dhuring visit verification of - onatents of complaint was done in presence of complamants and vill gees The lisl
of complamants and village = present during venfication is being attsched as ANNEXURE-L Rpresentatives
\W/s Vedanes Limited - Cair 1 Ol & Gas Dr Bhoma Ram Jat, Chief Environment Manager- Onskpre and Lapt
Deepak Patmi, DGM - Sect rity and Admintstration also accompanied duning verification, It | unporiant 1o
mention here that dunng st on dated 30042022 the eomplamant 3h Ramlal. » membe | of Harmer
Gudamalani Tel Gas Parvay iman Sanmakshan Samittee, was contacted telephonically and 4 reques | wis nude 1o
he ol site during verification However, he felt constrained 1o be on site due 1o shorage of time th irefore revisit
was conducied on dated 034 5, 2022 giving prior mtimation (o complainants. Point wise details of Tndings w.rd
comiplaimg 1g a5 under-

=  Paint mo, 1

it hns been mentioned in thi - pont that dering prodoction of crude ofl MY Vedanta Limited - Ca m Uil & G
1 carrving out process of “H sdraulic Fracturing”™ and using banned chemical substances i this prpcess. Dhue
this practice ground water 4. soll of aren ure getting contaminsied, cracks have been developer i houses &
witter storage tanks {Taanki s} and earth quake like vibrations are felt during night hours, During visit abso
illagers of area repeated the same 1ssues and showed the cracks in their houses. Problem of vibrasion and noise
wiss also reported due 1o “Hy drwlic fractunng” operntion,

Ihe matter was examined 314 it was found in literature that “Hydraulic fracturing” is a technique i which
lange volumes of water and samid, arnd soull volumes of chemical additives are infected into low permeabiliy
cubsurface formations to in ‘rease ofl or el gas flow, The tepection pressure of the pumiped fluid creites
fractires that enhance gas ovel fluid low, and the sand or other coarse material holds the fra tares apen. 3
I'he records of activity were also examined for knowing status of this technigque in the statutory ¢ eamnces ldoe
Environmental Clearance (0} jssued by the MoEF & OC. GO and Consént 1o Operate, jssued under
provisions of Water At 1974 & Air Act 1981 by RSPCB. Dursng exammation it was found thar M-y Wadant
Limited - Cairn Oil & Gis has diselosed thes process in its progess description mentioned it ELA reports
submined ar vme of applicat on for EC. Subseguently, the competent authority, which issued EC 15 the activity,
hits ot mposed any specific condition regarding not using this process during production activity. Similarfy,
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Canseént to Operste, ssued under provisions of Water Act 1974 & Air Act 1981 does not restricts the activity
fur carrying oul the process of “Hydrmulie fractunng™ '

1y srder 1o gather the mfor ation of wate guality, samples of 03 bore wells {located in vicinity of well pad no
1 4. 19) were collected and analyzed for the parameters mentioned in 15 10300 Drinking Water-Specifications.
et af this analvsis is aiched as ANNEXURE-LL It is ymporant 1o mentian that durmez samphing from the
Bore well located in premis 2 of sh Ashok Kumar (Sear Well Pad no 01 ) flow of blackish water and smell was
nhserved during first few scconds. However. it was disappeared dunng continuous running of hore well

Li Heht of above it is fow o that process of “Hydraulic frcturing” is o commaonly used practice during
production process of oil & gas, Further, this process could not be regulated under provisions of Water
Act 1974: Air Act 1981, 1.1 Aet 1986 and rules made there under, bence further examination in this
e i beyond jurisdiction of SPCR. In this matter demand of complainants regarding ill effects, use of
banned chemicals & ban of the process may further be examined and decided by concerned competent
authority engaged in vegulation of production process of Ol & Gas sector,

s Poast i 2

I issiie in this point s re sted with practice of siorage of waste waler contmining mud of tsces of crsde it
ihe pitsal well pads/ explon tion sites of the actevity 1t his been also mentioned in the complaint that due w this
sorage practice cultivable felds got ruined. land become barren and guality of ground water is degrading
Furing visit it his been veritled that waste water containitg traces of crude or vily mud is temporarily stored i
pits located within premise  the exploration sites; margmal well pads and preduction well pads before its final
iroatrnent. Further it has al o been verified that at exploration sies & marginal well pads HDPE lined pit Le
vt hen pit with HOPE Tiner | 1060 Micron or mone are used for stomge of waste water and 41 production phase
‘Puces” pits sre constructe. (1 premise of well pads. | he design of “Pucca™ pit is attached as ANNEXURE-
[he practice of storige of w st¢ water inta pits has been permitizd in EC and consent letters.

s Vedanta Limited = Coiin U4 & Gas has also constructed 06 deep dump wells {04 at Mangla South She &
(12 at Village: Jasnathpuri, Panchovat - Chokla, Tehsil — Bayta.) for disposal of treated waste waer. Cut of
these b6 wells 02 wells are i operation, 02 wells are standby and use of remuining 02 (Jasnathpur) 15 yet nod
started. These deep dump vwells are permined m EC and consent of the Board. The qualitative standards tor
deep dimip well water han o also been mofified i E P Act 1986 and these wells are permifted in statutor
cloarmmeas

ALl these pits are psed for tonpoemey stomage of waste water before is trestment &5 mientigned m point oo, Bo&
C of this report. During vic i oo spillage of waste Wiler wes ohserved at site. However, it was observed thut
maintenarice of emporary 1. aste witer stomge pits o1 production well pads sites required 1o be more wmproved
in order to avond posaibilities of peroolation of whste water into the ground because wally and impervious
srface of some pits it well pads (for example WF no 9. 1, 14 o) were found domaged and possibilities ol
seepage ind over flow of witreated waste water sy not be roled oot Though it was mtimated by represeitatng
of MJs Vedurita that pits are properly maitsained before purcome of rany season however, 17 1s 1 be practiced

_ o 48
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regularly. as and when needod. Further, foul smell was observed al some places in and around the will pads duc
mtulnpujrﬂr:l. 3.l|'-r.uy_t flr WIEST 5w Er Jitcy apen I:IIT_'\

Matter of construction of wiste water starage pit outside well pads i the fields of farmers was also senfied il
during visit no waste water soruge pit was found constructed outside the fenced area of explomeon site of
produgtion well pad. In orde - to gather the mformation of water quality, samples of (13 bore wells we e collected
and analyzed for the parame ers mentioned in 15 10509 Drinking Water-Specifications, Detail of thi analysis bs
atached 15 ANNEXURE-Il  The issue related with culiivable fields gedting ruined and land becor ting bamren
may be examined by concerad competent department

» Point no. }

[lhc issie it this poing is rel sed with abstraction of saline water for different usages by M/s Vedania Limited -
Caim Ol & Gas through bore wells located at village Madpra, block. Bayw District Barmer anc accidental
leakape of this saling water during subsequent use of saline water for injestion into the oil & ms wells for
production of erude vil and ;s The marter was examimed from the records of setivity snd it was fin bd that due
permission from Central Cir o Woater Authonty (UGWA} has heer obtained for abstraction of 18797500 ki
of saline water theough 34 1 the wells. This permisdon wis vabid gg 10 11082019, Application lorrerewal of
this NOC has afready been subniitted of COWA and a1 present it o5 nof processed by the authercy. Copy vl
NOC & renewal application 1s atached at ANNEXLRE-IV

The matter of sccidental Jes wage of saling water was also enguired with representatives of Mis Vedatta Limited
- Cairn Ol & Gins and it wa: confiessed by them thist certain episodes of accidental leakage have happened m the
activity however all requin d technical wpdations for prevention of such incidences hove been in plemented
Further, it was aiso intinmat d that all remedial measures had been Tor controd af darmage due 1o pait lncidents
and everv time the maner were also intmated 1o the Board. Lopes of fetter ol miuatson ore Anuched ol
ANNEXURE-V, However, study related with damage of any. agriculture land due to leakage of saling water
iy be conducted by conce 1 competent Gepartment,

w Pobng ne, 4

Ihe issue in this point s lated with injection of pisllated waste, banned & poison chemic wnd wa e ol mul
it the grownd using explo stion wells in place of deep dumip wells (having depth more than [HAE 1), Funther,
it has alse been mentioned 1hat one of such well i lucated at Mungla South Choncion Ki Dhani Sar ja paar. Fol
verification of fact the sie of Mangla South Chandion Ki Dhani Sar ka paar was conduetec| along the
complatiaits. During inspe tion it was found that M/s Vedanta Limited - Caim Oil & Cas has oo structed (4
Deep Dump wells at this sie. As per represenutive of company depth of these wells is 2300 M. Ata wme 02
wells are iises and remainm e 02 are kepl as standby arangement. 11 1S important i mention that pepmssion bor
use of deep dump well Fus been accorded i Be & CTO (intest order no. 2021-2022/HDFAETG Dated
LWL 2720213, Copy of relevant pages of this CT0 atimched ns ANNEXUREV], Tt was also irtomated by
representative of concern thit standards fir quakity of waste water for deep dumpng have been presinitwd in
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Environment Protection A«t wnd the same are being complied As per roconds Stite Hoard also collects &
analvze quality of this wast water, Copies of last pralysis report are being enclosed as ANNEXURE-VIL

[hering visit no expbormtion well was Tound 10 be used as deep dump well The nmatier related with acquisition of
b may be verified by concern competent department because ne decp dump well developed and planmed 1l
iate in Jognsar Kuwa

o Polnt no. 5

The issue i ik poont s 1elited with encroachment on the lnd peguired for flood chanmel by constructin g
Flangln Progess Tertbial | WPT ), other otfices, Ware house, lemple, oiher icmpoary & permanent struciures
without permission and dumping of chemical mud & residues mfo this land. In order to gather factual status
Visit f site was conducted with complainants and during mspection following observations were imide-

i Mangls Process Termima (MPT), other offices, Ware bouse, temple, ather lemporary & permanent strsctures
were found construsted & alleied sie shiwn by the complainam,

+ Une ather site dsed for & fmping of werap, U & D waste and ather discarded materinl by M/s Yedantu Limites
_ Cairn Uhl & Gas was o 5o shown by complminants. The complainants also alegated that bot of chemicil mud
& residues wiss also duriped at this site dusing yeor 2012:7013 and the site is reclamed with e, Luring
visit it was found that a ong with scrap matertals, scrgpped sand containing traces of oily material was nlsie
cherigedt 5t various loeat ms of this site

ti this isse t was conc! ided that mater relsted with encroschment in ood channel by constroction o
temporary & permanent 51 octures does ot falls under jurisdiction of SPCB and may be examimed only by
concerned department. The matier refated with illegal dumping of chemical mud & residues may be estabiliched
anly atter condueting soil nalysis of the alleged site reported by complainanis. However, in order [0 protect
the environment M/s Vede ita Limtited - Caim Ol & Gos may be odvised o shift all serep o gn-marked site
e representative of comp iy huve denied for any dumping of chemmcal mud & residues m past.

= Point no. 6, 7 & 8

Mhe issties mientioned (8 he paints are basically related with cutting of trees for preparation well pads.
ccmpensatory plamstion fo- protection of environment, cansiruction ot well pads in catchment ares of Tiver lun
and loss'damage 1o wild 1it - of the aren. In the complasnts it has been repeatedly mentioned by complamant that
for cutting of trees no inonmation was given fo conceri depantmentd Le. forest department and revenue
depamment. Therclore, i stigation n these issues may be conducted by concemed department. However, in
arder b prevint ale polluti o from the aetiviey and b verify compliance of prescribed air guality standards from
premise of Més Vedanta Li nited - Cairn O8] & Gas. Suve Bamrds conducts ar monitoring at differcan locativns
time 1o pme. Copies of las1 ambient ar monitoring reports are beng attiched as ANNEXURE-VIL As per the
repoits conceniration of gases have never exceeded the prescribed limits however, concentration of PMID fas
exceeded the smndards Revson for the same may be asked from the company wnd o revised monitoning may be
condiscted Tor verificatnmm \?l

&
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- it ma, 9

The siie near Gate no 3 of MPT was voated durng inspection and i was Tound that company s constracied
new Sulphate Removal Plant at this site. As per records prior consent has been obtained thr this. plant
Remaining issues related with other govermment permission may be verifiod by concemed departnent. Further,
detmled investigation m nwtter of cutting and reeplantaiion | uees from this site may be curied out by
concerned deporiments.

= Paint no. 10

The msues mentioned in he points are basically relmted with cutting of trees for prepamtion well pads.
compensatory plastation fo: protection of environment and funds nvesied for plantation under € SR activities
In the complaints it has becn repeatedly mentioned by complainant that for cutting of trees no il privation was
given 1o concern deparmets ¢ forest department and revenue department. Therefore, investig ition in these
issues may be conducted by concerned department.

= Point oo, 11

e content of this point does not falls under jurisdiction of SPCB therefore desired investigation may be done
by concerngd campetent de mrinenl

> Paoint no. 12

The waues mentioned 0 the poant are reloted with land rent, acguisition of land, and cutting of fees without
permission from competent department. Therefore, investigation in these isives may be conducted v concerned

departments.
# Polnt oo, 1.3

[he ssues mentioned i the pomt are related with restoration of tand after completion of works re pied with ol
& gas production. In this i:sue it was mtimated by representative of concern that after completion of work the
picce of lmnds are restore | on basis of pgrecmend between company and land owaer, Howe rer, detaiked
mvestigation 1 the issue may bo conducted by concemed department because as per condition of FL the work
of restoration of such side 15 governed pecordance with the upplicable Indian Petroleum Regul bons It has
also been méntioned that o of chemacal commining mud and chemicel wiste wits feft and observe:| af two siles
by the in year 2018, The mtter i relate! with past violation and cannot be established without sc entific study
a1 all such sites. During mssection few such shandoned sites were visited bt no chemical contairmg mud and

chemical wasie wis observid o these sies
#  Point no. 14, 15, 16 & 17

The contents of these poinis are related with policy of employment adopied by the company, socjo economic
development in the sren ot d CSR funds. Desired investigation in the fswues may be condueted by concemed
competent department. As |er reconds of company detail of CSR expenditure in lnst 5 FY's is as belis:

: | |||.1||.|.'.LL:|.| Yoar Lﬁkimkwnﬂ@am R'_g._ 7
[S6-17 12,00.00,000
{ 2017-18 23, 31,00,000

JHig-19 TG &7 00 DIk
2019-30 | 76,36,30,000

2020 = 21

6,470,600

. D
e
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=  Point oo, 18

Che coments of these POl 4 2re refnted with poliey matter and may be decided st level of State Government

I matter of the ssue relared with non fulfillment of different commitment made by M/ Vedanta Lunited -
Lairn Uil & Gas, ot time o public hearings for obtaining environmental Clearmnce from competent authority, i
'S T submm that in comy liance of prescribed procedure of conducting public hearings the Swate Pollution
Control Board forwards m nutes of hearing 0 concern competent authority i.e MoEF & COSEIAA. In these
minutes complete details o all issues raised by participants and reply/commitments made by the applicant are
mcluded and forwarded alng with video recording. Further, the compliance of conditions of environmental
learance i aleo monitore: by concemed nuthority time to time therelore investigation in this matter may be
e b‘} CoicerTiesd COnmipaats it |IIJ!]5||:I|"|I}1 il meedad s

Purmg visit 04 more comshaints were received from villagers. The contents of these complaints nre frund
vimilar 10 the issues meniioned in verification of complimt forwarded by HO. Copies of complaints arc
siiclosed as ANNEXURE- or kind perusal and needful

Recommendations-

Problem of cracks o hoases ax mentioned in the cenmplaint iy prevaling in the area arosmd wellpads
woswever, “Hydrawic fructuring " belng a commuenly wsed practice in O & Gas production secior,
wmg;wumwmmﬂ-uamgﬂepmnthmhmwnm
decided only By thy concerned competent authority engaged in regulation of production process pof
(Ml & Gius sector

- Prexent practice of derage of waste water actopited by the aceivity Is comemenly wsed proctice in cride
wil & pax production sector and alvo perntiited in satutory clearances. However, direction by
exvied for consiruc o of garlend deains with collection fanks around all waste witer storage pin,
regulur madatenan ¢ and fregacnt cleaningshifting of races of oll/Crade and wavte waier e
Surther treaiment & disposal in order s aveid the possihilivies of seepage, overflow, foul smell and
muaree i sprronn ding areas.

I light of results of wnalysis af prownd water samipries collected from vicinity of Mangia Procec
Ferminal (ANNENU RE-I) and devails mentioned fn para 3 af Point no.d of this report, direction
fuy b wixied fo M Vedoeta Limited - Cairn O for condaciing scieatific study enguging an cxpery
ARENCY: institute for assessing impact of the aotiviey on ground water and to provide more comsmunity
RO plant in villages arownd MPT fuor mEETing ol requirement of drinking water.

M:s Vedanta Limite.] - Calrn 06 & Gas ma e advived te clean alf scrap from green belt vite near

MPT (Paint we 5 of hiv report) and 1o stop dumping of  scrapped sand conteining traces of il
tateriad wasciensific alfv. Farther, off dumped mavericl i required to be shiftind wf en-marked tite in

rider i prevent dom age o eavieeument,
% o) ﬁ
= 1‘# #‘
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Iu wrder to trvest gate the iscue related with illegal dumping of chemivad mad & residues in pase the
conpinty may be odvised o condict analisis of sell from alleged sive reprorted By compleinanis {(Poio
mee § of lris report. This proctive may ofse be appiied for orfer probfemufic sites, if wy.

fn erder to asies. the statuy of air guadiny i premive of Mo Vedenta Limited - Calen OF & G
Regional affice Halstra may be instructed conducting fresh air e toeiing: aod action oy Be fake s
o sy ef staduy of complinnce of prescribed standards,

submited for kind perusal and further need ful pl

I\‘i"

Senior By { .'m!



RAJASTHAN STATE POLLUTION CONTROL BOARD

lmspection Report
1 a. Name of the Industry: Vedanta (Cairn Oil and Gias) |imited I
b. Address of the Industry: Address for Village Toluks' Tehsil | Dastrict
Kawas NW Plant | Sar ka Par, Bammer Barmer
Lakhani
Meghwala ki
nhaﬂl S PP —
c. E-mmil: RION EnvirnmeniManagerMPT geaimindia.com
d, Fax; (2982 - 125463
e Mobale: H003096606
I. Telephone: (2982-6A01 13
3 Dote of inspection: O, | 1 200324
[ 3 Name and designanion of the person | Sh. Gaurav Kumar Yadav, Environment Manager
coaactied: —— -
4 | Type of industry: il & Cias - Exploration & Production -
5 Noture of industry: Production of Hydrocarbons
6 | STeeof industry: Lasge’ Medium/ Small | Large
7 | Category of industry: Red! Omnge’ | Red
~ Cireen/ (ithers : o —
& | Stams of Opemtion; operational/ non- | Operstional during visit
| operationnl’ closed! any other- i non-
operationnl- reason and pericd of non-
| DpeEration. L
9 List of partners’ directors’ proprietor | -
with addresses: ——— :
10 Status of consent under the Water Act | Unit has obtained the CTO vide letter dated 26102023 with
1574 = validity 1_IE'¢.“.I' 2028 =
i Status of consent andher Air Act. 1981 '-?mwmrlhnw ]
12 | Sus of authorization under HWM | Unit b obtained the Authorization vide letter daed |/122023
_ Rules “with validity upto 280272029 |
13 | Name of raw materials with quantity | Flow hack water generated from dnlling activities
| {pm' diy or mwnth or anoum} I i
i3 Name of profuct(s) and by-products | Sohid —Liguid separation unit - 300 KLD
manufaciured with quantity {per day or
month o mnnum} B = L =
15 Water related: |
1. | Water sourced from CGWA nuthorized | Water sourced from CGWA suthorized Ground Water Scurce
__l__ Ciround Water Source ——
2 Dighal melers — records are maimtaiacd | Provided
E in form of digital data
i 3 Meter mnllnla records available.
| 1 Meterning  arrangement  for  water | -
comsumption in various process’ use 1
| 5 Wamer consumption  prosess’ purposc | Domestic and intermittently for other uperaticnal nCtvities
| wise
78 | Loghook maintained Miainiained 1




Wastewnler penesation (Stream  wise)

per day
the HDPE lined pit.

followed soak pit.

All the wasdewster pencrated intermittently while cleaning and
maintenance of the well is being collecwed & solar evaporated in

Domestic wastewater s treated through onsite septic tnk

Whether the industry i1s connected with | -
CETP or has provided Effluent i
Treatment Plant or  trestment oot |

reguired? -
18 In case EMuent Treatment Plant (ETP) provided, detsils of same (In
oy,

e details for all): Provided

M

case of mubiple FTPs or STPS, please

Efftuent Tremtment Plast (ETP) unit mhﬁ'n‘m with details

Neutralization= Precipitation =

and status (Enclose flow sheet): Coagulation=» flocculation=»
filtration=*treated water
Sladge water=>filter press=sludge |
Operational status of ETP units at the time of ingsecton: Diperational
C | Whether elestnic meter for EfMucmt Trestment Plam s | -
provided or Not? I, ves then the meter reading
(8] anﬂnniuht,wlmﬂfmmﬁhmmmm hi-
or noi? I, yes. then reading thereof,
E | Whether laghook for operation, clectric metor’ water meters' chemicals | - "

consumption s mamtained or nod?

Charsctoristics of wasiewaler (85 per site  observations) pil,
tenperiture, Conductivity, Dissolved O

of wastewster {per day])

20 Point of discharge/disposal of wastewster and ultimate receiving body. | No surface discharge. Intermitient
adequacy of disposal: generited wuste waler discharge in
solar pond for evaporation and
domestic waste wiler in sepiic
1ank followed by soak pit.

i Recyele of treated effiuent {if any) Treated effluent is being sent 1o
Mangale 3/6 well pad for injection
to the oil reservoir,

1l Detaifs of recycling armangements .

3 Metering  arangements for recycling? If yes, then meter reading -

1 ‘Whether industry is 2 member of CETP? Provide details = .
i 25 CETP mlct norms -
2 Method of conveyance of wastewater from indusiry to CETP:
F7] Adequacy of the CETP for total effluent reaching CETP -
E Details of air pollution:
H Process Stacks:
A S | Stack sttached 1o process | Sinck Probable | Detils | Comment | Whether  adequate  and
| No height in | pollutans | of on safe infrastructural
meter & APCM meonitoring Fucilany
fts of APCM | provided or not?
1 a - - - =
i) Status of energy meter & | Not Applicable. ]
hiur meter




i) | Status of loghook of Naot Apphcable. '
: operation and meter
B Flue gases stacks il
| S | Sackousbodw Pl | Facl | Rared  Fuel | Sinck | Detals | Comments | Whither
No Consumplion | height in | of on sdovuate  and
| (Ivhr, Kghr, | meter & | APCM | adequacy | safe
mimscid) its of APCM | infistruciure
adequacy misw ilaring
Eaci ity
| pronided o
| | not”
I - [ I. i 2
il SStms of enengy meter & Hﬂlﬂmﬁnﬁi
| hour meter
i) Status of lJogbook of | Not Applicable.
uperation and meter
(H Source of fugitive emission and measures taken to control, if any with details & adequacy: This facility
comprises of close there is no source of fugitive emission from process. |
5 Source Probable details of | Probable Pretails of | Comment: o
| | N pol hetants pollutants APCM | sdoquacy «f APUM
| | |
| i) Status of emergy meter & | Mot Applicable
howr meter 3
7] St of  loghook  of | Not Applicabls
pperation and meter
D Details of incinemtor: Not Applicable ]
A For Liguid
‘["ﬂ' Hazardous Waste {Salid) If
| 'Combined
B Status of operation at the tme of ‘I -
| Inspectson: J
C Temperature "C Primary Chamber - ¥
- Secondary Chamber —
iy Status of energy mcter & hour meter . .
(i) | Stus of logbook of operntion and meter |
E Dietails of 0. 0. Sets - [
Sr, | Rating | Sustus of "Detitsof | Adequacy of stack Whether adequ-te and
N, | Acoustic | Stack (mwrs) | and scoustic safe infrastructyral
enclosure eng losure menitoring faci ity
. provided of not '
i IX6IKVA Provided - Adeguate &
3 |TXT0KVA Provided . Adoquite |
!I"'| Emmnffmdnhmﬁmmukmmmfﬂmrmmmﬂlwumﬂnmm E=
| 30 Fly nsh management with all detaile if applicable: Not Applicable.

below.

D:hiluhnuti-lﬂmhm“fmhlmmnt;mm“pa

HWA applrcation sabmtted are prov ded




.........

| 8r | Source of Hazardous Waste | Category of Huzardous | Quantity of Haeardous Waste Generated © Storage
f Mo waste |
1] Used or spent oll 51 | KL/Annum
! Ruum"‘iglmm Registered Recveler! Reprocess
2] Waste/tesidue conaining 52 | ZMT/Annum '
ail _ SLF/Co-processing/IncinerationSales 1o
| | registered recyvelers |
11 Empty barels' containers 331 2 MT/ Anoum
| liners contaminated with Sales 1o Regisered Recyoier
harardous chemucals
Wasies P -
1) Centaminated cotton 132 I MT Annm "
or ather cleaning materinls Incineration/Co-processing
I 4] Cuncentration or 373 50 MT/Annum N
eVApOTation residues SLFCo-processing
6. Chemical sludge from 353 10 MT/ Annum
wiesle walker (reatmen? = SLECo-processing
i1 | Verification and irregularitics) gap found | - '
| inmanifests |
33 Management/ Disposal of Spemt Acid | - -
Selvent! Waste Oil, If applicable |
| 34 ‘ﬂr'h:EHfiIh:lush}' 5 a member of TSIN site or not? Caimn has its own ﬁﬁﬂmg_T‘SDF facility at MPT
a5 | A | Status of logbook for hazlrduus__um-r:: { Maintuined
H | Status of display board of size 8' x & ot the main gate | Board displayed at site
| €| Status oF display bourd at the storage ares Displayed .
34 | Flectric service number Captive Power from MPT T
T | Water service number Water sowrced from suthorized pround waler |
| source Thumbli
38 Uther relevant information regarding the  industry, | A complaint recerved from shri Babulal Jakhar, |
inciuding compdaines | Sar ks Par, Bandra, Barmer through CPCH |
== — s _reparding releasing chemical water in their farm
in Details of water’ wastewaler sample collected dusing | Analysis repor enchosed
inspection
40 Details  of air jemission sample  collected during | Not whken |
- irispection , :
41 Compliance of CTE/ UTOV Authorization | Registration | Mot Complied
¢ Undvrtzking / Bank Guarantee if any, EC- conditions,
if applicable
42 | Cess verification e
A | Consumption of water in different categories for cess | Waler consumption is being reported in the
Asstvanet - monthly water consumption repont for MAA.
Category- 1 Water cens is not applicable post implementation
Category =11 | of GST i1¢.. ¢lTective from 1° July' 17}
Category 111 ]
Cmegory — I
| Caegory-IV o
B | Recommendation for the applicability of rates ander | -
section 3 (2) & 3 (2A) and rebate {with reasons)




[ £ | Details of the deposition of cess ]_..
T41 | Oeher observations - = ' N

. During visit no chemical water’ waste water was observed ar farm of complamant, [ipwever four
walist storngEe pits were found within premise of the site, which were used for Temporay stomge of
waste water containing mud or traces of crude/odl. It was observed thal maintenance of waste water
stornge pits regquired 1o be more improved in order to avoid possibility of overlluw of wastewater as
the height of bund wall 1 too shiort

. Unit has net provided the garland draing around all waste water storage pit.

¢, L'nit has installed the ETF of capacity 06 KL Hr, whereas unit obtained the consent for solid liquad
separation (@ 300 KLD.

d. Emissions of dust particles were Tound during transpostation of vehicles in the unit preriises and no
arrangement for waier spraying on approach road have been observed.

e The sludge gencrated from waste waler Ureatiment was found lying in haphazard manne: m the wni

premises. No separate roomistorage factlity was provided for the gorage of sludge.

Foul smell was observed at the site during visi.

g Sample analvsis results dated 1371172024 & 25/1 172024 of the sumple coliected on 061 2024 from
the outlet of ETP reveals that the pammeters at the outhet of ETP dogs not confirm o (1 e standards
preseribed in respest of, T55 - 154 my1 (Timit 100 mg/l), COD - 719 (limit 100), RO - 138 med

| ihmit 30 mgd) TDS - 3248 (lmit 2100 mg) and Chioode - 700 mg/l { Timig 6400 cagy as per

! Consent to Operate dated 26/1 (72023 conditions. I e I

Recommendation: In light of aforementioned facts, o show cause notice for intended revoention of CTO) awd intended

| direction for closure may be insnns 1o the winin.

™

i z,,_: a—m_

{ditendra) | { Dalpat)
JEE 150

Sr. Environmental Engineer I
Regional Offider |




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
{See Rule - 24|

Hepori Mo, | 1270
Aopert Cn © 13M172024
I fereby certdy that | Dr. Narain Bhoot, State Beard Asalyst duly sppoiried under sub Section(3)
of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 0711172024 from Dalpat Singh, JSO, Balatra ,RSPCE Balotra a sample of Waste Water
of MyS Vedanta Limited, Cairn Oil and Gas(0ld Name Cairn India Limited (Alshwariya Field]) ,
Plant - , | Tehsil- Barmer , Districl- Barmer Colloctsd from KAWAS NW -Outlet of ETP Colocled
on EM11/2024. The Sample was in & condition fit fer snadyes as repored below -
| tufther certity that | have analyzed the aforementionad sample on 131172024 and declare the
rasull of Ihe analyss fo be as bolow -

5 Ha, Farmameaters Resul
1 pH 743
i Total Suspended Sollds mgd 154
, Chemical Ox
3 vermical Caygen Demand Sig

[COT) mgil

P Big-Chemiical Oxygan Demand 138
(BO0 (Agays at AT° C) mgh i

5 il & E.'-Edz‘.n_ mgl I8

i Tolal Dissolved Solids mgl 5248

Tre candtian of ine seals. fasiening and cantainer on receipt was as follows - Intact
Sigreed This Cn 131 12024
Dr, Narain Bhoot
BOARD ANALYST
Rajasthan State Pallution Control Board
Regionat Office Baloira

Regional effice Rajasthan stale pollution control
Baoard, Jasol prania, CppdDVNL office, Jasol
Haead Balolra District -Balatra

Phone: 8667576004
Fax: 9667576064

Signature Not Verified

Digtally sig i, Bhenl
Diate E!:I:IE-=.1'-1 13D% IET




FORM - X
RAJASTHAN STATE POLLUTION CONTROL BUARD
REPORT OF THE STATE BUARD ANALYST
(See Rule - 24)
Repuort Na, © 4711
RepurtOn ¢ 25/11/2024
| herchw certify that | Deepak Ojha, State Board Analyst dity appointed under sub Section(3) rFSmLun 53
of the Water (Prevention & Control of Pollution) Act, 1974 received on the 141172024 fom Dalpat
Singh, JSO, Balotra RSPCB Balotra 2 sample of Waste Water of MJ/S Vedanta Limited, Corn O and
GasiOld Name Cairn India Limited (Aishwariys Field)) , Plant - Kawas NW [24118] Kawas MW
Village Sar Ka Par , Tehsil- Barmer , Disirici- Barmer Collested from KAWAS NW -Uutlet of ETF
Collected on 0671172024, The Sample was in a condition fit for analysis as reporied below -

| further cernify that | have analvaed the aforetmentioned semple on 251172024 and declire the result of the
analvsis to be gs below -

& Neo. | Parameters Result
I Zing as In mgl 0572
1 |Copper as Cung NI
3 | Nackel as Ni mg/) B NI )
4 Lead 35 Pb mgg'l NT
h Total Chrosmaum as Cr mgyl 0.615 —]
6 Chloride as C1 mgfl 700
7 Sulphate as SO my/ fid |
K Fluonude as F my/l 0,72 |

The condition of the scals, fMstening and container on receipt wits os follows © Intact
Signed This Un 257112029

Deepak Ofjha
BOARD ANALYST
Rajasthns State Pollation Controf Hoard
Regional Office Jodhpur
SPL-1, Phase-1, Basti Ind. Ares, J ihpur
Phone: 029]1-27713225



“Groundwater Pollution Concerns in Barmer Region: Cairn Ofl & Gas

Inves tion”

# Issue Raised in Lok Sabha:
« Han'ble Member of Parlinment, Shn Ummeda Fam Beniwal, raised a

concern  regarding groundwater pollution in the Barmer region.
allegedly caused by M/ s Caurn Ol & Gas, Vedanta Lid

= The key issuec is the improper disposal of contaminated water into
borewells by the company, leading to the contamination of nearby
farmlands. This has caused crop damage and raised health concerns
for the local population

= Dfficial Response and Visit:

+ In response to the 1ssue, an official visit was conducted on 13.08.2024
by the Central Pollution Control Board (CPCB) officials to the Mangala
Processing Terminal (MPT) of Cairn Chl & Gas and surrounding arcas,

« The visil aimed to assess the environmental concerns, particularly
groundwater pollution, as highlighted by the Lok Sabha memorandum
(ZH,/XVII/11/2024/LSS/TO/982 dated 01.08,2024) and the CPCB
communication [F. No. CP-9%9/87 /2023 [PC-I-HO-CPCB-HO dated
05.08.2024).

» Show Cause Notice:

+ Pollowing the visit, the CPCRB issued a show cause notice to Cairn
India on 27.09.2024 based on the findings and observations made
durning the investigntion

# Meetings and Discussions:

« The State Board on 24/09/2024 nominated the Regional Officer to
coordinate with the officinls of the Directorate Geperal of
Hydrocarbons, Govt, of India.

« Key meectings were held on 7710/ 2024 with officiale to discuss
environmental azsesaments. The Regional Officer of Balotra, along
with Sh. Gada Lal Das (HOD, Environment, Directorate General af
Hydrocarbons, Govt. of Indial, officials from the Central Ground Water
Board (CGWBH| in Jodhpur and Caim officials participated in the
meeting.

* The purpose of the meeting was to address concerns regarding the
environmental mmpact of Cairn's operations and plan further
assesrments specificallv the ground water related issue.

F Groundwater Sampling and Analysis:

« On 7-9 October 2024, groundwater samples from affected borewells
(05 in No.'s)] were collected along with piccometric wells alos
called observation wells (20 in Ne's) and ETP (Inlet/outlet) /SRP
reject of the Cairn India (Kawas N'W)

= The samples were sent 1o the Rajasthan State Pallution Control Board
(RSPCE) Central laboratory in Jaipur.

« Initial physical cbservations revealed that several farmers’ borewells
near the Mangla Processing Terminal (MPT] region showed
discoloragtion in the waler, which cleared after a2 few minutes. Cne
such borewell, cuwned by Sh. Bheraram |M No. 99504696569%, located
at a depth of 400 ft, has been experiencing discoloration for the past
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year. Another borewell, owned by Sh. Rooparam (M. No. TS6868467 1),
with a similar depth of around 400 ft and 7 yvears of use, has faced te
discoloration issue for the last 1.5 years. Additionally, other [armeri
including Sh. Poonamaram from Village Jogasar, reported simila
problems of water discoloralion, all pointing to a possible link betuseh
these issucs and the operations of Caumn Oil & Gas in the regon.




Cairn's Defence:

0il Reservoirs Depth.

Cairn Oil & Gas asserted that the oil reservoirs are located over
1000 meters below the surface, significantly deeper than the
[reshwater aguifers, which, according to the company, provents
any direct contamination of groundwater from oil extraction
activities,

. Drilling Practices:

The company emphasized that its drilling practices adhere to

international guidelines. Specifically, water-based mud is used

during drlling. which helps to protect groundwater from
contamination by preventing the migration of harmful
substances inlo the waler table,

. Produced and Reject Water Disposal:

= Cairmn explained that produced water [water extracted during ofl
production) is re-injected into the same oil reservolr to help
maintain  pressure within  the reservoir. Additionally, reject
waier (water that 1s not suitable for re-injection into the ofl
reservoir] is Injected into abandoned wells at depths greater
than 1000 meters, well below the freshwater aguifers, further
ensuring that no contamination reaches the local water sources.

. Blackish/Reddish Water:

o Cairn claimed that the blackish or reddish color observed in
some borewell water is due to the presence of iron-rich material
(Pyrite — FeS;) in the aquifer near the producing zone. This
discoloration occurs during the initial flow of water and results
from a chemical reacton between dissolved pyrite and oxygen.
The company pointed out that oxygen ingress occurs because of
poor construction of water wells in the affected area.

: ﬂme:ljr Water (Presence of Ha8):

Cairn attributed the presence of smelly water, specifically with a
sulfurous odour (H.3}, to naturally cecurring conditions in the
aguifer, They relerred to reporta from 2001, prior to the oil
discovery, which indicated the presence of H:S, COs, and high
dissolved oxvgen n the aquifer, Copy of report is enclosed and
marked ag annexure 'B’.

Previous Legal Context:

The National Green Tribunal (NGT) hed previously examined the issue

i case OA 54/2019.

The NGT concluded its investigation without issuing specific directives

o regulatory authonties on May 30, 2022,

0il & Gas Process Overview: Produced Water Re-injection

and Reject Water Disposal:

= 0il extraction from underground reservoirs naturally reaults in
the creation of voids within the rock, which can complicate
future extraction. To address this issue and ensure sustained
production levels, it 1s crucial to maintain reservair pressure.
This is achieved by re-injecting treated produced water back
mte the meservoir, Produced water, which is the saline water

3



that accompanics oil during extraction, is treated to remsne

impurities and is then reeyveled for re-injection into the reservp

1o enhance oil recovery. '
There are two main types of water injection in oil extraction processss:

1. Produced Water Re-injection: This involves re-injecting trea o
produced water hack into the hydrocarbon-bearing reservoir format o)
o maintain the reservoir pressure and replace the extracted ol

1. Reject Water Disposal (SRP Reject and RO Reject) This watcr 15

incompatible with the reservoir formation and is injected o

abandaned wells, typically ovar 1000 meters deep. This reject water is

isolated from the hydrocarbon reservoir, ensuring no contamination <f
communication between the two formations.

Injection Well Design and Purpose:

Injection wells, like production wells, are designed similarly in termi

ol depth and structure. However, their purpose is distinet:

- Injectlon wells are used to re-inject water (such as produced or fows
back water] into the hydrocarbon-bearing formations to mainta
reSEryolr pressurnd,

. Production wells are used to extract crude oil, natural gas, and
formation water [produced water) from the reservoir Importanly,
injection wells play & vital role in the hydrocarbon extracion process,
while disposal wells are used for reject wastewater, which i1
incompatible with the reservoir formation. This reject water 1s I 8 |
into deep, isolated compartments to prevent any nsk of contaminat ol
to the hydrocarbon reservoir.

".l

Freshwater Aquifer and Reservoir Formation:

« In the Mangala field, the freshwater aguifer is located between 40 b
150 meters depth, wheress the hydrocarbon rescrvoir i
approximately 1000 meters or deeper as reporied. Between these fwe
lavers lies an 850-meter thick impervious layer, which acts an |
namral barrier, preventing communication between the freshwate!
aguifer and the hydrocarbon reservoir.

s The produced water reipjection process follows standard mdustr
practices, wherein the same water ig treated and recycled into Ch
reservair. However, reject water, which 1s unsuitable for reinjecton
due to its composition, is disposed of in abandoned wells, which ar
located at depths exceeding 1000 meters,

Regulatory Compliance for Reject Water Disposal:

« Faor reject water disposal into abandoned wells, specific parametsr;
are mandated under the GBR 546 (Ej regulation by the Muustry af
Environment, Forest, and Climate Change (MoEFRCC). These inclufe:

= Total Suspended Solids (TS5) levels should be below 100 mg; L.

o Ol B Grease (O&G) levels must be below 10 mg/L.

s The depth of the abandoned well should exceed 1000 metess ic
ensure isalation from hydrocarbon-beanng formations.

- As per the consent accorded by the State Board the Standarc
prescribed as:  That the trade effiuent shall be treated befare
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disposal so as to conform to the standards under the
Environment [Protection) Act-1986 for disposal Inte Inland
Surface Water. The main parameters for regular monitoring
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!ln'lld -Liquid Separation Unit (ETP) at Kawas NW

The Solid-Liguid Separation Unit at Kawas NW is responsibie for
treating flow-back water penerated from well services/drilling
operations, primarily in the Mangala, Bhagvam, and Aishwariya ficlds.
The unit serves as a critical component in the treatment and recveling
of thia flow-back water. Here's an overview af its operation:

. Collection: Flow-back water from various drilling sites is transported

to the Kawas NW well pad via mobile tankers, where it is stored in a
HDPE-lined {15300 micron) pit.

. Chemical Dosing and Treatment: The water undergoes chemical

treatment using Hydrochloric Acid (HCI) to maintain the pH and Poly
Aluminum Chloride (FAC) os a coagulant to scoumulate sludge

particlea for acparation.

. Coagulation and Flocculation: Afler coagulation and flocculation,

the treated water {8 sent 0 a plate separator chamber (lamells),
where gravity separates free oil and fine solide

Clarification: The water then flows to o tube clarifier unit for further
separation, where only clarified water is allowed to pass.

. Filtration: The clarified water undergoes filtration through a pressure

sand filter or dual media filter to remove any remaining impuritics,
The filtered water is stored in intermediate tanks.

5



6, Sludge Management: The separated sludge is concentrated further Ly
dosing polymer, and then it is removed using a filter press unit fir
disposal.

s The treated water, with TSS below 100 mg/L and Oil & Greise
levels below 10 mg/L, s scat to the Mangala 3/6 well pad fir
injection into the oil reservoir, specifically into the FM-4 and FM-5
formations. These formations are situated at depths ranging betwen
1150 to 1500 meters, ensuring proper reinjection of the treaicd
produced water.

#» The analysis and its inclination:
Since the matter pertains to groundwater contamination affecting
local farmers in the vicinity of the Mangala Processing Terminal [MP7)
region, the Rajasthan State Pollution Control Board [RSPCB) afficials
have collected and analyzed groundwater samples from both che
piczometric wells of Cairn il & Gas and the borewells of the farmerrl
To assess the extent of contamination and determine whether the
water quality meets acceptable standards, it would be prucdent 13
compare the results with the Indian Standards for groundwater ng
prescribed by the Bureau of Indian Standards [BIS). This comparitg b
will help to evaluate if the water from these sources meets (hi
prescribed safety limits for parameters ensunng the health and salety
of the local population.
e e = o - 3

After reviewing the overall analysis of the water samples from the farmors'
borewells, several important conclusions can be drawn. These conchasinn i
are based on the water quality parameters compared to the Indian
Standard for Drinking Water (2012}, focusing on the Manganese |Mm),
Nitrate Nitrogen, Total Kjeldahl Nitrogen [TKN) Total Solids, and Oil &
Grease levels in the borewell samples.
Key Findings for Farmer’'s Borewells
1. Manganese (Mn):
- Same borewell samples, such as Umaram Sen Borewell (0671
mg/L] and AI30BWO3 (1.53 mg/L|, show manganesa level:
that exceed the permissible limit of 0.3 mg/L.

&



Excessive manganese in waier can lead to problems like
staining of laundry, plumhing, and poor mste. It can also be
harmful to human health if consumed over a long period.
Conclusion: Farmer's borewells like Umaram Sen and
observation wells like AI3DOBWO3 need treatment to reduce
manganese concentrations, as the levels exceed the permisaible
standards,

2. mtul.-e Nitrogen (NOs):
Qeveral borewells, shows high Nitrate levels.
High Nitrate levels in drinking water can cause serious health
155LERE.
Conclusion: These borewells are unsafe for consumption
without treatment to reduce Nitrate nitrogen levels

3. Total Kjeldahl Nitrogen (TKN):
Many of the samples from Farmer's borewells show high THN
values (c.g., Borewell of Sh. Bheraram (3.08 mg/L) and
Mangala Processing Terminal {134 mg/L)).
High TKN indicates organic pollution and contamination, which
can contribute to the growth of bacteria and other pathogens,
making water unsuitable for consumption without proper
treatment
Conclusion: Farmer's borewells like Bheraram and others
show elevated TKN levels, which ean affect water quality. These
bore well's water need to be treated, such as through fAitration
or biclogical treatment, to reduce nitrogen content.

4. Total Solids (T. Solids)
Many samples, especially from Mangala South 01 Well (13,938
mg/L) and NAGOBWO1 (11,504 mg/L), have extremely high
total solids levels.
High total solids generally indicate the presence of suspended
particles, salts, and other contaminants, which can mmpact
water clarty, taste, and usability for agricultural and domestc
|'_'I'I.'I.I!'FI'JIH-I:E-
Conclusion: The Farmer's borewells show high levels of total
solids, which suggestis that water filtratlon or reverss osmosis
may be necessary for eflective treatment,

5 Ofl & Grease:

o Although oil and grease levels were not directly tested, the I'.ugh.
total solids levels sugigest s likely presence of oll and grease in
the waler, especially in areas where oll-based activilies are
prevalent.

n Conclusion: O0il and grease removal technologies [|e.g.,
conlescers, separators) may be needed if contamination is
confirmed.

&, COD:

s The presence of COD in Mangla Terminal Produced water, and

Borewell of 8h. Umaam also raise a concern and shows a
inclination ol presence due 1o industrial activity in the area.
Overall Assessment of Farmer's Borewells

T



+ Water Quality Issues:

. Manganese and Iron is exceeding permissible limit an1
presence of nltrate nitrogen, TEN, and total selids, indicaics
that the water guality in many Farmer's borewells is poor ani
may not be suitable for drinking or even irrigation without
appropriate treatment.

= High levels of manganese snd nitrate are concerning for
human health, especially infents, as they can causc s¢ricusb
health problems.
The presence of high TEN and total solids suggests Crganis
contamination and suspended particulate matter, which can
lead to issues like bacterial growth and clogging of wrigato)
systoms,
» Treatment Needs.
2 Remowval: Borewells with manganese levels abov:
the permissible limit [e.g., AIBOBWO3) will require mangamnus:
removal through filtration or other Lreatment methods
- HNitrate Reduction: Borewells with high nitrate nitrogen content
je.g., AIJOBWO1) need to be treated to reduce Nitratea, possialt
using biological treatment or ion exchange.
5 Filtration High levels of TEN and total solids indicate it
need for filtration or reverse osmosis to improve water quality
-~ Ofl & Grease Removal: 01l Separator should be used ta ensird
that the water meets the required standards.
Conclusion for Farmer's Borewells
Based on the asseasment, the water from many Farmers borewells is unsafi
for direct consumption withou! treatment. The excessive presence of
contaminants such is manganese, nitrate, THN, Iron and total salid:
necessitates the use of sppropriale water tremtment technologies 1
ensure the water ia safe for drinking and irrigation
They may nesd 10 invest in filtration systems, reverse osmosis, ©ne
chemical treatments to reduce contaminants and mmprove the quality o’
water from their borewells. Regular monitoring of water quality s alsi
essential to prevent health risks and maintsin sustainable agricultura
practices. x

The Overall Assessment of ETP performance and Sulphate Removm
FPlant [reject ete T

+ ETP Performance: The ETP has performed well overall in reducnj
suspended solids, COD, and turbidity, effectively treating the efflum
water to lower pollutant levels, However, some parameicrs, guch al
sulphate and hardness, still remain high, indicating room o)
improvernent in the tratment proceas, particularly in reducinj
sulphate and hardness in the treated water.
Sulphate Removal Plant Performance: The Sulphate Removal Plant
while effective in reducing some contaminants still produces a rejec
siream with high sulphate and hardness concentrations. This
suggests that the plant's ability to handle sulphate remaoval could be

N
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at

Supt.Scl.Officer & Lab. Incharge,

optimized to prevent high levels in the reject water, which is being
injected into the deep dump well.

Recommendations:

Optimize Sulphate Removal: |mprove the sulphate removal process
in the Sulphate Remaoval Plant to reduce sulphate and hardness levels
i the reject water before it i3 inpecied mto the deep ground dump
well

Reject Water Monltoring: Fegularly monitor the composition of the
reject water to ensure it complies with environmental standards and
does notl negatnely mpact groundwater quality or summounding
oSy stems,

Alternative Disposal Methods Explore alternative methods for
handling and disposing of reject water to minimize environmental
mpact, such as reatmenl to bring it within acceptable limits for
TElfjection oF re-uses,

Environmental Impact Assesament: Conduct an  in-depth
environmental impact pusessment (ElA) for the long-term effects of
deep well injection of reject water, especally considering its potential
impact on groundwater quality in the region.

Collaboration with Farmers: Work collaboratively with local farmers
to monitor the quality of groundwater in areas surrcunding the oil
exploration actwities to ‘dentfy and address any  polential
contamination caused by the reject water injection.

Public Awareness and Transparency: Maintain transparency in the
moenitoring and treaument processes, providing regular updates to
Incal communities and stakeholders to ensure confidence in the
measures being taken

A
L]

Dr. Narayan Bhoot

RBPCH, Balotra
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Sy Regional Office

ae—— Rajasthan State Pollution Control Board

W Jdasol Fanta, Opp. JYVNL Office, Balotra, Dist. Barmer
Ensnil 1} - ro.balsara@gmail.oom

RPCB/RO/Balotra/BI-545/ 14 5 Y Date: 67 |oy)2024

SEE & GIC (HOGM),

Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongri,
Jaipur.

Sub: - Inspection report of Opcration Base a1 Mangala Field of M/s Vedanta
Limited (Caim Oil & Gas)
Refi:- H.O. Email dated 07/12/2021.

Sir,
Apropos above, please find enclosed inspection report of Operation Base al

Mangala Field of M/s Vedanta Limited (Caim 0il & Gas) for Hazardous Waste
Authorization (Application 112 275742, Unit I 24118).

Humbly submiued for information and necessary action please.

Encl. - As above,

Youygs fathfully,

PCB, Balotra

LIE e DL eRETL T T 1



FORMAT FOR INSPECTION OF INDUSTRIES
WITH BEGARDS TO GENERATION AND MANAGEMENT OF HAZARDOUS WASTE

8l. | Particulars Status/Details
Mo
1| Name of indusiry M/s VEDANTA LIMITED (Caim Chl & Gas)
Operations Base at Mangala Field
2 | Complele Postal Address of the Industry Village Nagana, Tehsil Baytu Disirict- Barmer, Rajasthan
3 | Websile h - cairnindia.
4 | Tel and Fax Number 02062-660113
5 | Longitude and Latftude 25°56'23.19"N
T1*29'34 42°E
& | Email Envi ntManagerMPT@cairni
7 | Date of Inspsction 15/ 22021
B | Contact Person, Name, Designation and | Dr. B. R Jat, Chief Manager Environmant-Onshora
Contact Number “ :
8 | Marme and Designation of the officials visiting | A TENDRA DABI, JEE RSPCE. BALOTRA
the Linit
10 | Process descriplion in brief for each product. Also attach process flow diagram indicating raw materials and sources of hazardous waste
generation along with mass balance
It is accommodation facility for crew working in oil field. There is only accommaodaton bunks, pantry and other amenities are provided for stay
of work force working for Hydrocarbon Exploration and Extraction. Details of hazardous waste is provided in section 15 balow.
11_| Year of Commissioning March 2010
12 | Production (m MT or KL/ Day) of each product || Sr. | Particular Type Quantity with Unit
No
1 | Operation Basa Activity 650 persons Accommodation
13 | Status of Conseni under the Waler Acl, 1574 | Consent granied vide order No. 2019-2020/HDFIZ975 datea 11/03/2020 and vaid 4l
290022024
14 | Status of Consanl under the Alr Act, 1981 Consent granted vide order No. 2019-2020/HDFI2975 dated 11/03/2020 and valid il
29002/2024
15 | Status of Authorization under the Hazardous Waste (Managemant, Handiing & Transboundary Movement) Rules, 2008 [HWM Rules, 2008, /

| Hazardous & Othar Wastes (Management & Transboundary Movement) Rules, 2016 (HOWM Rules, 2016) and details of Hazardous Wasta




| (HW) autharized

Detail of Fresh HWA Apphcation. Application ID 275742 Unit 1D 24118
Date of Application. 28/07/2021

Sr | Source of Hazardous Waste Catogory of Quantity of Hazardous Waste Generated / Storage
No Hazardous waste
1 | Used or spent cil 51 5 KL/Annum
Sales to Registerad Recycler/ Reprocess

16

Hame and Categores of HW generated and their respective quantity {T"Inun specify all types of HW generaled from the unit along with
category as per Schedule | or || of the HOVWM Rules. 2016

The datails of various categories of hazardous wastes generation and their guantity, as verified by the inspecting 1eam during the inspection
are as below in Table- 1.

Actual quaniity of products of HW 8
Name o produced. or inputs used Actus quantity gy
HW (with iy, | TV geneanion

Various catego neration | 55 perthe During current : During current
sl Production gﬂnzfgag}d !{i; Tonne) consented financial year m financial year During pravious
No |  Plant/ inTonne | pertonof | S2Pechtyofthe | (a5 on date of (asondatecf | financial year

Process at and their the Fﬂ:::r:;;'rl' :anna inspection) financial year | o
the faciity | quantity per | consented e :

1::1;; of | product annum} Product Input Product | Input | Product | Input

-1 -2 -3 -4 -5 A =T -8 -8




HNo ranw Authorzed
maierial quantities of Haz
required Waste provided
5 Exploration | 2PemtUsed | jor in Section 15 NIL, EDG
and o production | above Sodedfor | NIL.EDG
1 {Categ of Ganaration of : Mol provided for
production of 51 5 : Naot Applicable bla amargency
Hydrocarbon | 2= hydrocarb | Haz waste is not Applica sUppOTt oy emergency
KL/Annum | o basad on suppert only
gengration
capaciy
17 | Caplive Recycling/ Utllization’ Incineration' | Captive TSDF present at MPT
Secured Land filling facility details
18 | Details of HW storage, quantity of HW slored and pericd of storage
1. Storage facility details and capacity:
(i) Lined unlined: Lined pits are available for intérim storage of wastewater. Drill cuftings are disposad through coprocassing
(#) Open/ Covered and safe from rasinwater infrusion: Open but with proper bund walls around the pits to avoid raimwater nlrusions,
(bl) Capacity: Size: Not Applicable, in case generation spent oll will be stored in barrels for further disposal.
(W) In case of incinerable hazardous waste storage, comment on compliance of CPCH guidelines: Oily rags collected in wasie hins and
transferred fo MPT for further disposal through coprocessing
2. Details of HW Stored
{Table 2: Details of HW Stored
T gy | Previous Stock (in Tonne) | Actual Quantity (in | Balance(in | Latest Date of Transfer
S, i stored in storage shed (at |  Tonne) found Tonne) of HW to authorized
N HW [as per Column Tonne [sum of -
Q. (3) of Table 1] Column (6) and the beginning of previous | stored on the day | (Column 13 + recychar co-
financial year) of inspection Column 14) processon TSDF/ etc.
(8) of Tabie 1] =
=10 | -1 -12 -13 -14 -15 -16
SpentUsed DF
(Category 5.1) MIL MIL MIL Mil il




3. Commaents on whather HW is being sent to autherized recycler/co-processor TSDF/elc, timely in compliance with Rule 9 of the HOWM
Rules: Yes

ST

19 | Calegones and quantity of HW sertt to authorized actual user/ common TSOF. NIL, There is a Captive TSDE at MPT (Refer HWA for TSDF,
MPT RPCE/HWM2017-201 BBHSWIHSWI73 Vald till EEHJEEDE.E]

1. Details of the authonzed actual user‘/common TSDF, as applicable, whom HW sent.
[Table 3A: Details of authorized actual user and TSDF

Sl Name & address of tha MName of SPCE/PCC who Activities for which authorization granted | Name & categories of HW
Na. | authorized common TSDF/ granted authorization to the to the authorized TSDF/Actual usar for which authorization
Actual User* authorized TSDF/Actual user | (specify among transporiation/ recycling/ | granted to the authonzed
and authorzation no. with ts utilization'pre-processing/co- TSDF/Actual Usar*
walidity processing/ncineration’
(17) {18} sacured land filling) (21)
- o &) (20)
1. Capive TSDF, MPT RPCE Landfill and Incinaration Schedule | Cat 21,22, 2.3,
(VEDANTA LIMITED- Caimn | HWA No: RPCB/HWMZ017- 3.1,3.3 331, 33.2 35,1,
Ol & Gas) 2018/HSWHSWITI 352,353, 354,361,362,
Valid till 28/02/2022 371,372, 37.3,51652

“Actual user includes occupier who procures and processes HW for reuse, recycling, recovery, pre-processing, and utiization including co-
processing.

2. Details of HW sent to the authorized actual user and TSDF, as applicable, since previous financial year (as per dailyfannual
record and manifest document Form 10): Please applicable data in Table 3B as attached with this format separately.

20 | Compliance w.r.L labeling, manifest system, records, annual refurns elc. =

Plaase make obsarvations on the below:
1. Adeguate packing of HW: Mo Waste Generaled
Z. Labeling of HW containers in form B: Applicable

4. Compliance of all Manifast Documents and sending/receiving of the same fo concerned when HA are being sent (refer Rule 19 of the
HOWM Rules, 2016): Satisfactory

4. Transportation HW only by authorized sender or receiver: Yas
5. NOC from thie mncnzm SPCEPCC if HW are sent for disposal to anolher E-:tmw'Ll:I' Mot applicable




T
8

Intimation ta both the SPCEs/PCCS before handing over the waste to the transport incase HW is sent for recycling or utilization including
co-processing: Yes
Prior intimation to SPCEs/PCCs of the states’UT s of transi in case of inlerstate fransportation. Not applicable

Transportation of HW and compiiance with Rules under Motor Vehicles Act, 1988: Authorized Vehicles used
Daily records maintenanca in Form 3. Yes maintained
1E| Timely submission of annual mturns in Form 4 to the SPCB/PCC: Yes

21 | Safety facilities provided at maga  facility Yas
22 | Environmental Monitarng Monitoring is camied oul as per approved plan
23 | Details of HW contaminated sites. if any, | Ml i
within and oulside the industry
pramises
24 | Remarks

[Table 38: Details of HW sent to authorized actual user and TSDF listed in Table 3A since previous financial year till date of inspection

£l Mo,

Mame of H'W
&  Caepory
(a8 per
folumn X nf
thi Tubsle 23

Qq.nunlrlr recyeled’ Uitilized’ HW sent for Recech . oy Sy
veling] ilizationPre-processing’ Co- processing’ Incingration’
Digpoerd fm captive faclliey (In | o0 ed Landiilling in Townes:and 1 whom
Tonne)
Senl bo
Pre- wha
: T gt L ; ; Secured | (please
Inicibsised m Ftln:'nr.lcr.lia F'I:ﬁ:{:hn Utilizntio Frookiss I]:u.mm:uu and sroctly
’ e k " procesan | =ng filling 5. Mo ol
[ Tahle
3A)

Total HIW
recyodad!
utilized in
captive
faxility
and senl
b b
wathoriie
d facility
[%om al
colirmn
24

o 3%

of
sl

withie the
premises
i per

15 of the
Tahle 2)




-&d =2 =24 =25 =2 =27 =28 -29 -3l A1 -32 =33 =34 =38
Speilised | MU il ML Nil, il Nil. Mil. NiL il Nil, il il
| CHll Categay
5.1}

Recommendation
In bght of Efm'amepliunad facts, industry’s application dated 28/07/2021 (application id: 275742 -unit id 24118) for autherization under HW Rules.
2076 may be considered for grant subject to fulfiiment of other statutory requirements with condition as deemed appropriate.

i

Jitendra Dati
JEE, RGPCE, Balotra

Rajkumar

RO, R . Balotra




 RAJASTHAN STATE POLLUTION JTION CONTROL BOARD

F |I"|'5.|:|-E-¢ﬂ:l:ll'l HEp&rt
1 " a. Name of the Indu!tr'p-'. YVedanta a Limited | {tnlrn oil & Gasb I-l'y'dmtarhuﬂ n!IHII‘IE and |
Extraction from Mangla Oid Well Pad D4 (PrAL1-Mangla-Well Pad-
| A .| NPT e e )
by, Address of the Industry: Address for Village Taluka/ Tehsil nlstrh:i.
| MWP-04 | logasar Kuwan | Bayau " Barmer ‘
| €. E-mail; F:Illilm En-u:runmfntManagerMPT@mlfmndm Com
l d. Fax: o | p29E2 - 225463 |
| |_r-_- “Mahile: 8003996696 |
; Ttlephnnn' | D2982-660113
2 Date of inspection: 13 .npnlmz |
[ i Mame and designation nof the § ;:rErs-ﬂ-l"l © M. surender Singh, Environment Cansultant
T | contacted: e - - - -
a Type of industry: 0il & Gas - Explaration & Production |
| 5 Nature of 1 mduEtr'p' . production of ledm:arbu-ns I
|_E| Size of Inﬁusm,r: Large/ Medium/ ' 1 Large '
_ Srrall ) P — o e— e
7 | Categary of industry: Reg/ Orange/ | Red
! Green/ Others 1 S
8 status of Operation: operational/ | Operational
non- operational) chosed/ any other-
| # non- operational- reason and
p-e-rlnli of non- pperation. _ - — - e
| g List of partn::r:.," directars) proprigtof | -
| ) with addresses: — i S o o
16 | Slatus of consent under the Water €TD Valid 1ill 30.:06.2022.
[ Acg, 1974: CT0 Renewal application with Unit 1D 24118 & application Mo, 303531
" | — = e submitted on L. o - |
‘ 11 Status of consent under Air Act, Same a5 above ,
/e 1 == e — Tt
12 - Status of authorization under HwM HWA vide suthorization Mo,
| Rules RPCE/HWM]2021-2022/HDF /HSW/41 valid 11l 31/10/2025 |
. | . : o —
11 Name of raw materials with quantity | Mo raw material is wed for il extraction
{per day or month of annumj [
[ 14 Name of product(s) and by-products | As per Existing CTO " s per CTO Expansion application Il
manufactured with quantity iper day | Crude Oil; 6000 BOPD Crude Oil: 6000 BOPD (No Change)
or month or annum) Matural Gas: 1.2 MMECFD MWatural Gas: 2.0 MMSCFD ‘
15 _T'LTEEI;ETE&' — | - —=——ea—— = -
| L Source of Water Water sourced from CEWA authorized Ground Water Source
! | 2 Status of matering :ﬁangeme ni o0 Prayided i




' Saurces I
3 Meter reading (if meter provided)
4 Petering arrangement far waler
[ eonsumption in vanous process) use
| 5 Water consumption process) purpese | Domeéstic and Intermittently for other operational activities
|1 Lwese
& Status of lIophook of water drawl and
‘ | cansumption e TS = -
16 Wastowater generation [Stream Al the wastewater generated intermittently while cleaning and
wise| per day maintenance of the well are being collected B solar evaposated in the
HOPE lined pit with the capacity of 1700 m'
Domestic wastewater is treated through onsite septic tank followed
_ _ o soak pit
17 | Whether the industny s connected Disposal at HOPE lined concrete eveparation pond lar natural

thh LETP or Bas provsded Effluent evaporation within the well pad,

Ireatment Piant or treatment not
reguired 7

|18 | In case Efflugnt lreatrment Plant (ETP) provided, detadls of same (In case of multiple ETP'S of 5TP £ pi{‘!a?.t‘ provide
| -:Iel;.aul'q for.all).

EHIanl Trl?a-l:’rm:.r_lt P Iant n:l-1F| Lm-l nnnul nr:n'n,.f prn-::!ﬁri u.rnl:h details

E-?perafi.nna.l-slﬂtijs. af ETP umti_\' at e tirme of inspection:

Whether separate electric meter for Effiuent Treatment Plant s
provided ar Mot ? IF, yes then the meTer reading

Whetner water meter at inlet, autlet and far recycie has been
proveded ar not? IF, yes, then reading thereof.

Whether wghook for nperat-mn. efectric meterd water meters)
chemicals consumption s maintained or not?

Charactenstics of wastewater {as per site abservabons) pH,
temperature, Conductivity, Dissolved Oxygen

Poonl of discharpe/disposal of wastewaier and witimate FECEnsng vody. |

' Mo surface discharge. Intermittent

generated waste water discharge in
solar pond for evaporation and
domestic waste wates in septic tank
fallowed by soak pit

Metering arrangements far recycing? | yes, then meter reading

Whether industry isa mamboer ot CETP? Prowite cielails.

A
[ and status (Enclose fiow shoet]:
= |
]
B
| TE
'_ ]EI-_ | ischarge of wastewater [perday)
20 |
adeguacy of disposal:
L. | —
11 | Recyele al freated effluent [if any]
= l].et.a-u};;f.mn:-pcll.qg arrangemE nts
23
e
5 CETP el norme




16

L L B L L

Method of conveyance of wastewater from industry to CETP:

mainfenance

WhEtHEI"_Ed_Equ:ttﬂ it

Whether
adegquate
and wafa
irfrastractue
L8 o
mamtaring
facility
provgieled or
not?

Lisod during
drilling amd
wis| |

7 Adequacy of the CETP for total efiucnt reaching CETP
24 Details of air pollution:
A Process Stacks: .
5r Stack attached to process Btacs Pr_n-l;.-u.hje Detals of Comment
Mo height in | pollutant | APCA an safe infrastructural
meter & |5 adequacy | monitoring facility
s of AFPCH provided or nat?
adeguac
¥ =
Iy Status of energy meter & - N
hour meter o
i) Status of logbook of -
operation and meter
B Flue gases stacks
&r Stack attached 1o Plant Fuel | Rated Siéfi_ﬁél-gi"lf | Detalls of | Comments
Mo | Fupd inmeter & BPCM DR adeguacy
Consumpt | its adequacy of APCI
ion [itfhr,
| kglhr,
mmscid)
1 hohile Flare M. | = Prowicie Srack | Adequate
Gas haight
i Status of energy meter & | Mot Applicable,
nour meter
i) Slatus of fogbook af Mot Applicanle.
operatian and meter _
C Source of fugitive emission and measures taken 1o control, if any weth details & adequacy: This facility
comprises of close loop system, there s no sourte of fugitive emissian from process.
5.Mo | Source Probuabie Getaiis Frohalde Cretacly ol Comments on adieguacy of ARCM
of pollutants poltutants | APCM
i [ Status of energy meter & Mot AE:.E.i.r.:ah.l.a -
Horur mester
i Statug of logbook of Mot Applicable
o | @peration and meter
1} e tails of noinerator: Mot Applicable
& For Liguid




|Eﬁazar&_ﬁu5 EE&H-“.L-!T.
IF l:'_::lmhlnud

|

| |H._ | Status of operation at the time of —— ]
| Inspection: _ —=
€ | Temgerature C Primzey Chamber
' secondary Chamiber | -
| ||:| TStatus of energy meter & hour meter ‘ - o ==
i) | Status of logbook ot operation and N - o )
| e, - . |
E | Details of . G. Sets - - —— e -
! Eifsg | Gtatus of Derails? ﬁ.dequan:-.r of stack | Whether adiquate and |
| Acoustle | Stack and acoustic safe infrastructural
| | pnclosir | enclosure montoring facility
_____ I il e
1 | 2% 1850 KVA Provided Mdeguate Used nnl-.' during deifling &
- o o well maintenance aciivity |
T2 |2 W340%vh _[nmwided_li — Thdequate | During inspection, 2 no.
# | | DG sets 440 EVA each, 1
3| 30500 KVA | Provided 'I_ Adrquate | mo. 500 KVAS 2 nc, B2
. | Kva DG sets found 0
a4 INBIRVA | Proviged | - Adequate | ﬁra““" for wiell testing |
|' | 5 | AK1500 KVA Provided | Adeguate
i N O A | |

'lp"f

Source of foul odor and measures taken to nuntrql it ariy: This Facility is nn@ne mﬁnﬁnv

foul order. J

T ' Fly ash management wilh all details; i a;rplur_at:le Mot n.nphc.ahlm
i 31_1_ A | Dﬂaul-sahuut Ha:ard-uus Wau:te Manmmeﬁt' : B _ - ;_ -
5r | Source n-'FHaﬂrdnus Waste | Category of Quantity of Hazardous Waste Generated [ Storage
Mol _ = = ,“_ﬂ.ﬂ'dm-'.‘E“J ...... S ——
£ Orill purtings excluding those 1 " 52500 MTIW'ELL
| from waste based mud | 5LF / Co processing in eement kin
WRE T Sludge containing ol 22 53,00 MT/WELL/Annum
| Captive SLF/Co processing/incinerato nfRegistered |
y_ N Racycler -
T3 | Dnlling mud containing ofl 23 A75.00 MT/WELL |
[ I | — N | Caplive 5!.F.-’l:n pm:emng i cementl-:lln,rnenrﬂ-tmﬁ
q Wiaste/ residue cantaining oil .2 1 MT#WEIII.ﬂ.nnum .
: binmatiunﬁile 10 registered recyciers
' o | Empty barrels/ containess/ 111 800 KT WELL Annum -
lingrs cantarminated with | 51F/Sale to authorized recyeler
A hazardous chemicals fwastes | 1
| & 332 10 MT.FWEL!_."Annum

| Comaminaied collon rags
i arather dlearing materiak

| S

Captive SLF/Co-processing/incinerat ionfRegistered
__| Recyder




|7 | used or spent oil ' 5.1 5 M T WELL/ Annum
I Sales to Registered Recycler/ Reprocess
- Sludge and filters 33 B.OMT/Well/fnnum
contaminated with ol Captive 3LF/Co processmg/Incinerztion/Registered
i | Recyclers
G Concentration of [ 373 SO AT WellfAnnum
fvaparation residues Captive SLF
32 Werfication and irregularities/ gap found Mo irrepularitios observed, o
in manifests |
EE] Management/ Disposal af Spent Acid/ -
Salvent! Waste Qil, If applicable
34 | Whether lnl:lusl:r',.r is member of TSOF site or not? Unit has its u-.-.-n. captive TSDF facility at MPT =
35 n Status of logbook for hazardous waste: -
B Status of display board of siie 4' % 6° at the main Board displayed at site
ge |
C Liatus of display board at the storage z2rea Displayed
e Elgetris service number Captive Power Generatian at MPT and supplicd 1o
Mangla well Pads through Over Headline
37 Water service number Water sourced from MPT thro ugh pipelineg
L | N (Water saurced from authorized ground water source|
£l Other relevant information reparding the Mo particular complaints receved against unil st ASPCR
industry, including complaints Balotra,
flatter in Hon'ble MGT 008, No. 53201% 5 presently
pending.
39 Details of water/ waste water sample eollacted - B
during inspection
4 Details of air Jfemission sample collected - N
during inspection -
41 Compliance of CTE/ CTDY Authorization / Compligd
Registration / Undertaking / Bank Guarantee f
any, EC- corditions, if applicable
42 | Cess verification
_.'5. Consumption of water in different catepories for | WaLer corsum ptmﬂ Eg_!-;u_é-irﬁ reparted in menthly water
CEES BEsesiment consumption report for MBA. Water cess s not
Category- | appleable post implementation of GET {1e. effective
Category - Il | from 17 July'17)
Category - 1
Category -
Category-I
B Recommendation for the applicability of rates | -
under section 3 (2] & 3 (24) and rebate (with
reasons) =
C Detalls of the deposition of cess -




a3 | EQEEI?M non- compliances it any, abseérved
during inspactian
|'heﬂ;—mmrhda_TFn: in light of aforementioned facts, industry’
\d 24118) for C10 Renewal may be cansidered for grant wubject to ful
Fundirlun a5 deemied appropriate. | .

{litendra Daka}
JEE |

< application dated 02/03/2022 (application id: 303531, unit |
fillment of other statutory requirements with

]




" RAJASTHAN STATE POLLUTION CONTROL BOARD

Inspection Repart (First time detailed inspection or as and when detailed hspm:tlnnh required)

1 a. Name of the Industry: Vedanta Limited (Cairn OIl & Gas),
iyt = Mangala Processing Terminal
b. Address of the Industry: Address for Village | Taluka/ Tehsf District
MangalaProcessi | Nagana Barmer Barmer
| ng Terminal
c. E-mail: | RION.EnvironmentM airnindia.com
d. Fax: | 02982 - 225463
a. Mobile: 9001894544
f. Telephone: 02982-560113 :
2 Date of inspection: 06.10.2021 >
3 Wame and designation of the person Sh. Jayesh Gehlot, Environment Manager
contacted: —
4 Type of industry: Ol & Gas - Exploration & Production
5 Hature of industry: il & Gas - Exploration & Production
[ Size of industry: Large, Medium, Small Large
7 Catepory of industry: Red/ Orange/ Green,.i Red
Others {
B Status of Operation: operational/ non- | Dperational
operational/ closed/ any other- if non-
operational- reason and period of non-
operation, :
9 List of partners/ directors/ proprietor with | Submitted with the application
" addr!m; - —— i " . T 1=
10 Status of consent under the Water Act, CTO F{HDF]/Barmer{Barmer)/7{1)/2016-2017/8442-8443 dated
1974: 24.11. 2016 Validity till 31.03.2021
CTO Renewal cum expansion applied vide application no.
271425 with Ulil ID 24118 dated 28.11.2020
11 | Status of consent under Air Act, 1981 CTO [F{HDF)/Barmer|Barmer)/ 7(1)/2016-2017/8442-8443
dated 24.11.2016 Validity till 31.03.2021
CTO Rerewal cum expansion applied vide application no.
_ 271425 with Unit ID 24118 dated 28 11,3020
12| Status of authorization under HWM Rules | HWA vide autharization no.
| F(HSW)/Barmer(Barmer)/7(1)/2008-2010/2034-2036 Valid till
g | 28/02/2022
13 Mame of raw materials with qu:unﬂi;-,r (per ' There are no raw materials invalved in the pmdur:ﬂnn of crude
day or manth or anmum) oil and gas. Naturally eccurring hydrocarbons will be pumped
from the reservair, The well fiuid, comprises of crude oil,
natural gas and produced water, this is separated {primarily
= physical separation) into individual components and utilized.
14 Name of product(s) and by products Pracessing of the Hydrocarbon at Mangala Processing Terminal

manufactured with quantity (per day or
manth or annum}

| Crude Oil; 3,00,000 BOPD [as per existing CTO}
Matural gas: 65 MMSCFD {as per existing CTO)
As per CTO Renewal application:

| Product - Crude Qil: 4,00,000 BOPD

-




| Product - Natural gas: 250 MMSCFD

Services - Fluid Handling — 1600000 Barrels/day

Service — Waste to energy facility = 10 Ton per day
Service - Chemical Mixing Facility — 1000 Barrels/Day
Service — Waste Oil Processing facility — 1000 Barrels/Day
Service - Sulphate Remaoval Plant - 5,00,000 Barrels/Day
Service — Effluent treatment Plant — 50,000 Barrels/Day

15 Water related:
l. | Source of Water Water sourced from CGWA autharized Ground Water Source
1 | Status of metering arrangement on Sources | Installed
3 | Meter reading (If meter provided) Meter readings records available, Digital meters are provided,
and records displayed in control room. Water flow meter
reading -
1. MR-1 pump P-1044 outlet low = 268 m3/hr
2.MR-1 pump P-1048 outlet flow — 266 m3/hr
3. NR-1 pump P-104C outlet flow — 000 m3/hr
4. NR-1 pump P-104D outiet Bow — 378 m3,/hr
5. NR-1 pump P-104E outlet flow — 288 m3/hr
6. NR-1 pump P-104F outlet flow — 000 m3/hr
4 | Metering arrangement for water Meter readings records available
consumption in various process, use
Water consumption process/ purpose wise | Water Balance Enclosed
Status of logbook of water drawl and Records Malntained
consumption R

applacationjBolier Blow Down: 800 KLD (as per CTO renewal

Actual generation is being reported in monthly compliznce

16 Wastewater generation (Stream wise) per | Trade Efffuent: 12135 KLD {as per existing CTO)
day Domestic Sewage: 45 KLD (as per existing CT0)
Trade Effluent: 49335 KLD {as per CTO renewal cum exp
application)
Domestic Sewage: 105 KLD as per CTO renewal cum exp
cLm exp applicaticn)
repoit to RPCA
17 Whether the industry is connected with Mot Applicable
CETP or has provided Effluent Treatment |
Plant or treatment not required? |
18

In case Effluent Treatment Plant (ETP) provided, details of same (In case of multiple ETP's ar STP's, pleace provida
details for all):

A

Effluent Treatment Plant [ETP) unit operation/ processes with details | »

and status (Enclose flow sheet):

Effiuent treatment plamts to
remove physical impurities and
treated water from ETP shall be
wsed for reinjection back into
the reservair

= 5TP s provided for treatment of
domestic sewage and treated

B>

E ﬁ: | water is being used for irrigation



= purpose
B Operational status of ETP units at the time of inspection; Operational
C | whether separate electric meter for Effluent Treatment Plant is Separale energy melers  are |
provided or Mot? i, yes then the meter reading provided for ETP & STP. Reading on
imspection date are as below
ETP meter reading: 1532814 KWH
5TP meter reading: 89839 kWh &
. 2 241590.2 kWH
0 | Whether water meter at inlet, outiet and for recyche has been Water flow meters are provided at
provided ar not? If, yes, then reading thereof, ETP B 5TP
ETP Flow meter reading: 582100 ¢’
{Totalizer reading)
; STP Flow meter reading: 25042 KL
E Whether loghook for operation, electric meter/ water meters/ Logbook maintained
chamirals consumption is maintained or not?
F Characteristics of wastewater [as per site observations) pH,
remperature, Conductivity, Dissolved Oxygen
Discharge of wastewater [per day) 5TF outlet — 44 KLD — Irrigation
ETP outlet = 1359 KLD — used for
reinjection into hydrocarbon
% reseErvair

0 Foint of discharge/disposal of wastewater and ultimate receiving body | disposal of RO reject water Deep

adequacy of disposal: Durmip Well,

21 Recycle of treated effluent (if any) Treated water is baing used for
reinjection inta hydrocarban
eEsErvolr

22 Details of recycling arrangements x

23 | Metering arrangements for recyding? I yes, then meter reading

24 Whether industryisa member of CETP? Provide details, Mo

35 | CETP inlet norms NA

26 method of conveyance of wastewater from industry to CETP: WA

27 Adequacy of the CETP for total effluent reaching CETP A,

8 Details of air pollution:

| Process Stacks: :
Sr | Stack attached ta process Stack | Probable | Details | Comment on | Whether adequate and
Na height in | pollutants of adequacy of | safe infrastructural
meter & APCM | APCM monitoring Facilty
its provided or not?
atdequac
: ¥ bl e, :
1 | Bodler Stack 2-701 (115TPH | 30 mitrs | NOx, PM Adeguate stack height | Yes. All these boilers
7 | Boiler Stack Z-702 (115TPH) provided are gas fired.
3 u!urler Stack Z-703 (115TPH) |

= g 'ﬂﬁ




4 | Bosler Stack Z-704 (115TPH)
5 | Boiler Stack Z-707 (115TPH) !
6 | Boiler Stack Z-708 (115TPH)
7 | Boller Stack Z-709 (115TPH)
8 | ASP Fluid Heater [4 nos.)— | 30 mtrs | PM, Som, Yes
MW each M
Heater (1 nos.) —upto S MW | 9 mitrs Mat required (steam
each drier)
ASP Fluid Heater (2 nos.) =10 | 30 mirs Yos
MW pach
Status of energy meter & -
hour meter
Status of loghook of -
operation and meter
Flue gases stacks
Sr Stackattached to Plant | Fuel | Rated Stack Dﬂall:nf|l:nmm| Whether
No | Fuel heightin | APCM  entson adequate and
Consumpt | meter & L-daqm: sate
lon (It/hr, its ¥ of infrastructure
Kefhr, | adequac APCM | re monitoring
mimscid) L] facility
provided or
] not?
Flare stack {1Mo.} Natural 30 mirs | NA, .
Gas
| Plasma Gasification Reactor— | Solid 30 mtrs Machineries to he
| 1D TPD Waste installed and cutsourced
with rental unit
Fire pump enrgines (5 no.) - H5D & mitrs Provided
511 KW Each
Incinerator {500 KG/Day) H3D & Gas 0 mirs | Venturi Provided
Scrubbeer,
mist
eliminator
Status of energy meter & Not Applicable. —
hour meter
Status of loghook of Not Applicabls. T2 3
Gperation and meter l
Source of fugitive emission and measures taken to control, if any with details & adecuacy; This facility

_| romprises of close loop system, there is no source of fugitive emission from process.

Source Probable details | Probable Detailsol | Comments on adequacy ol
of pallutants pollutants APCHA APCH

Status of energy meter & Mot Applicable

hour meter i

gd_},



i) | Status of loghook of Not Applicable
operation and meter
[} Details of incinerator: Yes 1 Nos. [Capacity SO0KG/Day)
A | For Liquid | For Hazardous and Bio Medical Waste only
For Hazardous Waste [Solid)
if Combined
B | Siatus of operation at the time of Mot In operation
Inspection: I =
€ | Temperature "c Primary Chamber | 900 +/- 50 degrees Celsius
Secondary Chambser 1050 +/- Degress Celsius
il Status of energy meter & hour meter -
il] | Status of logbook of operation and meter Logbook maintained
E Details of D, G. Sets-
Rating | Statusof | Detaisof | Adequacy of stack and | Whether adequate and
Scoustic Stack pcoustic enclosune sate infrastructural
enclasurs monitoring facility
provided or not?
Emergency Diesel Generatar | , Yes
ik (3n0)~2.2 MW _ | meder 30 mitrs Adequate
2 | 1MNo- 140 kVADG " | Provided | Provided Adequate
3 1 No - 200 kVA DG Provided | Provided Adeguate
4 | 1Mo - 750 kvA DG Provided Provided Adequate
5 | 2No's- 1000 kVA each DG Provided 30 mtrs Adequate “Yes
[ 2 No's - 1050 kvA each DG Provided 30 mtrs Adequate Yes
7 | 2 Na's - 250 kVA each DG Provided | Provided  Adequate
B Z Na's — 300 kWA each DG Provided Frm'ldr!ﬁ Adequate
g | 2 No's- 355 kVA each DG Provided | Provided Adequate
10 | 2 No's - 50 kVA each DG Provided Provided Adequate
11 | 2 No's— 60 kA each DG Provided | Provided Adequate
12 | 3 Mo's = 380 kWA each DG Provided Provided _ Adequate
13 | 3 No's - 500 kWA each DG Provided | Provided | Adequate
14 | 4 No's — 125 kVA each DG Provided | Provided Adequate
15 | 3 No's— 1 DGs [115TPH) Provided Provided Adequate
3 Ng's - Gas Turbine | Provided | Adequate Yes
18 | Generators— 36 MW each | S
F Source of foul odor and measures taken ta control, if any: This facility is not generating any foul order.
30 Fliy ash management with Ilidetllls if applicable: Not / A;HI-II:EHI
31 | A | Details about Hatardous Waste Management:
Sr | Source of Hazardous Waste | Category of Hazardous Quantity of Hazardous Waste Generated /
No i waste Storage
1 Drill Cutting excluding those 185000 CLM Captive SLF/Coprocessing
from water-based mud (Cat
2.1
2 | Sludge Containing Off [Cat. 185000 CLM
3.4) %

=

K




Dilling mud containing ol
(Cat. 2.3)

185000 CUM

Ol containing cargn residue,
washing water, and sudge
{Cat 3.1)

500 MT/Manth

Sludge & filters contaminared
with all {Car. 3.3)

50 MT/Manth

| SLF/Coprocessing/ Incineration/ Registered

racyciers

Empey
barrals/containersliners
cordaminated with hazardous
chemicals/waste {Cat, 33.1)

15 MT/Menth

SLF/Sale ta authorized recyclers/reuse

Contaminated cotton rags or
other cleaning materials (Cat.
33.2]

12 MT/Maonth

Incimerator/Coprocessing

Exhaust Alr o Gas cleaning
residue (Cat 35.1)

50 MT/Manth

sLF

Spent lon exchange resin
contalning Toxic metals {Cat.
35

B0 WT/Month

Incineraton/Coprocessing

Chemical shudge from
Wattawater traatrmant |Cat
5.3]

00 MT/Month

SiF

11

Oil and grease skimming (Cat.
354)

12

10 MTManth

Coprocessing/ Incineration/ Registered recyciers

Ary process or distiliation
Residue (Cat, 36.1)

10 MT/Month

SLF/Coprocessing

Spent carbon or filter
medium {Cat. 36.2)

15 MT/Manth

SR/ Coprocessing

14

Siudga from wet scrubbers
{Cat. 37.1)

10T Manth

Ash from incinerator and fMue
gas cleaning residues [Cat,
i7.2)

SELF

140 MT/Manth

Concentration or
evaporationfesidues (Cat,
12.3)

500 MT/Month

5LF

SLF

1r

Used or spent ofl {Cat. 5,1)

95 EL/Month

18

Waste ar residue containing
ofl |Cat 5.3}

B75 MT/Month

Sale to registered recyder/Reprocess

5LF/Coprocessing Ancineration/ Reglsterad
recyclers

Form IV Copy enclosed

32

Verification and irregularities/ gap found

in manifests

i3

Management/ Disposal of Spent Acid/ -
Solvent/ Waste Oil, If applicable

Na irregularities observed.

Whathar industry is a member of TSDF site ar not? Cairn has its own captive TSDF facility at MPT Kawas, Barmer

a5

A Eﬂlunnfhghmhprhnlrﬁuusmm - | Form s being maintained
ﬁv




B | Status of display hq’nrd"{r'ﬂm-:ﬁ*aﬁ'hemmgm " Board displayed at site

€ | Status of display board at the storage area All waste storage areas are well marked, and

g board displayed

36 Electric service number | Captive Power Generation at MPFT

a7 Water service number Water sourced from authorized ground water

Source

ET) Other relevant information regarding the industry, | Details of complaints and verification reports are
including complaints enclosed.

39 Details of water/ waste water sample collected during | Water sample of STP, Boiler Blow down, Seepage
inspection water near adjgining boundary at MPT was taken

by team of Central Laboratory, RSPCB, lalpur on
| 29/06/2021 & 30/06/2021 respectively. Copies of

= ] [ analysis results are enclosed.
40 Detalls of air Jemission sample collected during Ambient alr quality monitoring was carried out by
inspection team of Central Laboratory RSPCB, laipur on
: _ 29/06/2021., Copy of same is enclosed.
41 Compliance of CTE/ CTO/ Autharization / Registration / | Complying.
Undertaking / Bank Guarantee if any, EC- conditions, if '
applicabile

42 | Cess verification
A | Consumption of water in different categories for cess Water consumption is being reported in monthly

assessmont water consumption report for MBA. Water cess
| Category- | ks not applicable post implementation of GST (Le.
Category - 1l effective from 1" July'17)

Category - Il

Category - llI

Category-IV

B Recommendation for the applhcability of rates under -
section 3 (2} & 3 (24) and rebate (with reasons)

C | Details of the deposition of cess -

43 specific non- campliances if any, observed during
inspection:
22 -

1. Complaint on Rajasthan Sampark Portal received from Sh. Jesaram regarding water seepage from MPT which has
been sent to HO, RSPCR, laipur vide letter dated 28/10/2021 for further course of action from Head Office level. Samphe
of seepage water was collected by team of Central Laboratory, RSPCE, Jalpur on 29/06/2021. Copy of analysis results is
enclosad,

2. Industry has made the submission in reference to the matter of seepage water from MPT vide letter dated
16/01,/2020 and submitted that Cairn has engaged IIT Chennai to conduct the Geotechnical survey 10 3ssess the soil
machanics of MPT to find out the resalution, in this regard industry may be asked to submit the action taken/ resclution
o redress the grievance.

1. Ambient air quakity maonitoring was carried out by tearn of Central Laboratary, RSPCB, Jalpur on 29/06/2021 and the
analysis results depict exceeding result of the Particulate Matter [PM,,). Analysis result copies are enclosed.

4. Ambient Noise Level monitaring was carried out by team gf Central Laboratory, RSPCE, Jaipur gn 29/06,/2001 and the

5@



analysis results are within the prescribed limit. Copy nfana'l;fﬁs- results is enclosed,
5. 3ample of 5TP outlet and Boiler blow down at MPT was collected by team of Central Laboratony, RSPCR, Jaipur on
25/06/2021 and the analysis results are within the prescribed limit. Copy of analysis resufts is enclosed.

Date:09/11/2021 | Nome: o e
| 1. Bhala Ram Sivag, AEE sjaetY
| 7 'mm
Place: Balotra | 2R Kurnar Besna, 150 w
1, Samyak Sharma, JEE @

| Regional Office, Balotra

Recommendations:- - In fight of aforamentioned facts, industry’s application for expansion cum renewal of consent
under Air and Water Acts may be considered for grant after getting concrete proposal fram industry for redressal

Erievances.

Sehra)
Regional Officer
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15/07/2021

REFORT OF THE STATE
{See Rule - 24)
Final Report

LLUTION

o+

-
CO

BOARD ANALYST

NTROL BOARD

certifiy that | Sheeba, State Board Analyst duly appointed under sub Section(3) ﬂw 5.;

& Control of Pollution) Aet, 1974 received on the 05/07/2021 from Dr. Narain Bhoot,  :

fy that [ have analyzed the aforementioned semple on 150772021 end declare the result of the -':f

i t-,| Laboratory RSPCB Central Laboratory & sample of Water of M/8 Vedanta L. By
4 Gas(Qld Name Cairn India Limited (Aishwariya Field}) , Plant -, , m‘“ﬂ:;:’”ﬁ:ﬂ;,; Y38

Collected from Seepage water near adjoining boundary of MPT towards south west ::ﬁm b

Il.ThnSﬁmplcwasin:mnﬂﬂmﬁtfmmﬂyﬁsummbduw:— w. :

a i

Ilﬁ as below :-
g No. |Parameters —
| |pH 8.45
2 Total Suspended Solids mg/l 2%
3 Chemical Oxygen Demand (COD) mg/l 52
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l Not Traceable
3 il & Grease mg/| Mot Traceahle
6 Copper &s Co mg/l p Mot Traceable
T Zinc as Zn mg/| 0225
8 Mickel as Ni mg/| - Not Traceable
9 Lead as Pb mg/l Nat Traceahle
T 10 |Total Chromium as Cr mg/l Not Traceable
11 Iron as Fe mg/] 0.211
12 Cadmium as Cd mg/l Wot Traceable
13 |Chlaride as €1 mg/l 544
14 Sulphate as S0y mg/l 130
| |5 Hardness {Total) as CaClh mg/l 252
16 Hardness (Calcium) as CaCO3 mg/ 44
7 |Magnesium Hardness as CaCOs mg/ 208
I8 Calcium (Titrimetric) a8 Camg! 18
19 Magnesium 85 Mg mgl 51
20 Fluoride as F mg 0.924
31 |Total Dissolved Solids mg/l [ 1298
2 |Total Alkalinity as CaCO1 mg/l 164
" The condition of the scals, fastening and container on receipl wes as follows : Intact
. Signed This On 15/07/2021
y BOARD ANALYST :
Rajisthan State Pollution Control Board

R‘Eﬂiﬂﬂﬂl Office IliFIJI" ! A

Opp. Road No 5, VKIA, Sikar Re

Phone: 0141-2332263

Scanned by CamScanner
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gt RAJASTHAN STATE POLLUTION CONTROL BOARD

e REPORT OF THE STATE ROARD ANALYST

For {See Rule - 1)
Final Report

Report No. : 7386 FLe
?ﬁn':h{h 1 13/07/2021 : -:;'r';".

¥ ceniify that | Sheeba, State Board Analyst duly eppointed under sub 2
the Air (Prevention & Conirol of Pollution) f:t. Igllmrn::nivbd 4:;1":’rll'|:’:‘."I Iﬁfsﬁt'l'tﬂh;!{}] m I
E::::;::T::'g.n' (J;:Lm;q FRSPCE Jaipur o sample of Ambient Air Quality of M/S Vedanta Lim L
il s g " ame Cairn India Limited (Aishwariya Field)) , Plant - , , Tehsil- Barmer ,
gl ol ollecicd from Ambient Air quality Monitoring at Mangala Processing Terminal at

» 1 Lallecied on 29/06/2021, The Sample was in a candition Tt for analysis as reported bebow ;-

| turther cenify that | have

antlyred the sfore
armlysis to be as below ¥ micntmned sample on TA07/2021 pnd declare the result of the

5. No, |Parameters Resull
1 Nitrogen Dioxide ns NO2 pg/3 3.6
2 Particulate Matler (PM10) P 12
1 Sulphur Dioxide as S02 ugfima .0

The condition of the seals, : . ; . :
Shuned This On lﬁfﬂ?f:ngimmn; and contitiner on receipt was as follows ; Intact
BOARD ANALYST
Rujasthan Siate Pollution Control Board
Heginnal Office Jaipur
Cpp. Road No 5, VKIA, Sikar Road, Jaipar
Phone: 014 1-2332363

Scanned by CamScanner



o il FORM - X ' Sl
© RAJASTHAN STATE POLLUTION CONTROL BOARD ‘
o REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)
Final Report

- Report No, ; 7387
~ Repon On : 1370772021
I berchy certify that | Sheeba, State Bourd

Analyst duly appointed under sub Section(2) of Section of
the Air (Prevention & Control of Pallution) Act, 1981 received on the 05/07/2021 from Dr Manoj
Kumar Meena, SO, Jaipur ,RSPCB Jaipur 1 sample of Ambient Air Quality of M/S Vedants Limied,
Cairn Oil and Gas(Old Name Cairn Indin Limited {(Alshwariyn Field)) , Plant - , |, Tehsil- Barmer ,
Distriet- Barmer Collected from Ambient Alr quality Monitaring al Mangala Processing Terminal st
Bafe no. 2 Collected on  29/06/2021 The Sample was in a condition 1L for analysis as reported below :-

| farther centify that | haye analyzed the sforementioned sample on 13/07/2021 and declare the result of the
unslysis w be s below -

5. No.  |Parameters Result
I Nitrogen Dioxide as NO? patl JLE
2 Particulate Matier (Pad) 0 pafme h FE)
“ = 3 Sulphur Dioxide a5 SO2 T 6.3
The condition of the seals, Mstening

ol eontaines on receipt was as follows ; Intact
Signed This On 13/07 /2031 ?&_\
BOARD ANALYST

Rajasthan Staic Pollution Contral Board
Regional Office Joipur

Opp. Road Na 5, VEIA, Sikar Hoad, Jaipur
Phone: D14 1-2332261

T

Scanned by CamScanner
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~ Result of Ambient Noise Level Moritoring:

e - - e
CEITP "+ 05/07/2021 -
ONITH BY : DrManoj Kumar Meena, SO, Jaipur n
l.ab ' Level In,
5.No./Samplc Name of Industry [ Place Polnt of F":Iﬁ'h“ J Mn';l‘ ':n Day | M
N Lacation onitor B‘I“.me{ttq
dB{A)) | dB(A)) | i
Vedanta |imited. Cairn Oil and | Ambient Noise Level W e}
GaslOld Name Cairn India Limied Monitering sl Mangala 2.4 ND 1
¥ 3 s ({ Aishwariya Ficld)). Tehsil:Barmer Processing Terminal at 29062021 52 AR -
District: Barmer __Laie no. 2
b BOARD MIAE&'ST
Rajasthan State Pollution Control Board

* NI = Not Done

Scanned by CamScanner



- L 06072031
EDBY : mHﬂlﬂim-rMuu,m Judpar

Name of Industry / Place Foint of Callection /

J Gas(Old Name Caim India Limited | Monitaring st Mangala
: i (Aishwariya Field)), Tehsil:Barmer Processing Terminal 29062021 &0.2
DMstrict Barmer gase no, |

Location Time{Leg
: dB(A})
Vedanta Limited, Caim Ofl and Ambi=nt Noise Leval
o L]

”m'ﬂ-ﬂlﬂm

Scanned by CamScanner



'RAJASTHAN STATE POLLUTION CONTROL BOA
REPORT OF THE STATE BOARD ANAL'
{See Rule - 24)

Final Report

I ‘F“"‘“Bﬂ:‘::i- ;-‘hﬁr“;-ﬂ Oil and Gas(O1d Name Cairn India Limited (Aishwariys Field)) , Plant -,
Illillt“-:| o ’ i = Barmer Collected from STP outlet at Mangala proceessing terminal (45
KLD ected on 29/06/2021. The Sample was in a condition fit for analysis as reported below -

e anadysin 55 b u8 Debwr . aforementioned sample on 15/07/2021 and declare the result of

5. No. |Parameters R Hesult
] pH T.54
Ny| 2 |Tom!Suspended Solids gt 23
3 |Chemical Oxygen Demand (COD) mg/l A & N
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg'l 74
5  |0il & Grease mgj|

! - !

The condition of the seals, fastening and container on receipt was as follows : Inta

Signed This On 15707 /2021 ZE;}”'
ALYST

BOARD
Rajasthan Siate Pollution Control Board
Regional Office Jaipur
Opp. Road No 5, VKIA, Sikar Road,
Jaipur
Phone: 0141-2332263

Scanned by CamScanner



RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
{See Rule - 24)
Final Repart

* | Report No. : 20865

- On : 15/07/2021 .
! 1 hercy certify that | Sheeba, State Board Analyst duly eppointed under sub Section(3) of Section 53 of the
| Water (Prevention & Control of Pollution) Act, 1974 received on the 05/07/2021 from Dr Manoj Kamar
' Mgcenn, S0, Jaipur \RSPCB Jaipur o sample of Waste Water of M/S Vedanta Limited, Cairn Oil and |
~ Gas(0M Name Cairn India Limited (Aishwariya Field)) , Plant - , , Tehsil- Barmer , District- Barmer
Collected from Boiler blow down at MPT Collected on 30/06/2021. The Sample was in a condition fit for

analysis as reported below - -

I further certify that [ have analyzed the aforementioned sample on 1580772021 and declare the result of the i.

annbysis to be as below :- |

| §.No. |Paramecters Result '
] I pH B.20
! | 2 |Total Suspended Solids mg/l = 2 '
Wy 3 |Chemical Oxygen Demend (COD) mgl 26

S 4 Bio-Chemical Qxygen Demand (BOD) (days at 27° C) mg/l B3
3 Oil & Grease mp/l l
The condition of the seals, fastening snd container on receipt was &3 follows : Intact
Signed This On 15/07/2021 ﬁ f—
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Jaipur
Opp. Road Mo §, VKIA, Sikar Road, Jaipur
Phome: 0141-2332263

Scanned by CamScanner




%ﬂ Lifestyle for
Environment

il
Regional Office, Balotra
Rajasthan State Pollution Control Board
Jasol Phanta, Opp. Jdvvnl Office, Balotra, Barmer
RPCB/RO/Balotra/CTO-9/ 731\ Date: 1o\ 12} 2044
GIC (O&G),

Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongri,
Jaipur.

Sub.: - Inspection report of CTE & CTO for Pilot Project for Bioremediation of Oily Sludge at
Mangla Processing Terminal located at Village-Nagana, The. & Dist.- Barmer.
Ref.: - Show-cause notice issued vide Head Office letter dated 25.11.2024,

Sir,

With reference to above please find enclosed inspection report of M/s Vedanta Limited (Cairn
Oil & Gas) Pilot Project for Bioremediation of Oily Sludge at Mangla Processing Terminal, Village-
Nagana, Tehsil-Barmer, District-Barmer for necessary action please,

Encl.: - As above

- ST_-.I:.& lonal Officer



Inspection Report
{(Under Section 23 of the Water Act 1974, Under Section 24 of the Air Act 1981 and Under

Section 10 of EP Act 1986)

g, Mame of the Industry:

| Vedanta Limited, Cairn Oil and Gas (0ld Name Calrn India

1974;

submitted on 28.09.2024,

Limited)
| b, Address of the Industry: Address for Village Taluka/ Dvistrict
Tehsil
Mangala Nagana Barmer Barmer
Processing
Terminal (MPT)
¢. E-mnil: ankitsharma@cairnindia.com
d. Fax: 02982 — 115463
e. Mohile: SMA99G696
f. Telephone: ) 02982660113
2 | Date of inspection: 04,12.2024
3 | Name and designation of the person Mr. Ankit Sharma, Environment Manager
conmacied:
4 | Tvpeof industry: 0l & Gas - Exploration & Production
5 Muatire of industry: Ol & Gas — Exploration & Production
& | Size of industry: Large/ Medium, Small Large
7 | Category of industry: Red' Orunpe’ Green' | Red
Oihers
8 | Stutus of Operation: operational’ non- Operational
operational/ closed’ any other- if non-
operational- reason and period of non-
operation.
9 | List of partners/ directors/ proprietor with | Enclosed
addresses:
10 | States of consent under the Water Act, CTE applied with Unit I1d 24118 & application number 382831

CTO applied with Unit Id 24118 & application number 383209

(&t i)
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subemitted on 11.10.2024,

Status of consent under Ajir Act, 198]:

CTE applicd with Unit Id 24118 & application number 382831
submitied on 28.09.2024,

CTO applicd with Unit 1d 24118 & application number 383209
submitied on 11, 10.2024,

L

Statug of ahorzation under HWM Rules

Authorization Mumber - RFCB/HWNM/2021-
2022/HDFHSWI 0 valid 1] dated: 28022027,

13

Mame of raw materials with quantity (per
day or month or annum)

Qil Contaminated Shadge — 12000 MT/ vear

Mame of product(s) and by-products
manufactured with quantity (per day or
month or &nmum )

Bioremediated Studge/Soil - 1 2000 MT/ vear

15 | Water related:
1 | Water sourced from CGWA authorized | Not Applicable
Giround Water Source
I | Digital meters — records ane maintained | Not Applicable
in form of digital datn
3 | Meter reading (if meter provided) Not Applicable
4 | Metering arrangement for water Mot Applicable
consumption in various process’ use
3 | Water consumption process’ purpose Nui'ApplicahI:
wise
6 | Logbook maintained | Not Applicable
16 | Wastewnter generation (Stream wise) per Mot Applicable
duy
17 | Whether the industry is connected with Not Applicable

CETP or has provided Effluent Treatment
Plant or treatment not required?

In case Efffuent Treatment Plant (ETP) provided, details of same (In case of multiple ETI'S or 51Ps, please

provide details for all): Not Applicable

A | Effluent Treatment Plant (ETP) unit operation’ processes with details | -

and status (Enclose flow sheet):

(&= i)
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Operational status of ETP units at the time of inspection:

Whether separate electric meter for Effluent Treatment Plant is
provided or Not? If, ves then the meter reading

Whether water meter af inlet, outlet and for recycle has been
provided or not? 1f, yes, then reading thercof,

Whether Ingbook for operation, electric meter/ water meters/
chemicals consumgstion is maintained ar nor?

Characieristics of wastewater (as per site observations) pH,
temperafure, Conductivity, Dissolved Oxygen

Discharge of wastewater {per digy')

20

Point of discharge/disposal of wastewater and ultimate receiving body.
adequacy of disposal:

21

Recvele of treased effluent {if any)

22

Dretails of recycling arrangements

23

Metering  arrangements for recycling? If yes, then meter reading

24

25

Whether industry is a member of CETF? Provide details.

| CETP inlet norms

" Method of conveyunce of wastewater from industry to CETP:

Adeguacy of the CETP for total effluent reaching CETP

Details of air pollution:

Process Stacks: Mot Applicable

A
Mo

Stack attached to process

Stack
height in
meher &
iits

adequacy

Probabl | Details of
L | APCM
pollutan I

s

Comment

adequacy
of APCM

Whether adeguate and safe
infrastructural monitoring
facility provided or not?

Mot Applicable

i)

Stanes of energy meter &
hour meter

i)

Btatus of loghook of

TR 2w Frism v o

(& )
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operaton and meter

Flue gases stacks: Mot Applicable

Sr | Stack atached to Plant Fuel Rated Stack Details of | Comments | Whether
No Fuel height in APCM on adequate and
Consum | meter & its adequacy | safe
pition adeguscy of APCM | infrastructure
{Ithe, monitoring
| Kg'hr, facitiny
mmscfd) provided or
7
I Not Applicable -
i) | Status of energy meter & | Not Applicable.
hour meter
i} | Status of loghook of Mot Applicable.
operation and meter

Source of fugitive emission and measures taken to control, ifany with details & adequacy: NA

8. | Souwrce Probable details of Probabl | Demils of | Commenis on adequacy of
Mo pallutants [ APCM APCM
podiutan
15

MNat Applicable
i) | Status of energy meter & | Not Applicable

hour meter
iy | Status of logbook of Mot Applicable

operation and meer

Details of incinerator: Not Applicable
A For Liquid

For Hazardous Waste [Solid)

If Combined
B Status of operation at the fime of

Inspection:
C | Temperature "C Primiary Chamber

Secondary Chamber
(gt we)
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inchsding complaints

during inspection:

39 | Details of water/ wastewater sample collected during -
inspection
(40 | Details of wir Jemission sampie caiiocid during |-
inspection
41 | Compliance of CTE' CTOY Autharization / Registration | Com plied
{ Undertaking / Bank Guarantee if any, EC- conditions,
if applicahle
42 | Cess verification Nut Applicuble
43 Specific non- compliances if afy, ohserved | D ing inspection of the unit, only site preparation

related work for the project was going on, and as
reported by unit representative the Bioremeadiation
plant will be ready to operate in next twe months,

Recommendations: -Since the
noteworthy phenomenon for t
this Pilot Project may be considered for grant.

Bioremediation method in oil exploration/processing field is
reatment of exposed soil with crude leakage. Therefore, consents for

et

Himmat Singh Shekhawat
JEE

EEEE g
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il Status of energy meter & hour meter

i) Hmﬁﬁi’lughu-nkuf aperation and meler

Dietails of [V, G, Sets; Mod Applicable
Sr. | Rating Status of Details of Adequacy of stack | Whether adegquate and
Mo Acoestic Stack {mirs) | and acoustic safe infrastructural
enclosure enclosure monitoring facility
provided or nod?
B -
F Source of foul odor and measeres mken to controd, if any: This facility ks not generating any foul order.
30 | Fly ash managemnent with all details, if applicable: Not Applicable.
31 | A | Details about Hazardous W aste Management: Details as per HWA application submitted are provided
below, Noi Applicable
Sr | Source of Hazardous | Cutegory of Quantity of Hazardous Waste Generated / Storage
No | Waste 1uzardons waste
“ |
32 | Verification and irregularities’ gap foundin | No irregularities observed.
manifests
33 | Management’ Disposal of Spent Acii) .
Solvent’ Waste (l, If applicable
34 | Whether industry i5 8 member of | SDF site or net? Cairn has its own captive TSDF facility at MPT
5 | A Status of loghook for hazar! ous waste; NA
i Status of display board of size 4* x 6 at the main | Board dh;l;;.rui at site
paie
C | Status of display board at the storage area | All waste storage areas are well marked
36 | Electric service number | Captive Power from MPT
37 | Water service nummber | Water sourced from MPT,
(Water sourced from authorized ground water
sonrce Thaombli)
38 | Other relevant information repo “ﬁé the industry, =

(i FeTaiErT)
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Photographic evidence:
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Regional Office, Balotra

Rajasthan State Pollution Control Board %"' :
Y LiFE

Jasol Phanta Nakoda Road Dist-Balotra

E Mail : ro.balotarsiie 3 ik Livalye fir
= Mail rmail.com N

CEWFOOmT

EPCB/EOBalotra/Bl-2644/ 3‘5' Date: » "..'1!! L‘“—r

Gl (CH] & Gas)
R5PCRB, Jaipur

Sub = Keparding inspection report of Bioremediation of Oily Sludge Site of M/s Vedanta Lid..
Cairn Oil and Gas, Barmer.

Ref:- 1. H.O, letter dated 04 07 2023
21

- Inspection of the unil carried out on dated 24,07 .2025

Sir,

With reference o above, please find enclosed herewith inspection  reporlt  of
“Bivremediation of Oily Sludge Site of M/s Vedanta Ltd., Cairn Oil and Gas, Village -
Nagana, Tebsil - Baytu & District - Barmer™ for your kind perusal & further nocessary action
H.O. level r

Yours Sincere lw

(Deepak Tanwar)
SEE & Regional Officer

Signature

Digitally signed by
Designatia en

Rajiaj Refl Ne. Engineer
EE:?: :Jn'.lm Date: 2025.08! 44:07 15T
g Reason: Appro



RAJASTHAN STATE POLLLTION CONTROL BOARD

e L R e

- Texpeciion Rager |
"1 | o Nameofthe Indwary: | Vedanta (Caim Ol and Gas) Limited j
b, Address of the lndustry: Address. for Village | Tehsil Bistrict |
| | Muangla Processing Magana | Barmer Banmer
| Terminal
. i Bivremediation Site) | =
¢, E-mail: RIS Envie
d. Fa: 02082 225463
e. Mobik; o 4T733E015T B
. Telephone: 4IEEI-6601 13
E Diate l:ll"in*.ipéfiinn:_ - A, 072008 - - N
3 MWame aﬁd_dﬁiiglilliun ol the Sh. Cawrwy Yadav, Environment Manager.
person contacted: - o
Type af industry: il & Gas - Exploration & Production
Nature of industry: | Production of Hydrocarbons
Size of industry: Larse’ Mediam Large
|| Small = P —_—
T | Category of industry: Red! | Red
Orange’ Groen' (thers. | = -
8 | Status of Operation: operationall | Non — operational during inspection
| ron- operalional’ closed’ any
other- it noe- operational- reason
gnd period of non- operation
% | List of partners’ directors/ | e
- | proprictor with addresses: | = o . ;
| W Status oF consent under the Water | CTE applied with Unit 11— 24118 & application nusmber 38283 |
At 1974, | dated 28.09. 2024,
CTO applied with Unit 1D — 24118 & application number 385200
A =  dineed 11, 00.2024,
[T | Status of consent under Air Act, | Same a5 above )
1981: N
12| Status of zuthor zation under Authorization No. RPCBMHWM/2021- 2022/ HDF HSW, 100 velid
_HWM Rules till dated: 28402:3027 o
13 | Maurie of raw materinls with Ol contaminated Sludge - 12000 MT Y car
Yiantity {per day or month or
| unnwmp E—
14| Name of produci(s) and by- Bioremediated Sludgei0il - 12000 MT/ Year
products manuizctured with
| quantity {per dav or month or |
| annum)
|5 | Water related:
Water sowreed from COWA Nt Applicable
1| athorized Ground Water Seurce
Drigital metars - records are Mol Applicable -
A | maintained in form of digital data N
Meter rendings records available. | Notl Applicable
1
Metering arvangement for water | Net Applicable N
| 4| consumption in various processs
(LT
| Domestic nu'u:ljmu-rnliw.:r:ru;.. liwr Mol Applicable ==

|&]

ather uperational activities I




Effluent Treatment Plant or
treatment not required?

" Loghook maimained T e Apphicable
b - - . - S —
16 | Wastewater peneralion {Sireim et Applicable
wisk| per day
=T Whather the mdwetry &= connected | Mot Applicable
with CETP or has provided

— .

please provide details for all i Centralized ETP

In coese Effluent Treasment Plant (kT pru-.-idw,'d:TaHn of same { In case of multiple ETES o 5T,

A | Effuaent Traatment Plant (ET1) umit npu'nﬁuﬁ' peocesses with details
and status (Enclose flow sheet):

=

B | Operational status of E TP units at the time of inspection;

Wiheiher separate eleciric meter for I (Tient Treatment Plant is
provided or Not? 1E yes then the meters reading

“Vihether water meter at injel, outlet and for recycle has been provided
or nat? I, yes, then reading thereof.

=1

E | Whether loghook for aperation. Seciric meter! water meters'
chemicsls consumption is maintained of B07

F | Chameteristics of wistewater (a5 per site abservations) pH,

| tempernture; Conductivity. Dissofved Oxygen
Discharge of wastewater {por dav)

Point of discharge'disposal of wastewiler and ullimate receiving body.
adequacy of disposal:

[Detalls of recyeling arrangements

Metering arrangements for recycling? I yes, then meter readitg

. e T e Uy i
Whether industry is o member of CETP? Provide details,

CEUP inlet norms

Wcthod of conveyance of wastewnter fram imiustry [0 CETP:

Adequacy of the CETP for voal efMuent reaching CETP

Deetails of wr pollution:

Prm:_ma_ Stmekst

o TSuach astached o | Siack | Probable | Details of | Comunent
RO | prsess heigh | pollutants . | APCM on

meter of ATCM
| & uts
ey

Loy

-

| Whether adequate and safe
| infrastructural monitoning

tin adequacy | facility provided or not?

1] Status of energy -
meler & hour meler

i) Statos of loghook -
of eperation and
MeLes

B

Flue gases stacks




IE:

Siack atached 0

Mo | Flam

I | Not Applicable

-
|

(Fuel | Rated buel | Stack | Demals | Commen | Whether
Consumpti | beizht in of [5 On I ndlequate ind
Coniivhr, | mewer& s | APCM | adequacy | safe
| Kghr, udequacy of APCM | infrastructure
| mmscid) | . monitering |
[ Facility
| - provided or |
M
-|- —_— m— ——i— — b _— - ﬂL _|
|

i) | Statugof enersy
| meter & hour meter |

Mot Applicable.

Found in mani fests

i | Status af [n_gl.-ml. Mot Appdicabls,
of operation ond
I J_r:uzn.:- e A st area
C | Source of fumtwr emission and measune tiken 1o control, i1 any with details & adequecy: This Facility
comprises of chose loop system, there is no source of fugitive r,-mq:m.:m from process,
8. | Source Probable details of | Probable | Detalls | Commients on adequiscy of
Mo, pollutants pollutemts | of APCM
. _ APCM
[ i1 | Siatus of encrgy Mot Applicable
meter & hour mmeter I
| i) | St ol logbook Not Applicable '
| of operotion and '
|| meter
| | B) etails -:rfm-..m:run:-r L Mot Ay Applmahk - o
A | For Liguid '
| For Fazardous Wasiesolid)
| | W Combined |
B | Status of operation at the Hme ————
| | |ofinspection:
C | Temperature C Primary Chamber O
Secondury Chamber
i Status of energy meter & hour o
{ meter
i) | Stanus of loghook of operation N
T and meter
| Denils of DG Sete— Not Applicable -
Sr, | Rating Statusof | Details | Adeguacy of siack | Whether sdequate and |
Mo Acoeslic | of Stack | and acoustie sitfe infrastructural
enclosime | (mirs) CrClisLre rroni toring Facility
= vided ar not?
{ | |
F | f:urn:t of foul odor and measires taken 1o control, if any: This facility is ‘not generating any foul
or
30| Fly ash management with all details, ifapplicable: Not Applicatie,
ETHR | Deetails about Hazardos Waste Management: Details as per HWA application submified are
! _provided below. Not Applicable —
sr Souree of Calegory of Quantity of Hazardous Waste Generated |
M Hazardons Haeardous waste Slorage
~ Wasie
o 1.] L B
32| Verifiestion and irrepularites’ gap ﬁ&gm}m




33 | Management Disposal of Spent Acid/ | -
Solvent’ Waste Oil, 1f applicable i
32| Whether industry is 3 member of TSDF site or not? Cairn has its own captive TSDE facility ut MPT |
35 1 A | Siates of loghook for hamrdous waste: | NA . B
R | Status of display board of stre 47 x & ot Board displayed at site
1 | the inain gate
i | Suatus of disploy board at the storags A waste storage areas are well marked
e
36 | Electric service manber Captive Power from MPT _
17 | Waler service number Water sourced from MPT (From authorized
- - _ ) ground wister source Thumbli)
I8 Othar redevant  imformation regarding the .
industry, including complakrits
39 | Demils of water’ wistewater sample col lected -
| during inspection
30 | Demils of air jemission sample collected
41 Compliance of CTE CTO! Authorization ¢ Complied
Registration | Undertaking / Bank Cisrantee if
any, EC- conditions, 1Fapplicable
12 | Cess venification Not Applicable
13 | specific non- comphances i any, observed During inspection of the unit, only vacant plet was
during inspection; found, Mo significant progress is on date of
inspection.
{ihservations:

1. During inspection of Bioremediation plant site, only vacant plot was found. Mo significant

progress i on date ol inkpection

Cis

whendra Dewasi
JIEE

Regional Officer. Balotra



Phatographic evidences:
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R T
Regional Office, Balotra
Rajasthan State Pollution Control Board
Jasol Phanta Nakoda Road _Baloira ,Dist-Barmer
RPCB/RO/Balotra/BI-453 Jé\» Dhades s,‘ih']] Loy

Environment Engineer (O&G)
Rajasthan State Pollution Control Board

Jaipur .
Sub-  Hegarding Inspection report of M/s Vedanta Limited, Cairn Oil and Gas located at
Village- Nagana, Tehsil- Baytu, District- Barmer.

Bef.  HOemail dated 26/02/2024

Sir,

With reference to above, please find enclosed Inspection report of Mfs Vedanta Limited,
Cairn Oil and Gas located at Village- Nagana, Tchsil- Baylu, District-Barmer for

information and further necessary action.

Enclosed as abowve




Inspection Report

(Under Section 23 of the Water Act 1974, Under Section 24 of the Air Act 1981
and Under Section 10 of EP Act 1986)

a. Name of the Industry:

Vedanta Limited, Cairm Ofl and Gas (Ol Name Cairn

India Limited)
b. Address of the Industry: Address for Village Taluka/ District
Tehsil
| Operation Base | Nagana Baytu Barmer
plani
| ¢. E-mail: ankit.sharma@cairnindia.com
d. Fax: 02982 - 225463
e, Mobile: BO03996696
f. Telephone: 02982-660113
2 | Date of inspection; 01.03.2024 _
3 Nume and designation of the person | Mr. Ankit Sharma, Environment Manager
| mntar:tbdu:.
4 Type of industry; Oil & Gas - Exploration & Production
5 | Nature of industry: - Air and Water polluting
i Size of industry: Large’ Medium/ Large
Small
7 Category of industry: Red’ Orange/ Red
Gireen' Others ;
§ | Status of Operation: operational/ non- | Operational
aperational’ closed! any other- if non-
operational- reason and period of
non- operation., .
9 List of partners’ directors! proprictor | As submitted with application.
with addresses:
10 | Status of consent under the Water CTO issued vide letter no

Act, 1974:

F(HDF)/Barmer(Barmery/16(1)}/2018-2019/5843-3846, Order
Noo 20019-2020/HDF/2975, dated 117032020 under Air and
Water Acts, CTO Valid till 29/02,2024.

CTO renewal applied with Unit Id 24118 & application

' Status of consent under Ajr Act,

|981:

number 352924 submitted on 06/1 /2023,

CTO issued vide letter .
FlHDW'Bamtr{Bnmchli{lﬂN&“lM Order
Moo 2019-20200HDF/2975, dated 1170372020 under Air and
Water Acts. CTO Valid till 29/02/2024.

CTO renewal applied with Unit Id 24118 & application
number 352924 submitted on 06/1 0/2023.

Status of authorization under HWM
Rulesg

Authorization Mumber - RPCB/HWM2021-

: SHDF/HSW/EB valid till dated: 30/06/2026.
]
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13 | Name of raw materials with quantity | N/A
{per day or month or annum})
14 | Name of product(s) and by-products | OPERATIONAL BASE- 650.00 PERSONS
manufactured with quantity (per day | ACCOMODATION
or month or annum})
15 Water related:
1 | Water sourced from CGWA Water sourced from CGWA autherized Ground Water Source
.| awthorized Ground Water Source
2 | Digital meters — records are Maintained
maintained in form of digital data_
3 | Meter reading (if meter provided) -
4 | Metering arrangement for water -
consumption in various process/ use I R
5 | Water consumption process’ purpose | Domestic activities
wise
6 | Logbook maintained Loghook maintained
16 | Wastewater generation (Stream wise} | Domestic wastewater is treated through onsite STP 250 KLD
per day | Quantity of | Recyeled/ Disposed/ Mode  of
EfMuent reuse (KLIY) | Discharged | Reuse
Generated (KLY
(KLY
2060 §.11] i Cireenbelt
area
: | development.
17 | Whether the industry is connected -
with CETP or has provided EfMuent
Treatment Plant or tremtment not
required? S
18 | In case EMuent Treatment Plant (ETP) provided, details of same (In case of multiple ETF's or STP's, please |
provide details for all): N.A.
A | Sewage Treatment Plant (STF) unit operation/ processes with Flow sheet enclosed with
details and status (Enclose flow sheet): application, as per representative.
B | Operational status of STP units at the time of inspection: Operational.
€ | Whether separate electric meter for Sewage Treatment Plant is Provided
provided or Not? If, yes then the meter reading
D | Whether water meier at inlet, outlet and for recyele has been Yes
provided or not? [f, yes, then reading thereol.
E | Whether loghook for operation, electric meter” water meters! Yes
chemicals consumption is maintained or nat?
F | Characteristics of wastewater (as per site observations) pH, -
temperature, Conductivity, Dissolved Oxygen
19 Discharge of wastewater (per day) -
20 Point of discharge/disposal of wastewater and ultimate receiving | Adequate
body. adequacy of dizposal:
2] Recycle of treated effluent (i any) Green bell

&t wmtET
wr i, W Tk, R awion

daemse: www.environment. rajasthan.gov.in

%79 ro.balotara@gmail.com




Recvele of treated effluent (if any)

Gireen belt

Details of recycling arrangements

Metering  arrangements for recycling? If yes, then meter reading | -

Whether indusiry is a member of CETP? Provide details.

CETP inlet norms

Method of conveyance of wastewater from industry to CETP:

Adequacy of the CETP for total effluent reaching CETP

Details of air pollution:

- Process Stacks:
| Stack antached to Stack Probable | Details | Comment | Whether adequate and safe
i | process height in | pollutants | of on infrastructural monitoring
meter & APCM | adequacy | facility provided or not?
its of APCM
adequacy
Kitchen Chimney( 3 S mirs NA
| NOS.)
Status of enerey meter =
& hour meter
Status of loghook of -
operation and meter
Flue gases stacks
Suck atached to Plant | Fuel Rated Stack Details of | Comments | Whether
i Fuel height in APCM on adequate and
Consum | meter & its adequacy | safe
ption adequacy of APCM | infrastructure
(Ithr, monitoring
Kg'hr. facility
mmscid) provided or
not?
Status of energy meter | Mot Applicable,
& hour meler JLEE S
Status of logbook of Not Applicable.
_| Operation and meter
Source of fugitive emission and measures taken to control, ifany with details & adequacy: NA
Source Probable details of | Proba | Details of | Comments on adequacy of
i pollutants ble APCM APCM
pollut
ants
Status of energy meter & | Not Applicable
hour meter =
Statws of loghook of Not Applicable
cperation and meter




Details of incinerator: Not Applicable

Far Li-qutd
For Hazardous Waste (Solid)
If Combined

Status of operation at the time of
Inspection:

Temperature "C

F‘rimar'_l.: Chamber

Secondary Chamber

" Status of energy meter & hour meter

Status of loghook of operation and
meter

Details of D. G. Sets -

Rating Status of Details of Adequacy of Whether adequate and safe
Agoustic Stack (mitrs) | stack and infrastructural monitoring
enclosure acoustic facility provided or not?

enclosure
These DG sets are used

2 X 1010 KVA Provided 30 Adequate only in case of emergency

| during power outage.

Source of foul odor and measures teken to control, ifany: This facility is not generating any foul

order.

Fly ash management with all details, if applicable: Not Applicable.

Detatls about Hazardous Waste Management: Details as per HWA application submitted are provided

below. i
Source of Harardous Category of Quantity of Hazardous Waste Generated /
Waste Hazardous waste Storage
Used or spent oil 5.1 3 KL/ANNUM
Reuse in process/sales to registered recyclers

Verification and irregularities/ gap
found in manifests

No irregularities observed.

Management/ Disposal of Spent Acid/
Solvent/ Waste Oil, I applicable

hether indus

Status of loghook for hazardous waste:

is & member of TSDF site or not? Cairn has its own captive TSDF facility at MPT

Form 3 is being maintained

Status of display board of size 4° x &' at the main

| gate

Board displayed at site

Status of display board at the storage area

' Provided

Electric service number

Captive Power from MPT

Water service number

Water sourced from MPT.
(Water sourced from authorized ground water
spmree Thumbli)

HaTE;

(& FFer)
TR Tha] TEH Byt dEE A
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Details of water/ wastewater sample collected
during inspection

Sample collected and submitted to laboratory for
analysis,

40

Details of air /emission sample collected
during inspection

41

42

Comphance of CTE/ CTOVY Authorization /
Registration / Underiaking / Bank Guaraniee if
any, EC- conditions, if applicable

Complied

Cess verification

A

Consumption of water in different categories
for cess assessment

"E,amgun |

Category = 11

Category - [11

Category - [11

Category-IV

Water consumption is being reported in the
monthly water consumption report for MBA.
Water cess is not applicable post implem entation
of GST (i.e., effective from 1* July'17L

Recommendation for the applicability of rates
under section 3 (2) & 3 (2A) and rebate (with
TEASONS )

Details of the deposition of cess

43

Specific non- compliances if any, observed
during inspection:

| No chlorination dosing arrangement was there.

Propanent was advised to provide the same for
disinfection.

Recommendations: - In light of aforementioned facts, Industry’s application dated
06.10.2023 (Application id; 352924 - Unit id 24118) for CTO-Renewal may be considered for
grant subject to the installation of Chlorinstion arrangement within a period of one month or
fulfillment of other statutory requirements with condition as deemed appropriate.

Iy,

s

Jitendra Dabi Himmat Singh Shekhawat
JEE IEE
i amee)
AR T T e s i
wew e e, W e, fren wretan
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i Qﬂ Lifesryie for

P Enyiranrrmant

Regional Office, Balotra
Rajasthan State Pollution Control Board
Jasol Phanta, Opp. Jdvvnl Office, Balotra, Barmer
RPCRRO/Bulotrw/BI453/ 1248 Duteg o) ey
GIC (O&G).

Rajasthan State Pollution Control Board
4. Institutional Area, Jhalana Doongri,
Jaipur.

Sub:- Inspection report and Analysis report for CTO (Expansion) of Operation Dise ol M/s
Vedanta Limited (Cairm Ol & Cas).
Rl = Show-cause notice issued vide Head Office letter duted 19.06.2024,

Sir,
With reference to above please find enclosed inspection report along-with analysis repon of

WMis Vedanta Limited (Cairn Oil & Gas) located of Village-Nagana, Tehsil-Barmer. [istrict=
Bamier for necessary sclion please,

Encl. - Asabove




Inspection Report

(Uinder Section 23 ofthe Water Act 1974, Under Seeticn 24 of the Ajr Act 198] and Under

Section 10 of EP Act 1986)

i i, Wamie of the Industry: Vedunta Limited, Cairn il and Gas (Od Name Calrn India
| Limited) )
b, Address of the Induseny: Address for Village Tuluka/ Pistrict
) i | Tehsil |
Chperation Base | Nogana Barmer Harmer
= {Township
¢ Dernuil: anlitsharmac cairnind i com
| d. Fau: 12981 — 225463
! e Mobike: LR LT AT
£, Telephone: h 2UAL-600] 13 N
ry Date of inspection: 12.07.2024
3 | Mame snd designation of the person Mr. Ankit Sharma, Environment Maniger
coniacied:
4 Type of inclustry: Ol & Gus - Exploration & Froduction
3 Mature of indusiry: Oil & Gas - Explontion & Production
& | Size of industry: Litrger Medium/ Lurge
Small _ S
i, Category ol indusiry: Red’ Orange! Hed
| Green/ CHhers
i Statis of Dpertion: sperational/ non- | Operationl
operstional! closed’ any other- [fnon-
operational- reason and period of non-
= operalion. e
-y List of partners’ directors! proprigtor As submitted with the application.
with addresses: _ R _
0 | Status of consent under the Water Act. | CTO issued vide letier no. Fi TechpBarmeri Barmer Y5148 12013~
1974 024/ 7046-T648, Order Wo: 2023-2024/0i und GasHuis, duted
23/03/2024 under Airand Water Acts, CTO Valid till 28/0272029.
CTE-Espansion issued vide letter dared 07002022,
CTO Expansion applicd with Unit 1d 241138 & application number
- 373143 submiited an 26053024, N
Gralis of consent under Ade Act. 1981 | CTO fssued vide letter mo, F{'ul'ruhp'l.'.urm:rtI.hmcr}.l'il-mﬂj.fzﬂz.ﬁ-
INT4TOI6-THAE, Order Mo, 2023-2024'00 and Guu'SU3E, dated
1103 2024 under Air and Water Acts, CTO Valid till 280272029,
CTE-Fypansien tmued vide letgr dated 07032,
’ CTO Expansion spplicd with Unit Td 24118 & application numiber
= 373143 submited ¢n 26052024, ) 1
1 | Siams of authorization uider HWM Avifodmtion Munbor - RPCBAWALZ02 - 2022 HDF S WK :
| Bules il will diated; 3002026 |
|2 M of row materials with quantiny | Hesidential complex —|
{per day or month or anmum |
14 Mimre of product{s) and by -produoces | OPERATIONAL BASE- 2000 PERSONS ACCOMODATION,
| manufactured with quantity (per day or | 66000 50M
| month ar annum) Plot Arei- 6,50 Hectare — |
i e

TRERF Tra BN A Hse SIEnTn
T Wi, GEE T, R arie
FTART. www.environment rajasthan gov.in
$.5%: robalotara@imail.com



l- |5 | Watar I1:|H.1'E'.|:| .

| Water soareed from CGWA authorized Woter will be sosreed from CGWA suthanzed Greound Water Somirce

Chrrinal Water Source

| i form of digital date -
ML=|:| reading (il msbe ]1Im|~h:-:l.]

| _"_| [Hgital ineters e ——— Dignal maters  records will be mastitained in form of digital da |

Metering armngement for waler

!
| 3
1
| SOnsiEncn i various process) uise

5 Wiler COnsUmp o0 Process’ RErposs
wisg
Lugll:nmk marintained

[Fomestle activines |

Eglmnk maintined of existing 517,

15 | WasEewater Eencrution 1“"-.lr:'|m wWisE |
per duy

| Domestic wastewater will be l:m;E:THumi,h onsite $TP of capacity
300 K LD a5 per unit representative), however duting inspection the
SR wis found wnder ereetion and thus capagity of 5T I cannat be |
b diudpzd. However, unit was treating the waste water so generted
| through extsting STP which wis aceorded vide consent lerigr dated

| 22032024,

|F'l}||lli1tit_¥ of Hﬁc:.-'rlcd.' Dris prosed/ Mlmile of ||
L Muent repse (KLY | Discharaed Heuse
Coenerated (KLY
1.1y . :

I_L 240 2440 | {1 I ion’
Cirecnbelt areu
| divelopmuenl
L] | Flushing ¥

. 1 gz emine = e {
17 | Whgiher the indusiny & copmected with © -

|
CEVF ar Bas provided EiTuent
Treatment Plasd or trestmenst ool
raguired? |

{18 | Incase EMuent Tremmeant Plant (ETP) provided, details &f swme (I case of mu!tlpln ETFs of STPS. pleasé provide

denils for ulld; Mk,

-

ginid stotos T Enelose flow sheet):

Eifloem Treatment #lant (=TT wnit operation | ]:lm'.faﬂl.".i with details ik

B Cpurational sintis of E TP unite a1 the fime of inspection:

provided or Noa? [F vis then the meler reading

Whether separnle eiecine meter for Eftuent Treatment Mant s

L=

B Whelhir water meter al inlet, cutlet snid ﬁ;nc:. cle his baen
| ot ol ? 16 wes, then roading theresl,

\
.

provided

cheimicals consumptinn s imaingshed o oLl

£ Whether loghook for aperation, eleciric imeten water meldrs’

F Clrareteristics of wisicw ater (% e sdie obser vations) pH,
remperature, Condugtivity, Dissaivid Oxypen

m——d

S

| Wischarge of '.k:E.I;l:'l.l.-ML"J' {per dayl

biody. ndeguacy of disposal:

20 Taview of discharze/disposil of wastewaier and ultimate recsiving

Recycle of treated afiient ﬁfﬁ?r

s

14!

Detuils of recyeling r.lrmlll..-nﬂl:nﬁ

(Epitn )

A TR s P HEe A
e ween, a1, R aremn
FAAGE: www environment. rajasthan.gov.in
G5 robalotarm@gmall.com



23 [ Metering  armngements {or recyeling? If yes, then meter reading ] -
4 Whether industry i a member of CETP? Provide details, - '
i CETP inlet norma iE
i 26 hiethod of conveyance of wistewater from industry to CET: | -
Fi Adequacy of the CETP for total effluent reaching CETP =
28 | Details of air pollwion:
A 0| Process Stcks: 5
| 8r | Stagk antached fo process | Stack brobable | Dewils | Comment | Whether adequate and safe
LTS heightin | pollutants | ef i I nfrastrosturil moninoring
meter & APCM ndequacy | facility  provided o ot
{11 ol ARCM
|_ | adequacy |
1| Mot Applicable
[} | Siats of encrgy meter & | -
hasur mietar
i) | Swstus of logbook of -
operation and meter .
3! Flue gasvs stacks
Sr | Stack miached o Plant | Fuel | Rated Stack height | Demilsof | Comments | Whether
No Fuel inmeter & | APCM o adequirte and
Consump | its sdequacy | adequacy | safe
Tian of APCM | infrastrecture
| { It 5 moitering
| . | Bg/hr, facility
el prowided ar
| , no?
[T | Mot Applicable -
T | Stams of energy meter & | Not Applicable. ;
e mieles B - 1]
- i) | Sratus of logbook of Mot Applicable.
l || operation and meter B o —
(& " Bodrce of fugitive emission and measunes taken o cantral, i any with details & adequucy: NA
5. | Source Probuble detalls of | Proba | Details of ["Comments on adequacy of
Mo pollulants lali APCHM APCHM
polluta |
a nts |
Mot Applicable L
0| St of encryy meter & | Mot Applicible
_hour meter =
i) | St of loghook of Mol Applicable
aperation and meger i
[ Dietuils of incinerator: Net Applicable
A | For
L bquaid

1['C1:h|_||.|:|i.|1|:-d

For Hazardous Waste (Solid)

(A R
T T wg i T A, F

TErATgE: www environment.rajasthan. gov.in

A ro.balotara@gmail.com
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| Solvent! Wists OR1 17 .||-|p||1 ullet

3 "-"rhi'”H iriusiry is 3 member of 1 SUF sitz or not” Cairn has [ts own captive TSDF facility a1 MIT

B | St of cperation al the time of
hspection: s -
| € | Temperatine 'C | Primary Chamber _
[ Secnrddany Chamber [ i
; i} | Sutus al energy meter & hour mster -
b
[0 | Swtos of oehook of apertion smd nseler |
r'. I-:J'ﬂ:l'.'l_'l of []. ':"i. T L | "ﬁ iB.."i-ti“Ed aric iwn n{:'li ur(‘apmt}l I'EE“' k"'.-'a. wWere I‘mlnd lwti:unﬂl 'r'l'hjl_"l'l T |
L biocoeded vide consent letter dated 22.03.2024,
Sr | Kating Statis ol [etails of Adequacy ofstack | Whether adequaie and sale |
Moy Agoustic Stack (mirs) | and acoustic infrastructural monioring
ehelasune enelosune Mcilety provided or nog?
I lisadeuate and 136 set s used onfy i cise
L1 | B R He KA : Provide . wad fund without | OF @mergency during power
I ‘ PR ol |
These DG se1s e used only |
: 24 100 kYA Provided 0 Adequate In case of cmorgency during
l POWET DULTEEE.
[T | ""ﬂ.aur:d of foul odarand messores taken 1o conteal, i1 Ly This § Facilily || not generaling any foul arder,
0 Fly ash mpnogement with all deails; |I'||p|-1|hnhrc Nt Appllcntﬂﬂ
3| A | Peruils about Hassedous Waste \-Tamy::m,-m Details as et HWa application subwmined are provided below, |
' [ &¢ Source of Hagardons | Category of Quantity of Hazardous Waste Generated ¢ Storage
| Mn Yisic Flaaar el aes waste J
) I Ulsed ar spent o] A S KLANNUM |
Reuie in process/sales Wy regricfered rﬁ_--.t]:n
13 Werification and lrneg ulartics gag found Mo Irrt[:uhinﬂr,-.; ohseryved. |
L mamitests [ - _
i3 M anagement) igpres=al |||-‘q-|'|-|_|'|| Al = [

15 | A | Blatus ol |{I|=|:h'.l-l.‘!l[ for m;r'urdnm st | NA
i | Status ﬂlihsni.l} board ol wize 47 % 6' ul the main Berardd displayed af site
e e ! == re=
| €| Status of duplay board ot the storage aren Al waste storage sreas are well marked
in Electric service nober - Captive Power from MPT
a7 Wiler service numilber | Water senrced from MIPT.
(Water sourced Drom suthorized ground witler source
. | Thumbhli)
38 | (hher relevant infoemadion regarding the
inchistre, inchinfing complainis |
L | Deails ol water! wastewater sample ollected | Samples fram the infet and outlet of the existing STP
uring inspeciicon | were collected and analyzis reports are enclosed.
I Penatls of air Emiﬁ‘:;ﬂm_:lu_'mplr eollected
| :Iurlnus.pm:nn _
41 | Compliance of CTE rn Authorization Complicd
Registration | Undenaking / Hank Guamstes if any,
EC- conditions, iFapplicable
(s =)
TRERT ¥R He e aEs A

AFEES: www.environment.rajasthan,zov.in
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Cess verification

A

Consumption of water in different categorics for
cess pssessment

Category- |

Category - 1

Categary - [l

Carcirory — 111

Category-1¥

Recommendation for the spplicability of rates under
section 301 & 3 (2A) and rebate (with reasons)

Dietmits of the depasition of cess

-

Specific non- compliances if any, observed during
inspection:

Umil has already spplicd CTO-Expansion for Crporatian
Base { Township), however during inspection of thi
aforementioned residenial complex, it wos found wnder
construction and as per represeatative they are planning
1 operiste the facility in phases. Unit has total of 12
1ovwers, and out of these 3 ure about to complete by the
end! of this month and will be pecommaodsted by august
| (15 per reprexentative ).

Recommendaticas: - In light of aforementioned bets, o show cause potice Tor intended refusal of consen

to aperate muy be issued.
Jisendru Db Hummat Singh Shekhawa
JEE IEE
Se 5
j,.f"" H-'-'E' . Balotra
i e o)
TR T HE FIE HEE e
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
{See Rule - 24)

Raport Mo, | 1146

Report On ; 221072024

| hereby certify that | Dr. Naraln Bhoot, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water {Prevention & Control of Pollution) Act, 1974 received on
the 15/07/2024 from JITENDRA DABI, JE E, Balotra ,RSPCB Balotra a sample of Waste Water
of M5 Vedanta Limited, Cairn Oil and Gas[0Old Name Cairn India Limited {Alshwariya Field)) ,
Plant - Operation Base [24118] Village , Tehsil- Barmer , District- Barmer Callected from Inlet
CISTP Collecled on 12/07/2024. The Sample was n a condition fit for analyeis as reparted befow

-

| further cerify that | have analyzed the aforementicned sample an 22/07/2024 and declara the

result of tha analysis to be as below -

5. No. Parameters Resull

1 pH .63

2 Total Suspendad Salids mg e

5 Chemical Oxygen Demand 550
(COD) mah

4 Bio-Chamical Oxygen Demand 160
(BOD) (3days at 277 C) mg/

5 Ol & Grease mg/l T

The condition of the seals, fastening and container on recelpt was as follows : Intact
Signed This On 22/07/2024
Dr. Narain Bhoot
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Offica Balotra

Regional office, Rajasthan state pollution control
Beard,Jasol phanta, OppJDVVNL office, Jasal
Road Balotra.District -Balotra

Phone: 96867576064
Fax: S667576064

Diata: 2024.07, 3:28:20 [T
Repson: Selfbimstad
Location:

EiQHEiU':GNﬂ Verified
Dhgilaily s5i Iy Rarain Bhool




FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REFORT OF THE STATE BEOARD AMNALYST
(See Rule - 24)

Fepor Mo, @ 1147
Report On ! 22/0772024
I hereby carlify that | Dr. Narain Bhoot, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water {Prevention & Control of Pollution) Act, 1974 received on
the 15/07/2024 from JITENDRA DABI, JEE, Balotra ,RSPCE Balotra a sam ple of Waste Water
of MIS Vedanta Limited, Cairn Ofl and Gas{Old Name Cairn India Limited (Alshwariya Field)) ,
Plant - Operation Base [24118] Village , Tehsil- Barmar . District- Barmer Collected
from Qutlet OF STP Collected on 12/07/2024. The Sample was in a condition fit for analysis as
repoirted below -
I further certify that | have analyzed the aforementioned sample on 22/07/2024 and declars the
result of the analysis to ba as below ;-

8. No, Parameters Result
1 pH 6.02
2 Total Suspended Salids mgl g
3 Chemical Oxygen Demand {4
(CO0) mgi '
i Bio-Chemical Oxygen Demand 42
(BOD) (3days at 27° C} mg '
5 Od 8 Grease mg/l Mot traceabls

The condition of the seals, fastening and container on receipt was as follows ; Intact
igned This On 22/07/2024
Or. Narain Bhoot
BOARD ANALYST
Rajasthan State Pollution Conirol Beard
Regional Office Balotra
Regional office, Rajasthan state pedution control
Board, Jasol phanta, OppJDVVNL office, Jasol
Road Balotra,Disirict -Balotra
Phona: 0867576064
Fax: D66T5T6064

Signature Not Verified

Dig'rlnl%q by Warain Bhaoat

Date: AT Sr30:59 ST
1

Reazen: Selft 1 |
Locabian
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Regional Office, Balotra
Rajasthan State Pollution Control Board
Jasol Phanta, Opp. Idvvnl Office, Balotra, Barmer
RPCR/ROVBalotra/BI-453/ 2903 Date: ‘i.-"l_.hl:-\'l..ﬁl“]

GIC (O&G),

Rajasthan State Pollution Control Board
4, Institutional Area, Jhalana Doongri,
Jaipur,

Sub.:- Inspection report and Analvsis report for CTO (Expansion) of Operation Base of M/s
Yedanta Limited (Camrn Oil & Gas).
Ref:- Final Show-cause notice issued vide Head Office letter dated 12.09.2024,

Kir,
With reference 1o above please find enclosed inspection report of M/s Vedanta Limited {Cairn
Oil & Gas) located ot Village-Nagana, Tehsil-Barmer, District-Barmer for necessary action please.

Encl.: - As above




Inspection Report

(Under Section 23 of the Water Act 1974, Under Section 24 of the Air Act 1981 and Under

Section 10 of EP Act 1986)

a. Mame of the Industry:

Vedanta Limited, Cairn Ol and Gas ((ld Name Cairn lndia

Limited)
b. Address of the Industry: Adddress for Villege Taluka! Dvistrict
Tehsil
Operation Base Magana Barmer Barmer
(Township)
¢ E-muil; ankitsharmai@cairnindia.com
d. Fax: 01982 — 1275463
e. Mobile: BO(APD6606
f. Telephone: M2982-660113
2 Drate of inspection; 21.10.2024
3 Marme amd designation of the person | Mr. Ankit Sharma, Sustainability Manager
contacted:
4 Type of industry: 0il & Gas - Exploration & Production
3 | Mature of industry: Oil & Gas — Exploration & Production
6 | Size of industry: Large’ Medium./ Small Large o
7 Category of industry; Red’ Orange’ Green' | Red
Cihiers s
S Sfatus of Operation: operational’ non- Crperational
operational’ ¢losed’ any other- if non-
operational- reason and perlod of non-
npperation,
g List of partners/ directors/ proprictor with | As submitted with application. ]
addresses: |
10 | Status of consent under the Water Act, CTO issued vide letter no. F{Tech)/Barmer(Barmer)/51 4812023~
1674 2024/7646-7648, Order Mo: 2023-2024/00 and Gas/B938, dated
T2003: 2024 under Air and Water Acts, CTO Valid till 2B021,2029,
CTO Expansion applied vide application dated 26/05/2024 (Unit Id
24118, App 1d-373143).
CTE Expansion applied vide application dated 29072024 (Unit Id.
| 24118, App 14- 178580),
[ Status of consent under Air Act, 1981: | CTO issued vide letter no. F(Tech)yBarmer{Barmery/S148(1)2023-
J0247T646-T648, Order Mo: M23-2004/061 and Gas/8938, dated
22032074 under Air and Water Acts, CTO Valid till 2802/2029,
CTO Expansion applied vide application dated 26/05/ 2024 (Unit Id
24118, App 1d-373143),
CTE Expansion applied vide application daed 29%07/2024 (Unit [d.
24118, App Id- 378580).
12 Stanes of authorization under HWM Rules | Authorization Number - RPCB/HWM2021-2022HDFHSW /88
walid till dated: 30/06/2026.
13 Nume of raw materials with quantity (per Residantial complex
day or month or anmom)
14 | Name of produci(s) and by-products OPERATIONAL BASE- 2000 PERSONS

manufactored with guantity (per day or

-

Total Bullt up Area 61859.48 SOM

maaih or annum)
Water related:

‘Completed Built up Aren till date 34344,37 SOM




Water soueced from CGWA puthorized
Grround Water Sourcs

Water will be sourced from CGWA authorired Ground Water Source

Digital meters — records are maintained in

Drigital meters — records will be maintained in form of digital data.

2| form of digital data
Meter reading (if meter provided) -
k)
Metering arangement for water
4 | consumpdion in various process’ use
Water consumption process’ purpose wise | Domestic and intermittently for other activities
5
Logbook maintained Logbook will be maintainad
&
16 | Wastewnter generation (Stream wise) per | Domestic wastewater will be treated through onsite STP of capacity
diy 300 KLD, however during inspection the STP was found under |
erection and will take around 20 days for completion (as per
representative). Moreover, the unit will treat the waste waler 0 :
penerated through existing STP which was accorded vide consent |
feiner dated 22.03.2024
| For 6 Towers + Recreation Centre |
Qruantity of Recyeled/ Disposed/ Mode of ||
EfMuent reuse (KL Discharged | Rewse I
Generated (KL
(KLD)
143 143 0 Irrigation,
Green Belt
ares
development
& Flushing
17 | Whether the industry s connected with -
CETP ar has provaded Effluent Treatment
Plant or treatment not required? |
|8 | IN CASE EFFLUENT TREA TMENT PLANT (ETP) PROVIDED, DETAILS OF SAME (IN CASE OF MULTIPLE
ETPS OR STP'S, PLEASE PROVIDE DETAILS FOR ALLY N.A.
A Efftuent Trummt Plant Ll:.I P} unit operation/ processes with defails and | -
status {Enclose flow sheet):
B| Ciperational status of ETP units at the time of inspection; . N
| Whether seperate electric meter for Effluent Trentment Plant is provided | -
or Wot? If, ves then the meter reading
[ Whether water meter at inlet, outlet and for recyele has been provided or | -
not? 1, yes, then reading thereof.
E| Whether loghook for operation, electric meter/ water meters! chemicals -
gonsumption is maintained or not?
F| Characteristics of wastewster (as per site ohservations) pH, empersture, | -
Conductivity, Dissolved Oxygen
Discharpe of wastewater {per day) -
20 Point of discharge/disposal of wastewnier and ultimate receiving body, -
adequacy of disposal:
21 Recyele of treated effluent (if any) -




22 Details DT;IE-I:E}'E:HI'!E AFTENZCMENTS -
23 Metering  arrangements for recveling? 17 ves, then meter reading -
24 Whether industry is a member of CETP? Provide details, -
25 CETP inlet nogmns -
16 Method of convevance of wastewater from industry to CETP: -
27 Adequacy of the CETP for 1ol efffuent reaching CETP -
2R Details of air poliution:
A Process Stacks:
SR | Stack atached 1 process | Stack Prohible Details Comment | Whether adequate and safe
O heightin | pollmants | of on infrastructural monitoring
mieter & APCM adequacy | facility provided or not?
its of APCM
adeguacy
“l_ Mot Applicable
11 Status of energy meter & -
hiour meater
Iy | Status of lnghook of -
operation and meter
B Flue gases stacks
SR | Stack attached to Plant Fuel Rated Stack height | Details of | Comments | Whether
NO Fuel inmeter & | APCM an adequate and
Consump | its adeguacy adequacy | safe
Lion of APCM | infrastruciure
{It'hr, monitoring
Kg'hr, facility
mimiscfi ) provided or
mot?
I Mot Applicable -
1 | Siatus of energy mefer & | Not Applicable,
hour meter
I | Swutus of logbook of Mot Applicable.
operation and meter
C Source of fugitive emission and measures taken to control, if any with details & adequacy; NA
5. | Source Probable details of Froba | Details of Comments on adequacy of
8] perl lutands ble APCM APCM
3 polluta
| nis
NOT APPLICABLE
I | Status of energy meter & Mot Applicable
| ) | hour meter
| | Stmtus of logbook of Mot Applicable
| | eperation amd meter
)
b} Dietails of incinerator: Not Applicable
Al For Liguid
For Hazardous Waste (Solid)
IT Combined .
B| Status of operation atl the time of Inspection:




inspection

C| Tempersture °C Primary Chamber
Secondary Chamber
1 | Status of energy meter & hour mieter
) .
| | Status of loghook of operation and meter
1
)l __
E Dietails of D. G, 5613
Rating Status of Deetails of Adequacy of stack | Whether adequate and safe
5 Acoustic Stack (mirs} | and acoustic infrastructural monitoring
Rl enclosurg enclosune facility provided or not?
N
O
These DG sets are used only
|| 3x 1010 KVA Provided 30 Adequite in case of emergency during
power Riage.
F Source of foul odor and measures taken to control, if any: This facility is not generating any foul order.
10 Fly ash management with all details, if applicable: Not Applicable. -
31 | A Details about Hazardous Waste Management: Detaits as per HW A application submitied are provided below.
5| Source of Hazardous Waste Category of Quantity of Harardous Waste Generated / Storage
j Hazardous waste
0
Used or spent oil 5.1 | 5 KL/ANNUM
Reuse in process/sales 1o registered recyclers
32 | Verification and irregulasities/ gap found in No (rregularities observed.
manifests
33 | Management’ Disposal of Spent Acid/ -
Solvent/ Waste Odl, If applicable
34 [ WHETHER INDUSTRY IS A MEMBER OF TSDF SITE OR NOT? UNIT HAS ITS OWN CAPTIVE TSDF
FACILITY AT MPT
35 | Al Status of logbook for hazardous waste: NA
Rl Status of dispiay board of size 4" x 6'ai the main gate Board displayed at site
| Status of display board at the siorage ared All waste storage arcas are well marked
36 | Electric service numbsr Captive Power from MFT
37 | Water service number Water sourced from MPT.
(Water sourced from authorized pronnd water source
Thumbdli)
38 Other relevant Information regarding the  industry,
including complaints
39 Details of water’ wastewater samphe collected dusing | -
inspaction
4 Detils of air /emission sample collected during | -




Compliance of CTE CTCV Authorization |
Regisiration / Undertaking / Bank Guarantee if any,
EC- conditiens, if applicable

Complied

| CESS VERIFICATION

A

Consumption of water in different categories for
eSS ASRESsent

Category- |

Category - [
Category - [11

Category - [

Category-1Y

1
il

Recommendation for the applicability of rates under
section 3 (2) & 3 (2A) and rebate {with reasons)

Details of the deposition of cess

43

| Specific non- compliances if any, observed during
| imspection;

During inspection of the unit, out of total 12 towers six
towers and club house were found completely
congtructed, however furnishing work of two towers and
club house/recreation centre was under process and will
be completed within upcoming 10 davs (as per

representative), Moreover, rest gix towers were still under -

erection and will take next four o six months, for which
unit will apply separate Consent to Operate application
after completion of construction work.

Recommendations: - In light of aforementioned facts, Unit’s Consent to Operate-Expansion
application dated 26.05.2024 may be considered for grant for completed project only i.e. six
towers and one recreation center having built-up area as 3434437 sqm. or fulfiliment of other
statutory requirements with condition as deemed appropriate.

e .

Himmat Singh Shekhawat
JEE
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RAJASTHAN STATE POLLUTION CONTROL uﬂm:m

Inspection Report

1 | a Name of the Industry: “Tvedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling and |
Extraction from Mangla Old Well Pad 08 (PML1-Mangala-Well Pad-
. R 1. (S |
b Address of the Industry: ‘ Address for Jr Village Taluka/ Tehsil | District
MWP-08 J_r-.la gana Barmer F!-arm.ﬁ_r
¢ E-mail; FLJDH Er;:.rimenﬂﬂgn;l;erMFTEcmrmmila cam -
d Fax | 02982 - 225463
| e Mobile: | 003996696
f. Telephone: | N2982-660113
T Dégﬁr inspection: 13 ﬂer 2022
3 Mame and designation of the person | Mr. Surender Singh, Environment Consultant
| contacted: ———— .
d lype of industry: il & Gas - Exploration & Production
5 | Nature of mdustry: Production of l'l'il'ﬂl"ﬂﬂllh;.'mi =
6 Sire of industry: Large/ Medium,/ Large
. Small | = .
7 Category of industry: Red/ ﬂi:inh?f Red
| Green/ Others | . o —
a status of Gperation: operatanalf | Dperational
| non- aperational/ closed/ any other-
| it noan- operaticnal- reason and
_ period of non- oparatian. B B
4 List of n-annersf directars/ progpoetor T
| with addresses: — ——
10 | Status of consent under the Water | CTO Valid till 31.05.2022.
' Act, 1974: CTO Renewal apolication with Unit IR 24118 & application 1d-299564
| - .uhrﬁn'l‘l‘&d an 3{I ﬂ-] IGII-‘.'-‘ A
11 Status of consent under Air Act, Same a5 anove
1961 | — —
| 12 Status of authorization under HWM | HWA vide authorization No.
Hikies RPCBSHWR 2018- 2019/ HEW/ HEW 236 valid fill 300 04,202 3
13 “Mame of raw matarals with .|:.p._|a.1'|titl.| | Mo raw material is used for ol extraction T
|per day ar month or anmsum} |
[ 14 Name of product|s) and by-products | Crude Oil: 8000 BOPD ]
manufactured with quantity (per day | Natural Gas: 3. 10MMSCRD
or manth of annum)
I"!-5- Water related: 1 -
1. | Source of Water '| Water sourced from CGWA autharized Ground Water Source B
2 | Status of metering arrangement an | - ' - '

SOUTCRS




I 18 T InT:E.:z Effluent Treatment Plant [ETP) pe ::-.ridn-;l-l:L detaits of same |Im case of multiple ETP's or 5TR's, nl;:m: pravide
degais for alll:

A
B
E:

G

..IE

| Water consumption process/ purpose | Domectic and Intermittently for other operational activities
Wil

Meter reading [if meer provided)

M etering arrangemaent for water
consumption in various process’ uss

Status of Jng:;rwk_:-f waier drawl and

Consumplion

Wastewater generalion 1-§:mam
wise| per day

| Bl the wastewater generated mter‘rnlttenw while cleaning and
maintznance of the well are being collected & solar evaporated in the |
HDPE lined pit with the capacity of 1700 m
Darmestic wastewater 16 treated through pnsite septic tank followed
snak pit.

|

| Whether the indastry is connectad

' Operational status of ETP units at the Lirme ljr“ill‘:lﬁ_t:let{iﬂﬂ' =
1

with CETR or has providod F et
froatment Plantor treatment not
recguired?

Effluznt Treatmignt Plant (ET#) it operation/ paocdsies with dotalls -

and status [Enclose flow shest)

Whether separate electric meter for Efluent Treatment Plant is =
provided or Mat? IF, yes then the meter reading

Disposal at HOPE lined concrote evagoration pond for natural
evaporation within the well pad.

Whether walter meler at inlet, outlet and for recycle has been !
provided ar not? , yes, then reading thereaf.

Whether lopbook for gperalion, eleciric meter water meters/
chemicals consunnption is maintained or not?

Characteristics of wastowater [as per site observations] pH,
temperature, Conductivity, Dissolved Oxygen

Paint of discharge/disposal of wastewater and ultimate receiving body, | Mo surface discharge. Intermittent

C—

genarated waste water discharge in
salar pond for evaporation and
domestic waste water i seplic tank
tollowed by soak pit

Metering arrangements for recycling? T yes, then meter reading

|19 Mischarge of wastewater (per day)
20
adequacy of disposal;
21 | ﬂﬂ'ﬁ':—ﬂi" of treated effluent (if any)
21 Betaik of recycling arrangements
23 ;
i 24 | Whetner industry isa member of
I a5 | CETP inlet narms
1

CETE? Provide detalls. \




Method nr'éun-.reyan:e aof wastewatar from industry to CETP: -

Fﬁ
27

Adequacy of the CETP for total effluent reathrr'lgETF'

28 Details of air polletion:
B Process Stacks: )
S | Stack attached to process | Stack | Probable | Detailsof | Comment | Whether adequate and
Ma height in | pollutant | APCHW an safe infrastructural
meter & |4 adeguaiy rncnidanng facility
irs ol APCM provided ar npt?
Ateciac
N | | R — ' = {
f Status af energy meter & -
- howur l'l'lﬂ"'F-‘f < .
i status of ipgbook of
operatian and meter i o
B Flue gases stacks _ _ |
S | Stack attached to Plant | Fuel | Rated Stack height | Details of | Comments | Whiether
Mo Ful inmeter & | APCM onadequaty | adeguate
Consumpt | its adequacy of APCM and sale
lon (s, imnfrastructur
Kg/hr, ere
mmscfd} | monitoring
facilivy
| provided or
. , | nat?
1 | Mobile flare M Pronidecd | Gtack Adequale | Used dunng
Gias helght drifling anud
well
_ _maintenance |
b | Status of energy meter B Mot Appeicable
hour meter N
it Gtatus of logbook of Mot Applicabie
| ‘operation and meter _ |
C Source of fugitive emission and measures taken to control, If any with details & adequacy. Ths Facility
comarises of close loop system, there iz no source of fugitive emission from process i
SMo  Source Probable detals | Prababie Details of | Comments on adeguacy of APCM
o pallutants pollutants | APCM
i} Status of energy meter & Mot Applicablo
hour meter —
ii] ststus of logbook af Mot Applicabie
operation and meter =
|- B Details of incinerator: Mot Applicable
A | For Liquid

For Hazardous \Waste (Solid]




| If Cambined

B | Status Dﬁpﬂr‘&tiah at the time of
Inspect iary:

Temperature “C

| il | 'w'-.I:'|[|jr-. |:.‘f BrICTEY meTer & hour I'I'I-E:tE'F

Primary Chambaer

'_Eem noany Cnambaer

i | | Status of | Iug,h-wh of operation nand

|_ | | 'meter |
|J'E"IE.I|5 of D, G. 5815 - |
| H-Jtmg Stalusof | Details of Adeguacy of stack | Whether adeguate and '
Acoustic | Stack [ and acoustic safe infrastructural
| | erclosur encigsure manitaring facility
e | pravided or not?
| 1 | ¥ 1B50 KVA Prowided | adequate Used only during drilling Z |
i well maintenance activity. |
| 2 | 2 % 440KVA Pravided | - Adeguate During  inspection.
drilling activitles  wara |
|'_ 3 [3xsoowva | Provided |- Adequate cartying out at well pad,
s = |
| 4 | 3 K67 KA Pravided sdequate
i _| 5| 4% 1500 KVA arpvided Adeguate |
_ I _ o e e =
| F | saurce of foul ndar and measures taken ta contral, if any: This facility is n::ll:generaﬂng;_?nv foul order.
Fly ash management with all details, if applicable: Not Lpplicable, -
'T ‘:_ Details about Hazarm:rus_'lrmste Manage_rmm; o _
| Source of Hazardous Waste Category of | D,uarﬁit-g of Hazardous Waste Generated / Storage
| Mo | Hegaous wWest o)
| 1 | Drill cuttings exciuding those 21 525.00 MT/WELL
from waste based mud SLF / Ca processing in cement kiln
_| EIudgE -:untar_ﬁﬁg ol 2.2 53 00 MAT/WELL/Arnum _|
| Captive 5LF/Co processing/incineration/Registared
- Recycier |
| 3 Brilling mud containing ail 23 A75.00 MT/WELL
| | o | Captive SLF/Co processing in cement kiln/Repracess ,
| A Wasterasidus containing oil 5.2 55 MT,."'-'.’:II.;".Eﬁnum |
| | In_[ineratiﬂn,-".t.ale to registered recyclers |
i (5 | Emply barrels/ containersy Fi1 .00 MTANELL Annum '
| liners contaminated with SLF/Sale to authoriced recycler |
| || hazardous chemicals fwastes . .
| B | Contaminated cotton rags.or 332 [ 10 MT WELLS AR |
. gther cleaning materials | Capthee SLF/Co-processing/Incineration/Regisiered
Recycler




i Used or spent oll 5.1 _'E_MT,IWEUAnnum
| Sales 1o Registered Recyclerf Reprocess
B | Sludge and filters 3.3 B0t /Well/Annum -
contaminated with oil | Captive SLF/CD processing/incineration/Registered
| | Recyclers i =
§ | Concentration or 373 |50 MT/WellfAnnum
| evaporation resdues | Eaptlve SLF
3z Verification and irregulanities/ gap found | No -rfegulantm ‘observed
in manifests -
33 Management/ Disposal of Spent Acid/ | E
Lolvent! Waste Oil, if applicable
i i Wh:l_her industry is & memhcrﬂf ‘ﬁnF site of not? Unit has its own canzl'u'e TSOF fackliby at MPT
35 | A | Stawusof lnEEm’-t for hazardous waste: ] -
B 5tatus of displey board of size 4" =6 a1 the main | - - = -
| [pae
C Status of I:|IE|::|='|,r noard at the storage area D'lipfa",rEtl
6 Electric service numbies Captive Powier Generation at MPT and supplied to
 MWangla well Pads through Cwer Headline
| 37 Water service numbar T Water sourced fram MPT through pipeline
_ L o _ o |Water souréed fram authorized ground water source)
iz Other relevant information regaridlhg the Mo p.ihucn.ﬂm mmplalnts received against unit at RSPCE
industry, including complaints Balotra, '
Matter In Hon'ble NGT 0.4, No. 54/20159 s presently
pending
39 DeLails f.‘l'rw:ah!'r'ji waste water sample collected 5 -
duringinspection
40 Details of air Jemission sample collected z
during m—spbttlﬂl'l | -
a1 Compliance of CTES ET'I.'.I',-" .ﬁuthurlzat::un .-' | Camplied
Registration / Undertaking / Bank Guarantee |f
any, EC- cenditions, il applicable
42 | Cess verification o = —— = o
A Eunsumpnun ol water in different categories for Water consumption is being n:u-:rr:edmnlhl-,- water
cexs asseisment | consumption report for MBA Watier cass is nol
Category-| applicatie post Implementation of G5T {Le eftective
Category - || — from 1" July 17}
Categary -MI
| Category - 1
Category-Iv o
B ecommendation Tor the appiicablivy of rates |-
under section 3 [2) & 1 (2A) and rebate (with
| TER5OMS) - o
€ Detalls of the dEpmltlnn of cess -




43 _5-p;-c|f;-;_ru:m- mm:pﬁam::s it any, observed -
during nspection |
| Recommendation: In ight of aforementioned facts, industry's application dated 1mn1.f:!u:i 'liﬁﬁi:atlinn fd: 299564, unit |

id 24118} for CTD Renewal may be considered far prant sabject to fulfillment af other sigutory reguirements with
- condition a5 deemed agpropfiate,

{litendra Dabi)
IEE

]
-

| —— =



RAJASTHAN STATE POLLUTION CONTROL BOARD

Nama and desigaation of tha parsan
cantacted:

Inspection Report
a. Mame of the Industry: Vedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling and
Extraction from Mangla Old Well Pad 07 [PML1-Mangla-Well Pad-
oy
‘b, Addrass of the Industry: __Mid'm for  Village Taluka/ Tehsil | District
BP0 Jogasar Kuwan Ea}ﬁwer Barmer
£. E-mail: H.I[m.Enuimnmenthﬂg_ﬁagerMIPT@uirnlndia,cn-m ]
d, Fax: 02982 - 225463 -
| &. MAGkiie; EEIEI-'HBEESIE -
i Teephone: 02982660113 1
| Elnf'l_tle.n-f-;lspeﬂiun: 1.3.*'.i.’|nrll 2022

mAr, Eurende; Singh, Environment Consultant

4 Type of il'ldl-.lﬁ.l..r-\;'; Dil & Gas - Eipéﬂfﬂt'ﬂﬂ & Production

5 Nature of industry: Production of Hydrocarbons

i Gire DFT;‘H:'IJS:F‘.I'Z Large/ Madium/ Large .

Small

7 Category of industry: Red/ Drange/ Red
Greery Others §

- Status af Operation: operatianal/ Dperational =
nan- aperaticnaly closedy any other-
if non- cperabonal- reasonand

- pericd of nen- aperation,

G List of partners/ directors/ proprietor | -

. with addresses; -

10 Status of consent under the Watar CTO Yalid till 20062022, )

Act, 1974 €TO Renewal application with Unit 1D 24118 & application id 303548
. submitted on 35,02, 2022

11 Status of consent under &ir Act, Same as above o
1981: .

12 Status of authorization under HWM | HWA vide autherization No, =
Rulas | RPCESHWM,/2021-2022/HDF/HSW/39 valid till 31/10/202¢.

13 Mame of raw materials with quantity = No raw material is used for ail extraction
iper day or month or @nnum)

14 Mame of product(s) and by-products | As per Existing CTO: As per CTO Renewal Application:
manufactured with quantity (perday | Crude Qil: 12000 BOPD Crude Oil: 13000 BOPD [na change|
or manth or anmum) Natural Gas: 2.6MMSCFD Matural Gas: 3.0 MMSCFD

15 Water related;

source of Water

Weter sourced fram CGWA authorized Ground Water Source

Status of metering arrangement on
2OUrCes

prai.}':.iea




Meter read'kig [if metoer nrmndédl

Sdetermg arrangement for waler
consumation in vangus process) use

Water consumipticn p-rﬂce-ss.? purpose | Domestic and Intermittently for other operational activities
: WL

| Status af ioghook of water draw and

consumption

1&

17

[ Effluent Treatment Plant [ETP} unit pperation/ processes with dotails

1
20

Whitther logbook for operation, electnc meter/ water rnetEr_s,n'_
{hem.l:al's :nrnsumptmn iz maintained or nar

‘Wastewater generation [Stream
wise) par diay

Al the wastewater generated intermittently white deamning  and
| maintenance of the well are being collected & solar evaporated m the
| HOPE lined pit with the capacity of 1700 m®

Pomestic wastewater is treated through onsite septic tank followed
| soak pit,

Whether the industry is connected

with CETP ar has provided Etfluent
Feeatmient #lant or trearment Aol
required

| Disposal at HOPE lined cancrete evaporation pond for natural
evaporation within the well pad.

18 | Incase Effluent Treatment Plant 1.|-ETFj pr-n_w.dm:r. details of same {In case of mLII-tupIe ETP's or $TR's; please provide
details for ail|

and status (Enciose flow sheet):

Dperational status af ETP units at the time of inspactian:

Whethar separate electric meter tor Effleent Treatment Plant is
prowicled or Mat? IF, yes then the mater reading

| Wnother water meter at imlet, ouglet and far recycle has-been
provided or not? If, yes, then reading thereof

Chqlr-EILII’.JIEEC: of wastewster {as per site ohservalions! pH,
_ temperatura, Conductivity, Oissolved Dxygen
| I}l..chnrgn uf wastewater (per day)

Point of discharge/disposal of wastewater and uitimate receiving body, | Mo surface disgharge, Intermittent

adequacy of disposal:

' | Recycle of treated effiuent [+ anvy)

generated waske water dischargsa n
solar pond for evaparation anc
domestic waste water in sephic tank
Inllowed by soak pit.

I}r:talls of recycling a rra NEements

I'-.-"I-thnng arrangements for roc -,-|:I+n|;’ IT ys, thern meter reading
| Whathar |n:lu-it|:',r isa member af CETB? Srawde details,

{,ETF" et Norms




B

Meihod of conveyance ﬂfﬁas-r:ewamr from industry to CETR:

7 Adequacy of the CETP for total effluent reaching CETE -
28 Detalls of air pollution: 1
A Process Stacks:
& Stack attached to process Stack Probable | Details of Comment | Whether adequate and
Na height in | pollutant | APCM o safe infrastructural
meter & |5 adequacy | monitoring facility
its of APCH provided ar not?
adeguac
¥
il Status of energy meter & -
hour meter
it} Status of loghook of -
operation and meter
B Flue gases stacks
Sr Stack attached ta Plant Fuel Rated Stack height | Details of | Commaents Whether
Ma Fuel 0 mener B APCR wn adequacy adequate
Consumpt | its adequeacy of APCIMV and safe
ion {it/hr, infrastructur
Kg hr, Bre
mmsctd] monitering
Facility
provided or
not?
1 tabile Flare M. Srawrided Etack ddequate Used duning
Gas height drilling  and
weell
I MANTEnande |
i slatus of energy meter & Mol applicalyle,
hour meter
i status of loghook of Mot Applicatle,
S S ches = .
L sSource of fugitive emission and measures taken to contral, if any with details & adeguacy; This facility
camprises of cinse laop system, there i no source of fugitive emission from grocess,
5. Mo | Source Probable details PFrobable | Details of | Comments an adeguacy of APCK
of pollutants pollutants APRCHA
il Status of energy meter & Mot Applicable
hour meter
i) Stetus of logbook of Mot Applicable
operation and meter
o | Details of incinerator: Mot Applicable
| & | For Liguid

For Haza @gu;_wgg_tﬁ [!'mhd:l




f Lombined 1
Status uf operation at the time af
nspection: | p—
= Tnmperature by Primary Chamber
' Secondary Chamber
n | | Status of energy meter & hour meter '
il St of logbeok of aperation and
_meker ! o
E DEIEI|5D'U E‘r 59:5-
= Hahng statusof | Detailsof : Adequacy of stack | Whether adequate and
Acoustic | Stack and acoustic - safe infrastructurdl
enclosur enclosure monitoring facility
. A previded or not? |
1| 2 £ 1850 KVA Provided Adequate Usad anly dering drilling &
well mainbenance activity.
T 2 | 2 xas0kva | Provided | Adequate | During  inspection,  no
| | drifling  activities  were
T3 | 3% 500 KA Pravided Adequate | earrying out at well pad,
T4 [ 3B KA Provded | Adequate
|  {—
| 4% 1500 KVA J-{':'i;'.:".-ldlﬂd I Mdegrate
F source of foul ador and measures taken fa contral, 'i'fan-,- This facility is not generating any foul order
E;R _F_ﬂr ash management with all details, if applicable: Not Applicabie.
31 A Details about Hazardous Waste Management;
" &r  Spurce of Hazardous Waste | Category of " Quantity of Hazardous Waste Generated / Storage
| No Hazardous waste
1 | orilbeuttings excluding those 2.1 g2%.00 MTAWELL
: from waste-based mud | SLF { Co processing in cement kiln
T |2 ! Sudge comaining ol 2.2 53,00 MT/WELL/ Annum
Captive SLF/Ce processing/Incingration/Registored
. _ | Recycler
3. | Driflng mud cantaining oil 23 475.00 MT.I"I.I'I.I'EIJ.
. Captive SLF/Co processing in cement kiln/Reprocess
4 Wastefresidue containing aif 5.2 55 MTWell Annum
Incineration/Sale to registered recyciers
5 Empty barrels/ containers/ 33.] B.O0 rl.?ll,.r'u'i-r'l:l;L.l'AnnurF i
liners cantaminated with - SLF/Sale ta authorized recycler
L | hazardous chemscals fwastes |
| | & T Contaminated cotten rags or 332 10 MATAWELL Annum
uther cleaning, materials Captive 5LF/Co-processing/Incineration/Registered
|| Recyclor = _|




"5 MT/WELL/Annum
Sales to Registered Recyoler/ Reprocess

8.0MT/Wellf Annum
Captive SLF/Co pracessing/Incineratinn/Registered

|' 7 Used or spent oil L |
8  Sludge and filters I 3.3
contaminated with oil
: Recyclers
9 | Concentration ar | 37.3
evaporation residues Captive 5LF

50 MT wellfAnnum

12 yerification and 1rregu1armes,.l' gap found | Mo iregularibes observed.
in manifests o E
33 Managementy Dispozal of Spent Acd/ { =

& Solvent) Waste Oil, I applicable |

34 1 jn'hether industry is a rm-.-rnber of TSOF site or nat? Unithas its own capti ive TSDF far:ﬂlt-.r A MPT

A Status of lagbook for hazardous wnste

Status of display board of size 4’ x &' at the main
gate

Aaard J:I':splua'n,red It site

[ Status of display noard atthe slorage area

Drsplal.red

E‘Iectru: SEMVICE nurmber

Captivee Fower Generation at MPT and 5Lmulued to

_ﬁa.ter SEMVICE Tumibsr

| Other relevant information regarding the
industry, Including complants

Mo pa!tll.'.uhr :nmpiaunts ren:-:wed agalns! unit at RSPCB |
Balatra.

Matter in Hon'bie NGT O.A. No. 54/2019 s presently
pending

Details of water/ waste water sample callected
during inspection

Detalls of air Jemission sample collected
during inspaction

Compliznce of CTE/ CH.'.'!,I' Authorization /
Registration / Undertaking / Bank Guaranteg if
any, EC- conditions, if applicable

Complied

42

CE'h- velbﬁcatlnn

A Eﬂnsumpt:un of water in different categories for
| Egs ass.esiment

' Eategﬂr-,-— I

| Water consumption /s being reparted in monthly water
| copsumption repon for MBA. Water cess is not
| applicable post implementation of G5T {Le effective

Eategur-,- |

Cat-a'gnr',- -
Eategary -l

from 17 luly'17)

 Category-I¥

B Recommendation for the applicability of rates
under section 3 {2} & 3 {2A) and rebate {with
reasons|

C Details of the deposition of cess




[ 43 Spem-ﬂc ron- compliances if ary, observed z
dunng inspeclian:
Recommendation: In fight of atorementioned facts, industry’s application dated 25/02/2022 (application id: 303548, unit
id 24118} for £T0 Renewal may be considered for grant subject to fulfillment of other statutory requirements with |
condition as deemed appropriate

rj;.m-.a'lu*-“
e ndrd Dani)
IEE
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RAJASTHAMN STATE POLLUTION CONTROL B0OARD

 Inspection Report (First time detailed inspection or as and when detailed inspection is required)

B HII'I:I;--I:-!IFT-I'I:-E. iﬁdus.try:

Vedanta Limited (Cairn Oil & Gas), Hydrocarbon Drilling and
Extractionfrom Mangala Well Pad -18(PML 1/Mangala/Well Pad-18)

15

b. Address of the Industry: Address for | Village Taluka/ Tahsil | Distriet
MWP-18 Khanji Ka Tala Bayatu Barmer
. E-mail; RJON EnvironmentManagerMPT @caimindia.com
'd Fax: 029812 - 225463
| & Mobile: | BOD3996696
'f. Telephone: | 02982-660113
7 | Date of inspection: 217 October 2021
3 | Name and designation of the person | Sh. Surender Singh, Environment AM
contacted: :
4 Type of industry: | Oil & Gas - Exploration & Production
5 Maturne of Industry: | Production of Hydrotarbons
[3 Size of industry: Large/ Medium/ | Large
| Small
7 Category of industry: Red/ Orange/ Red
Green/ Others
E Status of Operation: oparational f Operational
non- operational! cosed/ any other-
if non- operational- reason and
periad of non- oparation, i
a List of partners/ directors/ proprietor | Enclosed
with addressas: e
10 Status of corsent under the Water CTO Valid till 31.10.2021.CTO Renewal a5 well a5 expansion
| Act, 1974 application with Unit 10 24118 & application No. 282756 submitted on
| 17.06.2021
11 | Status of consent under Alr Act, CTO Vahd till 31.10,2021.CT0 Renewal as well as expansion
| 1581 application with Unit D 24118 & application No. 282756 submitted
; on 17.06.2021
12 Status of autharization under HWM HWA vide authorization No.
Rules RPCB/HWM,/2016-2017/HSW /HSW /448, valid till 31/10/2021.
HWA renewal application id 280550 unit id 24118 submitted on
01042021
13 Name of raw materials with quantity | -
{per day or month or annum)
14 Name of product|s) and by-products | As per Existing CTO
manufactured with quantity |per day | Crude Oll:1000 BOPD
or manth of anmwm) Matural Gas: 0.2 MMSCFD
As per CTO Renewal cum Expansion Application:
Crude Oil: 3000 BOFD
| | Natural Gas: 2 MMSCFD -
Water related: | 5 . _J




L | Source of Water Water sourced from CGWA authorized Ground Water Source
2 | Status of metering arrangement on Digital meters —records are maintained in form of digital data
. mrm ——— -
3 | Meter reading (if meter provided) Meter readings records available.
4 | Metering arrangement for water Meter readings records available
consumgtion in various process/ use
5 | Water consumption process/ purpese | Domestic and Intermittently for other aperational activties
wise |
& | Status of logbook of water drawl and | Logbook maintained '
consumption
15 Wastewater generation (Stream Al the wastewater generated intermittently while cleaning and
wise] par day maintenance of the well are being collected & solar evaporated in the
HDPE lined pit with the capacity of 1700 m" Solar evaporator
[Bm3/day) is instalied for enhancement of solar evaporation at well
pad,
Domestic wastewater is treated through onsite septic tank followed
soalk pit. i
17 Whether the industry is connected - |
with CETP or has provided Effluent
Treatment Plant or treatment not
required? =3 S s
18 | In case Effluent Treatment Plant (ETP| provided, details of same (In case of multiple ETPs or STP's, please provide
details for all): LSS0 = s by
| Effluent Treatment Plant (ETP) unit operation/ processes with details | =
and status (Enclose flow sheet):
Operational status of ETP units at the time of inspection; - ¥
Whether separate electric mater for Effluent Treatment Plant is -
provided or Not? If, yes then the meter reading
] Whether water meter at inlet, outlet and for recycle has been =
provided or not? If, yes, then reading thereof, ‘
E | Whether logbook for operation, electric meter/ water meters/ .
chemicals consumption is makntained or not? -
F Characteristics of wastewater (as per site observations) pH,
temperature, Conductivity, Dissolved Oxygen E.
Discharge of wastewater [per day) -
20 Faint of discharge/disposal of wastewater and ultimate receiving body.
sdequacy of disposal:
21 Recycle of treated effluent {if any) -
22 Details of recycling arrangements =
23 Metering arrangements for recycling? If yes, then meter reacing - i
24 Whether industryis a member of CETP? Provide details. .
25 CETP inlet norms

ﬁ@(f: T 3



26 Method of conveyance of wastewater from industry to CETP:
7 Adequacy of the CETP for total effluent reaching CETF -
28 Details of air pollution: o
A Process Stacks: -
S | Stack attached to process | Stack | Probable | Detailsof | Comment | Whether adequate and
Na helght in | pellutant | APCM an safe infrastructural
meter & | s ’ adequacy | monitoring facility
its of APCHM prowvided or Aot?
adeguac
W
i) Status of energy meter &
hour meter
W | Status of logbook of .
operation and meter
B Flue gases stacks b .
5r Stack attached to Plant Fuel | Rated Stack height | Detalls of | Comments | Whether
Mo Fusl in meter & APCM on adequacy. | adequate
Consumpt | its adequacy of ARCIM and safie
kan {it/hr, infrastructur
igfhr, Bre
mimscfd) manitoring
facility
provided or
it ?
1 Mobile Flare Gas | - 13 | NA NA ha
il Status of energy meter & | Mot Applicable.
hour meter :
ii} Status of icgbook of Mot Applicable.
pperation and meter
c Seurce of fugitive emission and measures taken to control, if any with details & adequacy: This facility
comprises of close loop system, there is no source of fugitive emission fram process.
5.MNo | Source Probable details | Probable | Detailsof | Comments on adeguacy of APCM
al polutants poliutants APCM
| ! u
1y Sratus of energy meter & Mot Applicable
hour meter
i} | Status of logbook of Not Applicable
| operation and meter |
(1] | Details of incinerator: Not Applicable
A | For Liquid
For Hazardous Waste (Solid)
If Combined e e
B | Status of operation at the time of 7
Inspection: A




C | Temperature °C Primary Chamber
Secondary Charmber
i) Status of energy meter & hour meter
i) | status of logbook of operation and =
meter
E Details of D, G, Sets -
Rating Status of Details of Adequacy of stack | Whether adequate and
Acoustic Stack and acoustic safe Infrastructural
enclosure enclosure manitoring facility
= provided or not?
1 | 2X1850Kva - - - Used only during drilling &
well maintenance activity.
2 | 2X440KVA = _ During  inspection, no
drilling  activities  were
1 | 3 500 KVA = carrying out at well pad.
4 | 3X 62 KVA - - -
3 | 4% 1500 KVA = - X
| F Source of foul odor and measures taken to control, if any: This facility is not generating any foul order.
1] Fly ash management with all details, if applicable: Not Applicable,
31 A | Details about Hazardous Waste Management:
St | Source of Hazardous Waste | Category of Quantity of Hazardous Waste Generated / Storage |
MNo | Hazardous waste |
1 Drill cuttings excluding those 21 925,00 MT/WELL
from waste-based mud SLF / Co processing in cemeant kiln
2 Sledge containing all 2.2 53.00 MTMELUMnum
Captive SLF/Co processing/Incineration/Registerad
| Recycler
3 | Drilling mud containing cil 23 | 475.00 MT/WELL =
Captive 5LF/Co processing in cement kiln/Reprocess
4 Waste/residue containing oil .2 55 MTAWell/Annum
Incineration/Sale to registered recyclers
5 Empty barrels/ containers/ 3311 10.00 MT/WELL/Annum
liners contaminated with SLF/5Sale to authorized recycler
hazardous chemicals fwastes
& | Contaminated cotton rags 32 | 10 MT/WELL/Annum
orother cleaning materials | Captive SLF/Co-processing/Incineration,Registered
7 | Used or spent oil 51 5 MT/WELL/AnRum
2 Sabes to Registered Recycler/ Reprocess




B | Sludge and filters 33 2.0MT,/Well/Annum
contaminated with oll CaptiveSLF/Coprocessing/Incineration/Registered
Regyclers
g Concentration oF 7.3 S0 MT/ Well/Annum
evaporation residues CaptiveSLF
Form IV Copy enclosed
32 Verification and irregularities/ gap found | No irregularities observed.
In manifests :
i3 Management/ Disposal of Spent Ackd/ -
Solvent/ ‘Waste Oil, If applicable
14 | Whether industry s 8 member of TSDF site or not? Cairn has its own captive TSDF facility at MPT Kawas, Barmer
35 | & | Status of logbook for hazardous waste: Form 3 is being maintained
B | Status of display board of size 4" 6" at the main | Board displayed at site
gate =
C | Status of display board at the storage area All waste storage areas are well marked, snd board
displayed
16 Electric service number Captive Power Generation at MPT and supplied to
Mangala Well Pads through Over Headline
a7 Water service number Water sourced from MPT through pipeline
> - {Water sourced from authorized nd water source )
38 Other relevant information regarding the No complaints received against this unit at RSPCB
industry, including complaints Balotra
39 Details of water/ waste water sample collectad
during inspection
40 Details of air /emission ﬂm;ﬂé collectad -
i during inspection
41 Comphiance of CTE/ CTO/ Authorization | Complied
Registration / Undertaking / Bank Guarantee if
any, EC- conditions,; if applicable
47 | Cess verification
"A | Consumption of water in different categaries for | Water consumption is being reported in monthly water
cess assessment E : consumption report for MBA. Water cess is not
Category- | | applicable post implementation of G5T {Le. effective
Category - ! | fram 1" July'1?)
| Category - il '
Category - Il
Elzguw-l'u'
B Recammendation for the applicability of rates |
under section 3 (2) & 3 (2A) and rebate (with
| |reasons)
C Details of the deposition of cess -
43 specific non- complances if any, observed

during inspection:

~ L




_,-"'-'__
Date:21" October 21 ﬁéﬂ"’”ﬁ
Nami: la Ram Sivag, AEE

Place: Regional Office- H.IIE‘I:H

Recommendations:- In fight of aforementioned facts, industry's ai:pdlntim for CTC under Alr and Water Act may be

considered for grant subject 1o fulfiliment of other statutory requirements with condition as deemed Apgro

ar Sehrap

Regional Officer, RSPCH, Balotra
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Regional OfTice, Balotra
Rajasthan State Pollution Control Board

-]
Jasol Phanta Nakoda Road Dist-Balotra
E Ml @ ro l‘lil'-lllil.riq!:{tlllﬂﬂ“ com _'_hL

TRT.
WLt

Srirmast

RPCR/RO/Balotra/BI-453/ (2, Date: As signed

CRlC (0] & Cras)
RS PO, Jaipur

Sub - Regarding inspection report of STF located at Operational Base of M/s Vedanta Lid.,
Cairn Onl and Gas, Barmer.
Rer:- 1. H.O. letter dated 25.06.2023
2. Inspection of the unit carmied out on dated 01 073023
Sir,
With reference o above, please find enclosed herewith inspection report of “STP located

at Operational Buase of Mis Vedanta Lid., Cairn Oil and Gas, Village - Nagana, Tehsil -
Baytu & District — Barmer™ for vour kind perusal & further necessary action at H.O. level

Yours Sincerely

{ Deepak Tirvwar)
SEE & Regional Officer

Rajia) el Ko 16412188



H.EGIG'H.-’EL OFFICE, RAJASTHAN STATE POLLUTION CONTROL B'EIHHD., BALOYTHRA

Inspection annrt

| [ Mame of the Industry: | Vedanta (Cairn Ol and Gas) Limited _
b Address of the Industry: | Address for | village Tehsil District
- STP of Operation | Nagana Baytu Harmer
. E-mooil: RION.En entMaznagerMP T cuirn g com
o Fae | o2ow - 225463
e. Mobile: FEREET LR
f. Telephone: OZ9R2-0ialb 113
2| Date of inspection; | D1.07.2073
3 Mame aml designation of the Sh, Gouroy Yadav, Eovironment Manager.
L person cogitacted: =
| 4 | Twpeal indostry: Ol & Gus - Explomtion & Production
E Nature of industry: Production of Hydrocarbons
i- 6 | Size of industry: Larged Medinom' | Large
I | Sl o
| 7 | Cawgery of indastry: Red! Rasd
Drenge’ et Oihers
& | Staius of Operation: operational’ | At the time of inspection, STP was found operational,
non- operational’ ¢losed’ any
othser= it non- opemtional- reason
and peripd of non- operatian. | —
] Capacity of 5TF: | A00ELLY
10 | Status of Consent under the water | Comsent to Operate under Water Act, 1974 was accorded vide
ACLI9Td : letter diated 3711 2024,
11 | Status of Consent under the Air IE[II:I"IE i above,
- _ACI IHHE el . [ i, 1 ] —— - ————————————
I3 !".'TL'I:LI.'I.I.'II:. ‘arrangement at inlet of | Water meter for n mrmlu-mg ihe quaniity of efMuent reached STP
STP und status of Foghook: {Inlet} for treatment has been provided.
| Lusgboek - Maintained,
4 | Metering arangement at outlel of | Water meter for measuring the quantity of efMuent treated by STP
STP und status of loghbook (Chiflet) has been provided,
[ S o Loghook - Maintained
15 | Intake capacity | 143KLD,
16 ﬂﬂ- h:.-ﬁssing arramgmu:fﬂ i No eftToent bypi-s_uing arrangement bas been made. =S
TP,
detailed theréol
17 Detnils of smater sample collectsd | Sample can not he collected as sufficient quantity of wistewater
during s pection | was not available or STP W operate, Representative stated thar
sammpling may be dane afver 15 dayvs when it kave full fledpe water
duartity.
18 | Detailsof DG, if any 313G Sets {Each of 010K VA capacity)
IT STF unit aperation pepoass " The flow [riscEss is Fig.-a -
20 Ultilization of tremted waste water, | Trested water is used for landscaping, gardenmg, fashing eie.
| i any and wltimate dieposal poim




Other relevant information regarding STP: -

a) STPof 300 KLD capacity ts completed ai the site and all the necessary machinerics has been et
up successiully.

b) Proponent has completed trial of STF with buth the raw water and waste water.

¢} STP was found operational @ the rime of inspection, Detailed flow chart is there mt Fig - A.
However, to run the STP smoothly the required quantity of wasie waler wai nof aviinhle.
Stubilization of STP 4 under process.

dy Samples could not be collestad s full quantity of waste witer was rot availsble for tregtment
during inspection.

=

Specific nim-compliance | - _
observied
during inspection

Submitied for further necessary action please.

Pahendrn Dewasi mdesh Kals Uﬂpm E't'ngh l'-‘!m'.':llm
JEE IEE JS0H S50

K.0."s Recommendations:
As unil has instulled STP & was found operational during inspection, bank gusrantde
deposited by the industry may be returned.

Jorudl-

{Deepak Tanwar)
SEE & Regional Officer



Fig.-A
Flow Chart of STP 300 KLD
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% Rajasthan State Pollution Control Board
fasol Fanta, Oppo. JVYNL Office, Balotea Disit, Darmer
Pheome: D2058-2235%23 Emasil 1D - rihalotarsagmail.eom

RP CH-"RF]-"E:IEmrMEumIEHCmin India’ g 95 Date: 2 ") ~O08~2212

r_Yroup Incharge (HOP)

RSPCR,
laipur,

Sub: - Inspection report of Mfs Vedanta Limited (Cairn DIl & Gas), Mydrocarbon
El'r'IHFn-g and Extraction From Mangala Well Pad-14 {PMLL/Mangala/Well Pad-14),
Village — Jogasar, Kuan, Tehsil & District - Barmer.
Ref:- Your re:}er no, FiO&G.315 1F'.Pc'm1-[|'_1p.-'53=1 an dated 29" June, 2018.
S, !
With reference to above, M/s ':J-Jeda]_ri!.:l Limited (Cairn Ol & Gas), Hydrocarbon Drilling
and Extraction From Mangala Well Pad-14 [PML1/Mangala/Well Pad-14), Village - Jogasar, Kuan,
Tehsil & District — Barmer. Was insp:c[e:i by Board officials on dated on 3rd Augusi,

2018 /R sent to you for information to necessary action please.
Yours Faithfully,

Encl.:- As above, U"i"’f%ﬁr
) {JTagdish Singh)
Sr.Me- IGC RO, RSPCB. Balotra

NN \w‘"/

Hels Ve
(T]e2]i8 | @Hm



W

RAJASTHAN STATE POLLUTION CONTROL BOARD

Inspection
—'—ﬂﬂntﬁn 1thtimre dtt.‘il‘cd: Inspoction or as and when detallod Iﬂi-pEi:tl-Dl'l Is rtli'll.ﬂl'l’.'d!

8. Name of the Industry:

Wodanta Limlted (Cabrm ol B Gas), rlvdr'aturhun Drliling and
Extraction From Mangals Well Pad-14 [PRILE/Mangala Wl Pad-

14)
b. Address of the Industry: Address for | Village Taluka/ Tehsii | District
T Jnﬁnsanl{uan_ ‘Barmer Barmer
c. E-mail: RION EnviranmentManaper®PT @calmindiacom
d. Fax: 02982 - 225463 = >
8. Mobila: | 8003996696 e
f. Telephone: | 02982-660113 B I
Date of inspection; 03 August, 2018 a e

Hame and designation of the person
contacted:

[ Type of industry:

Dr. B. R. Jat, DGM, Environment

Oil & Gos - Exploration & Production

Mature of industry:

Hydrocarbon Production Well Pad j

| Size of industry: Large/ Medium/
Small

Large

Category of industry: Red/ Orange/
Green/ Othars

Red

Status of Operation: operational/
non- operationalf closed) any other-
if non- operational- reason and

| period of non- operation.

Operational

List of partners/ directors/ proprietor
with addressas:

Enclosed

ciatus of consent under the Water
Act, 1974:

CTO Valid till 31/12/2018 [CTO Renewal applied on 07/06/2018
with Unit |d 24118 and Application ld 215785]

ciatus of consent under Air ACt,
1981

CTO valid till 31/12,/2018 (CTO Renewal applled on 07/06/ 2018
| with Unit |d 24118 and Application 1d 215785}

ctatus of authorization undar HWM
Rules

T HWA Valid till 31/10/2021.

Mame of raw materials with quantity
{per day or manth or annm)

Mame of product(s) and by-products
manufacturad with guantity (per day
or month of annum)

11,500 BOPD Barrels of Of per Day
2.5.00 Million Meiric Standard Cubic Feet Gas per Day
As per CTO application submitted

Wwaater related;

cource of Water

Water tourced from MF‘F_thrwgh plpeline (Saling Ground Water
fram Thumbli Aquifor treated at MPT RO plant for well pad

operations)

status of metering arrangement on

Flow meter avallable




)b
Soumay,  —————————

|
i
2ter reading (if mater provided) |

e

Meter readings records available. Meter reading is 000001 as on
elening arrangemant for water Flow meter available

Lonsumplion in varkoys pro€essy use

Water cansumption process/ Domestic and Intermittently for other operational activities

purpose wise

Status of log book of water drawl and | Log book maintained

Consumption

Waste water generation (Stream All the waste water generated Intermittently while cleaning and
wise] per day maintenance of the well are being collected & solar evaporated |

the HOPE lined pit with the capacity of 1700 m’

Damestic waste waber ks treated th:jit:};ﬁte seplic tank
followed soak pit.

Whether the industry is connectad well Maintenance: Disposal at HDPE Lined Concrete Evaporation
with CETP or has provided Effluent Pond for Natural Evaporation within the Well Pad

Treatment Flant or treatment not
requiredy :
In case Efflurnt Treatment Plant (ETP) provided, detaits of same (In case of multiple ETP's or STP's | please provide

i| details for all): Septic Tank followed by Soak Pit .

B Effluent Treatment Flant [ETP} unit operation/ processes with details | -
and status [Enclose fiow Flow Sheet): |

B Dperational status of ETP units at the time of inspection:

i Whether separate electric meter for Ei'i‘l'ur:nt Treatment Plant is
provided or Mot? IF, yes then the meter reading

] Whether water mater at inlet, autiet and for recycle has baen
provided or not? If, yes, then reading thereof.

E Whether log book for operation, electric meter) waler metars/
chemicals consumption is malntained or not?

F Characteristics of waste water [as per site oservations) pH,
temperature, Conductivity, Dissohved Qxygen

D‘.;q;hargeurwasrewaterilpr:rdﬂy] intermittently maximum 4 KLD
waste water treated in solar
eyaporation pand

Paint of discharge/disposal of waste water and ultimate receiving Mo surface discharge. Intermitient
body. adequacy of dispasal: generated waste water discharged
in Solar pond for Evaporation and
Domestlc waste wabar in septic
tank followed by soak plt

Racycle of 1reated effluens [IF any) | -

| Details of recycling arrangements B
1

i Metering arrangemants for recycling? IF yes, then meter reading




; e Whether mduswasa momber of CETP‘-'P i . - ———— ;
]1:55 _I"J'-' [JE:E'LHIH o
H CETR inlet norms e —| |
126 [E5

Method of conveyance of waste water from industry to CETP: . _ R

|27 Adequacy of the CETP for total effluent reaching CETR e
1|1 (2B .l Details of air pollution: I
1A | | Process Stacks: ' |
bl i 5r Stack attached 1o Stack height | Probable | Detallsof | Commant | Whether adequate and .
process inmeter & | pollutant | APCM an safe infrastructural [
its adeguacy | 5 adeguacy | manilaring facility
of APCAM | provided or not? |
? 0 1 ? |
Status of energy meter | -
& hour meter

? |
Status of log book of =
operalion and meter
Flue gases stacks

Stack attached to Plant | Fuel Rated Fuel | Stack |I Detalls Commenis | Whether
Consumptio | heightin | of n gdequate and
n (b, meter & | APCM  jpdequacy | safe
Kgfhr Its pf APCK | infrastructure for
mmiseld} adequacy Monitoring |
Facility pravided |
| or nok?
I'I-d |
M m Only used during Drifling 2
g :::ﬂl well Services (Currently not |
| available in site). |

Status of energy meter | Mot Applicalbbe.
& haur meter
cpatus of log book of pot Applicable,
operation and meter

fupitive emission an
Sﬂmufigs f:::e lpop system, there (5 no Source of fugitive emissien from process. -
5 Probabie details of | Probable lDetaisof | Comrments on adequacy ©
ouree

A PChA
pollutants polivtants | APCH

d measures taken to confrol, if any with details & adequalys This facifity

cratus of energy metar & | Net applicabla
hour meter .
Sratus of log book of ot Applicable
operation and meter
Details of incinerator: Not Applicatle

For Lbguid
| For Hazardous Waste (Solkt)




If Combined S - -
B | Status of operation at the time of ———e
Inspection:
C | Temperature °C Primary Chamber o
) _:'mcl:E:Erlr Chamber ‘ e
| | Status of energy meter & hour metar ' e
i) | Status of log book of operation and B T ——
meter
Delﬂls of 0. G, Sets - ' - o
Rating Skatus of Detailsof 'm:ﬁ B ma&muam anid |
Acoustic Stack stack amd safe infrastructoral '
enclosure acoustic manitoring Facitity |
. enclosure provided or not?
1 | 4X1500KvA ‘“_,,,-"f Provided 30 mitrs .ﬂ.dequal:e_ | To be used only during i |
2 |3Xs00kvA -~ A'Provided | 5mirs | Adequate | drilling activities '
3 |2Xaa0kva | Provided 4.5 mtrs Adequate .
4 | 3X62 KVA v | Provided 1.5 mtrs Adequata |
5 | 1X3E0KVA Provided | 4.5 mirs Adequate Currenthy not available at |
/ site. Sent for affsite
maintanance

Source of foul odor and measures taken to controd, if any: This facility is not generating any foul order.

Fly ash managament with all details, if applicable: Not Applicable.

A Details about Hazardous Waste Management;

5r | Source of Hazardous Waste Category of | Quantity of Hazardous Waste Genarated { Storage |
Mo Hagardous |
wrasha |
1 Drill cuttings excluding those from 2.1 25,00 MT/WELL |[DRILLING PHASE) '
waste based mud Captive SLF / Co processing in cement kiln |
|2 | Sludge containing oil 22 3.00 MT/WELL [DRILLING PHASE] |
| Captive 5LF/Co processingfincineration/Registered
1 Necycler__ |
i 3 Drilling mud containing ail 2.3 475.00 MTWELL [DRILLING PHASE] Captive 5LF/Co |
processing in cement kiln/Reprocess
4 | Empty barrels/ containers/ liners 331 4.00 MT/WELL |DRILLING PHASE) B
contaminated with hazardous | 5LF/5ale to authorized recycler
chemicals fwastes
5 | Empty barrels/ containers/ liners 331 4.00 TPA (EXTRACTION PHASE)
contaminated with hazardous SLFf5ale to authorized recycker
0 chemicals /wastes -
T |6 | Usedorspentoil 5.1 1,00 TPA [EXTRACTION PHASE Sales to Registered
It Recyclar/ HEF_[FI\'._:{.!SS
: 7 | Used or spent il 51 4.00 MT/WELL{DRILLING PHASE) Sales to Registered
] | Recycler/ Reprocess

= T S




I 1| ‘:_':')"j,

a2 Wastes or resid e
i containing oil = %2 {5 00 MT/WELLIDRILLING PHAS| PHASE) Captive SLF/Co |
1 ; srocessingfi
[ [ Wastes or residue; —+3 processing/Incineration/Registered Recycler

50.00 TPA [EXTRACTION PHASE) Captive SLF/Co
| processingfincineration/fegistered Recycler

containing oil

Form IV Copy enclosed
Verification and irregularities/ | No.
Eap found in manifests
Management/ Disposal of

Spent Ackd/ Solvent/ waste
il If applicable |

e
[

K

Whether industry is a member of TSOF site or not? Cairm has its own captive TSDF facility at MFT
A status of logbook for hazardows waste:

Form 3 s belng malntained
B | Status of display board of size 4’ « &' at the main | Board displayed at site

gate
C Status :‘fdisph‘l" board at the storage area All waste storage areas are well marked and board
displayed
Electric service number Captive Power Generation at MPT and supplied toall
well pads through Owver Head Line '
Water service number | Water sourced from MPT through pipeline
Other relevant information regarding the Mo complaints received against unit at RSPCE Balotra
Industry, including complaints
Details of water/ waste water sample collected | -
during inspection '

Details of air femission sampie collected
during Inspection

Compliance of CTE,.I'-I:-Z“iD,f' Authorization / Eﬁmnlied
Registration [ Undertaking / Bank Guarantes if
any, EC- conditicns, if appficable

Cess wﬁﬁﬁt_lun

A Consumption of water in different categories Water consumption is being reported in manthly
, for cess assessment water cess report for MBA

[ Category- |
Category - Il
i Categary - [l
{ Category - [
I!- Categony-IV
Recommendation for the applicability of rates | -

under section 3 {2) & 3 (24) and rebate (with
reasons)

C Detalls of the deposition of cess

P

e
m

Advance Water Coss for till June"17 is submitted




Specific non- compliances if any, observed =
during inspection:

]

s T b

1 ; pame: V.5 Parihar
Marme: Pawan Chouhan
‘ -
tific Offecer, Balotra
{IEE, RSPCE, Balotra Seientific

- o
iLooking toward about details and comments the consent to Operate may be consider favorably if remitted fees 1

adequate:; |
. |
5

‘1__._:1'1‘:2:1 (<
. singhl
Regional Oificer |

I
=

=

iy L e Py gt T i
T < A T ey A e L)

2 o
TR g SRS b
A . 5 -
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i L m—""

-

Reghonal giai
— . E ] {. ;
= HRajasthan Sige p, e

- . Wl -
sl Elreke, Opposive gy vy phick atttrol Board

o ““I'l'h [
mirn IMuii,
m,.nmn" | H." H".IHH'P

,I:““h-,|m-'l'.linl India jl‘}q T;“n
. tuse: 9 €1 /191 20l

i 1
I!._1|||:|.'r l'ulﬂ

"'-I.i y ]

EA

fare B f,
| Lection Repan of My Viedanta

sube 1 mited {Cairm 08 & Gas), Hydrocarbon

and Extraction From agp
Bk Fleldiwan Pad-07} |pm ngala/Wedl
L Pad-
pﬂ.ﬂ“’ Kwnl'i-ﬂilhrlu. Tehsi - Bayaty, Disg . Barmer e

sel:- Your lester 0. FIO& G3A3SIRPCRINOPAIS dued 07113017
sl
it reference b above, Mds vedanss Limitdg {Cairn 0l & Gas), Hydrocarban Drling

oo Eatraction From Mangala Ficld{Well Pad-07) (PML1/Mangala/Well ad-07), Jogasar Kuwan-

agana, Taksil - Bayatu, H“t « Barmer, by Board office officiyls Inspection repont sent o v
i imfarmating nECERsAry action please.

Y our Faithfully

Enchi- As above E 4
¥ Illlf_ ."!-Fr U 8 ,ﬂ%f
- {Fapdish Singh)
Regional Officer
RPCE, Balotrn




g

A RAIASTHAN STATE POLLUTION CONTROL BOARD
L]

i‘rl.t 'llh_,ﬂ-""ll,.ll 3
Al = 1 6Und

|
vl |

et Report [First time detailed inspaction of a5 and when dotalled Imspection ks required]

5 Wami of tha Iibustrg

B address af the Industiy:

€ il

4 Fax

.. Mabile:

f, Telephone
M”fmpeﬂiurt:
name and designation of the person
contacted:

Type of mdustry:

patusné of industry:

gire of inddustry: Large/ Medium/

Lrall ’

{.a:.-if;u"‘f of industry: Red/ Orange/
Greeny Others i

' qratus of Operation: operational/
noa- operationalf closed any other-
if noe- operational- reasan and

wilh: addresses:

Srates H.{.nnaenl under the Waler
A, 154

Sm_;r's of onsent under Air ACE,

1981.
steus of authonzation under HIR'M

Hices
hame of raw matenals with guantity
{per day or manth oo annwsm)

Name of prodisctfs) and by-products
marfactured with quantity {per day
ormarth or annwm|
Watet related:;

I Seurce of Wiater
Kt of melgring arrang;e;'nen: on
56;"!:95_
Veter eacieg |if meter provided)

."ﬂ-!.“'lt dmingement for water
SREMPBtON I vasio s processy use
Warar o ;

":!- tonsumatian process, purpoge

L i | oik
"0 ook of water drawl and

n
Tt

| Vedanta Umited (Cair O & Gas), Hydrocarbon Drilling and
| Extraction From Mangala Fleld(Well Pad-07) (PMLL/Mangala/Well

Fad-07)

Address for | village Talukn/ Tehsil | District

MWE 07 lagasar Baytau Barmer i
Kuwan-Nagana | | :

am

02982 - 225453 '

| 8003996696 v |

02982660113 g

WA ) ) - !

i Dr. Bhoma HEH:I lat, Senler Manager Environment
il & Gas - Exploration & Production

Processing of Hydrocarbon
Large

| Red |

! ﬂperl_ﬁmiﬂ

if-"'

i- CTO Vadid il 30/ 06/2017

NA '-.

| HWA valid ill 23/10/2021

| Approx 13,000.0060FD Barrels of Ol per Day
Approx 2.60 Million Metric Standard Cubic Feet Gas per Cay

' Water sourced from MPT for well pad operations
v i,
Meter readings records avaitable. Meter Reading i 999983 as on

| 15.11.2017
Flow meter prigvided

Domestic and Intermittently for mhrnperlﬁ#rﬁllﬂhnm



™9
waste Fﬂd::w”mhm [Btream Al the waste water generated intermittently while cleaning and
st pet madntenance of the well are belng collected & solar ovaporated In

the HOPE linee pit with the capacity of =1700 m’
Domestic waste waoter |s treated through onsite septic tank
| followed soak pir.
wiethe! “L“"”“"‘_'E:ﬁ“" Well Maintenance: Disposal at HOPE Lined Concrete Evaparatian
NI:MF.TPF a5 prowi BN | Pond for Natural Evaparation within the Well Pad
satment Praat of treatment Aol
|
||."!I"‘"'fd
o {fAuent Treatment Plant (ETP] provided, details of same [in case of multiple ETPS or STP's, please provide
* o alll: Septic Tank followed by Saak it
7 e Treatment Plant (ETP) unit operatian/ pracesses with details | -
' dstats {Enclose flow Flow Sheet):
L.,#r,,mnalnslalu!- of ETP units at the time of inspection: :
whethr separate electric meter for Effluent Treatment Plant s E I
b provided OF Hot? IF, yes then the meter reaging

yhether water meter at inlet, outlet and for recycle fas besn
avaded or ot? I, yes, then reading thereof. N
pit

whether kg book for operation, electric meter/ water meters/
chemicals consumptin ismaintained or nat?
(raracteristics of waste water (as per site observations) pH,
prparHune, | Conductivity, issolved Oxygen e B
l?-ﬁ’-'"a"ﬁ”" waste water [per day)| | imermittently maximum 4 KLD
waste water treated 0 solar
pvaporation pord
paint of discharge,/disposal of waste water and oltimate receiving No surface discharge. Intermittent
hadly. adequacy of desposal: generated waste water discharged
i Salar pand for Evaporation and

Domestic waste water in septic

2 g - tank followed by soak pit

" aroycle of treated effiuent {if any) -

Detaits of recycing arrangements ;
wetering arrangements for recycling? 11 yes, then miwicr reading

whether industry isa member of CETR? Provide details -

£FTP et narms ' ' |
‘Method of conveyance of waste water from industry to CETP. « |
ssequacy of the CETP for todal effluent reaching CETP ;
Uetals of air podlulion: l
Prooess Stacks:

- Gmhamachedto | Stackheightin | Probable | Details | Commentan | Whether adeguate and
i oo meter K its poflutants | of adequacy of | sale infrastructural
| adequatcy APCM | APCM mondosing facility
, | provaded or not?

Sans of energy

e & Bour .

el pe L]

5I-Il:|.q. ol iog book

o nperation and

Mg



s

':||_||jli-ﬂ-llltlj
apaik ACLaThid 1o Mg

\&

| Fuel | Mateg Fuel
% B Sack | Detalls | Comments on Whether
- SIRn | haighy in W ABC:
A, kg M M uacy o adequate |
m-"l'li-l_:.fd . MEler & jiy AP and safe |
' atenuacy Infrastructy |
i fi I
| moaitoring
facility
prowidied ar
- rﬂ'?
i sjatus of BNBrEY melpr anhpplituhle
| & hewr meter
j (eusdtlaghookol gy 4 e— : =SS
gperation and meter
source of Fugithve emission ang roaee
soure H“E“'”"'E ]u:;'ﬂﬂw ”:Mu?ihtenmcnmmrifan-,mmmg adequacy: This facility
i""’”"““ s mhlﬁgmm' of fuitive emission from process.,
o | Souree pﬂ: ®detallsof | Mrabable | Detgils of | Comments on adequacy of
| ] Ollitants pollutants | apeng | APCM
. — - ——e e Iﬁ - B
[ | st of energy meter & | Not Applicable S '
Eourmelar
o | satusof log book of Not Applicasie i
opefatic and meter |
'Emmnfln:im_mmr:mnmpplir.ahe ; |
+ For Liquid . _ll::-lrria_za;'dau;;'sﬁli-:l jaste anly ot
, ste ol
For Hazardous Waste {Solid) e
(fembioed
| Stalus of aperation at the time of = [ — =
et |
- Temperature °C Primary Chamber 1 e 1
| Secondey Chamber ) T
| Statws of energy meter & hour metar D - o
1 :54mg{h£hannlnperafinnand
meter_ y
Detals af D, G. Ses - . R ——
i : e _ e |
Rating |5taru=gf Details of |h¢|r.rqua|:y of stack Whether adequate gnd |
Acoustic Stack and acoustic safe infrastructyeal |
enclosure | enclosire manitoring facility :
| _ | Provided ar not?
. J= = =i 4 I - |
| Suttn af foul odor ang measures taken ta control, if any: Thl:f:dlﬂrhmtmlmkg_mlp foul order, |
Hash managerment with 2l detais if appheable: Not Applicable,

J

Source of Hazardgus

_ ['Hals ab0ut Hazardous Waste Management.

Ca of i -
i | S|t
hﬂﬁn':i-:::;nsfﬂ EE | $25.00 MT/WELL [DRILLING PHASE) -
iy @ !t.aph-.-efrlF."Eapmcesslng in cement kit
e

| 3.0 MTAWELL [DRILLING Pronse |
Captive SLF/Co Rrocessng/Incineration/Registered
| Recycler



>

= [ prtaining ol 27

|-r1£""'-'d conTamang ' 7.1
dEe and filters | i

"::Ilﬂ-,..ult'd with ol

) FTL ared TS | 33

:m“min.lttl.‘r withoil |

_ﬂpﬁwrtﬂ_ﬂ i3

'"Hin.prsf liners

,l,”n'liﬂ-ill!ﬂ with

.;I_;,[ggus chemicals

Fsies

pty barrels/ 331

.,ﬂ:ainerﬂ liners

'ﬁﬂﬂiﬂled with

'_H,ﬂuuschemicals

L {

aymnated cotton 33.7

ﬂ.ﬂmthnm' cleaning

anated cotton | 33.2
par other cleaning
gieridls .
—gepiration of | 37.3
.-a:[“'ﬂt.lﬂﬂ residuas

gentration oF

Jgoration residues

ator spent ol 5.1
orspent oil 5.1

s af residues I 52

siing 04l

mﬁ ﬂr.-r'E'ii]uEE
omanig ofl

am ¥ Copy enclosed
mdeEtion .p_m:l
swsharities/ gap found
¢ sanifests

Wirggement)' Disposal

# et Apid) Sesvent/

— femed, If applicable |
"t gty s 3 member of TSDF

£t of logbook for hazardous waste:

-
| 5.2

—
LR

“atin of dispiay board at the storage area

i .
SN seryice Aumbier

site or not? Cairn has i

‘45 ol disglzy board of size 4" x 6 31 the main gate

e

15/

:‘:p":'* TIA [EXTRACTION PHASE)

e SLES i i i

Recycie Co processing/Incineration/Registered
; ,

75,00 MT/WIELL (DRILLING PHASE) Captive SLF/CO

| _F"' UCEssing in oement kiln/Reprooess
5-ﬂUM!_fwrl.L [DIRILLING PHASE] SLF/Co
prpcessing/incinesation/Sales to registered recyclers

k]
5.00 TEA (FXTRACTION PHASE |
SLF/Co processing/Incineration/Sales 10 reg
fiEcychers
4,00 MT/WELL [DRILLING PHASE]
SLF/Sale (o authorired recycler

jsrentd

4.00 TPA [EXTRACTION PHASE)
SLF/Sale to autharized recycher

. 5.00 MT/WELL (DRILLING PHASE)
| MPT incinerator/Co processing at pement/power

i
500 TPA [EXTRACTION PHASE]

MPT incinerator/Co processing at cemenl/power

1.00 MT/WELLIDRILLING PHASE) N
CAPTIVE SLF

50,00 TPA [EXTRACTION PHASE]

CAPTIVE SLF

.00 TPA [EXTRACTION PHASE) Sales to Re
Recycler/ Reprocess R
.00 MT/WELL{DRILLING PHASE] Sales 10 Registered
Recycler) Reprocess

5 00 MT/WELL(DRILLING PHASE] Captive SLF/Co

[ pm.:eﬁir'ng.-'lnrin:ratinnmegﬁtered Recycler

.00 TPA [EXTRACTION PHASE) Captive SLF/Co
pr’-cnllngi'lmin&-:‘atku‘lfﬁl:glstcmd Recycler

glm;enrl-

" Mo irregularities observed.

ts awn captive TSDF facility at MPT
“Form 3 is being maintained

| Board displayed at site
All waste storage areas are well marked and
board displayed I

" captive Power Generation at MPT and supplied

to all well pads through Over Head Line



&

3

L

s

| camsumption of water in different cat g e

syater wwrace pumber

geher retevant information regarding the industry, |
pchuding comphants )

petpds af water/ wasie water sample collecied
Mwinspecliun

petails of air femission sample mﬁgm.d -durlr'g

"-..;;(\:H:Iﬂ
gomplance of CTES CTOS Authorization / Repistration ¢

J yndertaking  Bank Guarantes i any, EC. conditions,

.raml'fi't“”

assessment .
| categary: |

Catepory -0
Categony - I
Category - I
Gtegory V.

| pecommendation for the aulplltahlﬁln.r of rates
wnder section 3 (2} & 3 (24} and rebate [with reasons)

Detaiks af the depasition of cess

Specific mon compliances if any, Eubsemd during H|
m;pgcm:ln:. i

et Tations
E}iﬂm “['-“f'*”»-g,- -'l'ﬂm-l-—d-"l ,ﬂm _f-m_j
| Bl

At W adupaie o fu ks

*{]mg%mw{,..w‘. for fis

18
Water sourced from MPT thraugh gioeline

» Compliad

Water consuemption is being reported in monthly
witer coss report for MBS

Advance Water Coss for till fune’17 is submitted

e

|:|.r§i Pin'hafj
4.0, RSPCS, Balotra

[‘I'EII.’ CTa /' Puppiaadie ‘*lrr-i"rrqlq:_.

PR b |

Counter Signature

‘[?l‘
Regional Officer,

RPCB, Balotra



; ( ’ WAIASTHAN STATL POLLUTHIN C

Uit
ONTROL BOATD

(52

' First i
gpectian meport {First time: detaliod inspection ar ps and when detaliod inspuction |s reguired)

v gl tie Inohastry
il Name

, fildress ol the Industry:

ok mailt

d | L
; gkl

| Tesephone:
[t ulmn!mn:uun: -
m,.;p v designation of the persan
contacted
e 0f mOUSIFY:
ature of industey:
gipe o intFustey: Largey) Medium/
gmall
| aepory of industey: Aedf Orange/
gnenny Ohess
siatus of Operation: aperational/
pen- operationalf closed any olher-
Hnun-apnfat'ruml reason and
period al non- operation,
it of pariners direc o prapresior
with addresses
srarus of consent undes the Water
At 1974
suaus od Carseii undier A ACt,

HOET
sy o aulharization under Ha

T
yame of raw material with guantity

(gt day of manth or anaum|

dame of product|s) and by products
panulactured with quantity (per day
er manth or annum|

treter meined:

Saure al Water

Aot ol melenns dorangement on
Soattes

Vetpr seading [il miter provided)

Metpring arfangemienl for water
EISELATIPAIE i VAT prm:r.-:-'-." 1
Water consumption process)

HUTH A il

Sate ot bap baok of water drawl and

COFRUmEEIn

Vedanta Umited (Caim 0l & Gas), Hydrocarbon Drilling and

Extraction From Mangala Field{Well Pad-04) [PMLL/Mangala/Well
Pad-04)

Address o
WP g
RICIA
D29ET = 275463
maﬂ!ﬁﬁﬁ
D2982-R60113

W
BT (9. 1"} "_I|_
Dr. Bhoma Ram lat, Senior Manager Envieonment

District
Barmer

Village

logasarkuwan
thin 1

Taluka/ Tehail

Bayatu
irnindlac

0l & Gas - Exploration & Production
Processing of Hydrocarban
Large

Red

Operational

Enclosed
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poetipn i o fiir I [
|,r||;.|:|aqure°': | Primasy Chambes
; secondary Chambes

iy af m-l:rgu.l meder B hn-ur rnr1e-r

sulm-:ﬂmmuk nfnp:fauun and meter S o

?_gﬂ'l.{au.ﬁ. bk

ﬁ.-.,:; ' ' Slatus af | Details of ndequacy of stack Whether adequate and
| Araustic Stack and acoustis safe infrastrsctural
| enclosure pnclosare monitaring Facility

;_lruulded ar noty

E-:U'l:llul‘l’n.i{udw and measures taken 1o contrl, if any: This Facility is not genamating any foul grder.
iy avh managemenl with all detaiks, if applicable: Not Applicable.
Detads boust Hazardous Waste Managemont

% Sowrce of Hazardous Category af Quantily of Hazardous Wasle Genprated | Siodage
i

k& Naser Hararjous wasie " 1

I kyttmps Comaineng | 2.1 | 30,00 TOM/WELL  Captive inineration
(]
edimg Mudand Deher | 2.3 152 ) W13, WELL DRILLING PHASE Captive SLF
g Waste
saenhiLised O 51 | 0,00 TON/WELL Sale tn registered recycler

Wavlkfravidur rontaining | 5.2 50 00 TONMWELL Approsed Incineration
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e areas ar
e ud ¢ well marked and hoard
Cidwtive Power Generation at MPT and supplied ko all
wiell pads through Over Head Line
Water sourced fram MPT through pipeline
No comglaints received against unit at RSPCE Balatra
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Water consumption i being reparted in manithly
Ni:.ﬂ cpss ropart for MEBA
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RAJASTHAN STATE POLLUTION CONTROL BOARD i
ocion Repart [Fst tme detaled Ipacton oras and whe detaied inspaction  required)

“, Nome of the industry. [ Vedanta Liméted [Calrn Oil & Gas), Hydrocarton Dellling snd
Extraction from Mangala Well Pad D9(PML 1/Mangala/Well Pad-
03}
b Addressoftheindustry: | Addressfor | Vilage | Tahuka/Tehsl [ District
MWP-09 Megana Barmer Barmer
¢ E-mail RION.EnvironmentManagerMPT Bcaisnindia.com _
[dFe 02982 - 225463 ——
e, Mabile: 8003596696 == -
I Telephone: | n2ss2-660113 B ==
'35 | Datealinspection: 19" January 2022 —
F | Mame and designation of the person | Jayesh Gehlot, Environment manager
pontacted: e oo
‘x| Typeof industry: Oil & Gas - Exploration & Production I
s Nature af industey: Production of Hydrocarbans o
s Size of Industry: Large) Medium/ | Large
Small -
£ Category of industry: Red/ Orange/’ | Red
| Green/ Others _ E—
5 Status of Operation: operational/ Operational
nign- operationaly closed/ any other- [
i non- operaticnal reason and
. « period of non- operation. ; _ e
§ List of partmers) directors) propretor | «
with sddresces:
10 Gtatus of congent under the Water | CTO Valid till 31,03.2022.CTO Renawal application with Unit 1D
Act, 1974 24118 & application No.291561 submitted on 20.11.2021
i1i Status of consent wnder Alr Act, CT0 Valid till 31.03.2022.CTO Renewal pplication with Unit ID
‘| 1981: 24118 & application No. 291561 submitted on 20.11.2021

€T

Status of suthorization under HWM | HWA vide authorization Ne,
| Rules RPCEHWM/2018- 2019/ HSW/HSW/360. valid till 30/11/2023.

ETH

L]

| Name of raw materids with quantity | No raw material is used for oil extraction
| [per day or month oF nrum}

" Mame of productis) and by-products | As per Existing CTD.
manufsctured with quantity (perday | Crude Oil: 15000 BOFD
* of month or annum) Matural Gas: 3. 9MME0ID

e C e—

] Wates related: e ———

B a . ™ s



—_— = T e e s authorized Groung o
L | Source of water Water sourced ’f‘f’r_’Tﬂ__ﬁm— —mrﬁ;n.a:ﬂ.h%
{ — i = FeCo ma s
2| Sht: of metering arrangement on | Digital maters D i i,
B N = Bl &
| — - vailable.
13 ...I_._'!""_"?”!“msflf meter provided) l"""'!?'”.-'.mﬂ-s' Ed%%&irahl'n_ B
| Metering amangement for water | Mater readings records a
| cansumption in varigys process/ use
BT T R i —— o e _'___-““'.“--.
5| e CONSUMBoN process/ purpase | Damestic and intermitientl for other mmmmﬂ"ﬁ"
Ao g | o e ..
& | Status of loghogy of water drawl and | Logbook maintained '
g c—”"—""—'"'i”—._"" R A Intermittently
| 16 1WI=lcwatur.gen:anﬁ {Stream | All the wastewater l.’!ﬂﬂfﬂﬂfl n " mh;;tfy whils Clogy.
| wise) per day malntenance of the well are being callec $olr vy
| HOPE fined git with the capacity of 1700 mi o i
{8m 3/day) is installed for enhance solar 2WIparating, dt g "
I ted through angit Ay
Ciomestic wastewater i5 (rea UE & Septie t‘-‘Ir;
| soak pit. '
- — | —_
| —— e o= = — —
17 | Whurhtrﬂn industng is Commestad | - ™
With CETP or has Provided Effivent
Treatment Planme OF treatmant nod
-——| [E0tiredy e s bt
18 | In case Fifiyens Treatment Plant (ETP) provided, detalls of same {In case of multiple ETP's or STP'g ﬂﬁl&;ﬁ

| details far all): - —
A | Effluent Treatmant Plane (£Ty } unit operation/ processes with details II - T~
| and status (Encloge flow sheet): |
T T i _— — T T——
| 8 Operational staty s of ETP units at the time of inspection: |z
T T ————— . - SRR I
C | Whether Separate electric mater for Effluent Treatmant Plant is E
.| mrovided ar Not7 I, yes then the meter reading | -
B | whether water meter at i'ﬁ?ﬁnr;fandgmnﬂe has been | - e
| | Provided or not? If, yes, then reading thereof. .| _
[E |I iﬁﬂhrﬁﬁﬁrﬁiﬁ eleciric metery water meters/ I: . S
- Ehemicals consumption is Malttaiedoraotr =~ — e
F Characteristics of wastewater (a3 Par site observations) pH, i
tEmperat ure, Cunduﬂ!ynlvilim_l'fm Dﬂe_p = | ) .
| Duscharge of wastewater (perday] ~ o ¢ P == -
210 Pont of discharge/disposal of wastewater and ultimate receiving body, |
sdequacy of disposal: [
21 Recyde of treated effluent [if any| e ;
22 | Detaiis of recychng arrangements R =
o I'ﬂn'r-e:m - .H?ri-&nm!;mi“? IFyes, then mates reading |= B
14 [ whether industryisa member of CETP? Pravide details. e -
5 CETP inlet norms = L




e

‘Wethod of conveyance. of wastewater from industry to CETP:

A

T dequacy of the CETP for total elfiuent reaching CETP

U oaaisofai pollution: s
b e, L - 5
¥ process Stacks: S e
! g | suckattachedto process [ Stack | Probable | Detailsof | Comment | Whether adequate and
N9 | helght in | pallutant | APCM an safe Infrastructural
| meter & |5 adequacy | monitoring facility
| its of APCM | provided or not?
I adequac
e — 1Y . —a
Tl Sttusof energy meter& |- .|
 hourmeter ]
iy | Smtusofloghook of . = |
} J[___wmthunmmetar Ap—
b B Fiue gases stacks B = -
| §r | Stack attached to Mant Fuel | Rated | Stack helght | Detalls of | Comments | Whether
N Fuel inmeter& | APCM  onadequacy | adequate
| . Consuenpt | its adequacy of APCM and safe
| ion {itfhr, | infrastructur
[ | | Kg/hr, & re
mmscfd) manitoring
|| facility
| perowiched
!___| - — | _ __het?
1 Mobile Flare N | : Provided | Stack Used during
| [ Gas height | drilling and
| ' : | well
i ] _ . | ) | maintenance
| Status of energy meter & | Not Applicable.
|| haur meter
) i | Status of kogbook of Not Applicable. r———
| | eperathon and meter -
= immﬁmmﬁﬂiﬁiunﬂm:hunmmﬁﬂ ifa = {
« [T any with details & sdequacy: This facilie '
3 Min{dﬂﬂhﬁlmthﬂhmmmﬂﬁqmmmm“ Y
ho [ Source | Probable detalls | Probable | Detailsof | Comments on adeg v
[ | ol ol b | i | Comments on adeguacy of APCI
imﬁtﬁ?mmur &  NotApplicabie ———
. hour meter
[ Status of logbook of | Mot Agplicable — -
f . opEration and mister B
i b= w'iﬂflﬂmtnr_ﬂunm = - B

A ForLiguia




—— — — --\.-I
|| | Por Hatandous wasie ol S——
___|_"_£ﬂl11hiru-u T
| 8 Status of operation at the time of e
—— Intpectin: oriary Chambet ] T
| | | rEﬁ'I-pural_urg *t E e | ol
secondary Chamber ——
| [5 Statos oF - e
| | _._,E‘__E_"ﬂt'rm“ﬂﬁ hour meater — e
® | Status of loghook af aperation and | -
— | mater o
L Ty o
| | o DL 5, Sate . T g =
| Rating FE B [ Seatus of | Details of ATCINIRY U1 K —[ T
| o i and atoustic sale infr, “‘h,
e e | ! e I—‘]—L]'_'“_ 0y,
| | 1 |HHSDIWA |rmu¢d | 30 potrs | Adequ - '-’Tmf,.,u’i
| | : L
——t | :  During =,
T rr— TProwided | 45mts | Adequate g"ﬂ’r'"* gy,
| | | | | _‘I Ir_‘ h'-'l.lz-h_ |
| | 3 | 3% 500 kvg | Provided | 5 mars i. At | Mg Hing, |
- __i—\.—._"‘—u—\_\_\_‘_ - " —
|| 4 [ 3xem [ Previded | 1.5 mirs Adequate
4 | _—
5 laxisooma | Provided | 30 mars | Adequate |
s SO0 O ol o 2 e Hmw&wﬂ!aﬁwwm_.ﬂiﬁ:;
an Flv ash management with all details, if appiicable: Not Applicable. T
ok ot o W et e
3r | Sotsrce of Hazardous Waste | Category of ’mﬂuﬂnmmmw'ﬁ--
o Magrdouswaste p—
1 Drilf cuttings euchuding thots 5 ] | 525,00 MT WELL B
fram waste-baged Mmud 3LF  Co processing in cement kit |
1 | Swdge containing ol 11 ROMWE A
N : Retyder -
¥ Drilkng mud containing ol 13 47500 MTAWELL T
= N | ————captive SLE/Co processing in cement kinyepm;
# Waste/residue containing ol ¥ 55 MT/Well/Annum =3
InCineration/Sale to regntarsd Lt
S Empty barrels/ comtainery) I B.00 MTAWELL/Annym ==
liners contamingted witk SLF/ake 1o authariped recycler
—_ Matardous chemicals fwastes I I
& Contaminated entton rags 133 10 MTANELL Anagem
D OEFr CREBNIAY msheriss Captsw ﬂF.f{:wr:-:essun;nﬂ:-nmmumﬂ!’
Recyeler B -



7 F

! T MT/WELL/ Annum
e ;jﬁ:“?:_ : Sales 1o Registered Rll:‘l‘l"!flll Hf?l‘ﬂfl’ﬂ
| e 2 33 [ aoMTWelAnnum
B | ornaminated with oil Iﬂpihr! ﬂFﬁnpﬂMﬂmurﬂhﬂmmmd
" IR —— | ) Htlfﬁflﬂ = e £
by e or 173 " 50 MT/Well/Annum
g-.-apnrltll:m residues Captive SIE -
fﬂl‘mWﬂ'ﬂIn{Imd e - _________
- Verfation andeguies] g lovnd | No nepuitesahsed.
P nmanifests —
.~ Management/ Disposal of Spent Acid/ T =

o .!.Ih!ﬂ'llf Irﬂmﬂ of TSDF Hitm nat? Caien h“.,

Salverit/ Waste Oil, If applicable

.-g ,," snms--u! logbook for haardous waste:

E

®

L

&

]

4 .r. - m

~ " gagtus of display board of size 8" 1 6 atthemain |

:it!
" Saatus of display board 3 the storage area

Eieciric senvice rumber

“Eaber relevant information regarding the
irvdustry, inchuding complaints

" Detalls o water/ waste water samyple colected
ﬂunrqlmpm!nn

H Eh!t]ﬂl of ar .rmunrmmph. rollected
| during inspection

ufcrﬂﬂﬂfmﬁuﬂmj

Regutration / Undertaking [ Bank Guarantes ]
ay, EC- conditions, if apglicabile

mwmﬂnnu

ﬂmﬂnﬂm-ﬂi“'ﬂ'

displayed

T T Captive Power ¢ Genaration

mumﬁhﬁ_ﬂ"l_ 2
lkmnnlnulnlﬂ =

m‘lmflﬂ““"'

uunuﬂww“‘“

mmﬂmummmmwmﬂﬂ

_*Ehmmmwunmmmmﬂ=

wnmwrudﬁmmgrlndlﬂﬂ"' source]

o complaints received agairet

-

Wnﬂﬂﬂ nhult!r in different mﬂnnuinr
 obs asESTEAL

C.]tﬂnl'l"'l

Category -0

Categany - Hl o

l:.l*lp-l.- m

-L-uﬁﬂﬂ ——

Recommendation toe the lpr.lllcmln- of raes

i ander section 3 (2] & ¥ [2A] and rebate jwith

rEakne)

e —

A
.

it ot REPCB Balotra

wmrmruummhhh; reported in monthly water
consumption report for MBA, Water cess is nat

applicable post implementa

from 1" July'17)

tion of GST [l.e. effective

it



© Details of the degoson of cens : .
a1 on- comghiances o .
meﬁﬁlfn.mmc N

| Suring inspaction:

Daze — R I T ) = : ! |

Place:

s - __ itendra Bay, 5y

" 5N of alarement i .

Sl Eﬂ::: GUStrY's application dated 20/11/2071 {application id: 291561, unit - 24118y 4

it w subject to fulfillment of sther Halutory requirements with condition as uzn’iﬁ
Rajkumar Seney
Regional office;
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RAIASTHAN STATE POLLUTION CONTROL BOARD
by B
sy hm [First time detailed i inspection or as and when detailed inspection is required)

i Hime f !'I'II?"|I'H1-'.I5.'|T'I|
. % Bddress gf the Indusyry

| €. E-mal
4. T o
| &, Mohile:

i Telephane:

 Date ot inspection:

Mame and desipnation of the persan
| Cortacted:

I'mt-nfmdmm
Hature of mdustr'r. -

Siee of industey: Larpef stedium/
| Small

| Categury of industry: Red) Orange!
| Green/ Crthers
Zhatus of ﬂnemtmn- uuemtmrla'l.l'

| non- eperatianal! dosed! any ather
if nor- operatwnal: reason and

| period of ron- operation

List of partmers/ dwecior) propreElor |
. with addnesies

Status of consent under the Water
A, 19T
1 Srgbus of oomsenl under fir 21,
15&1:
Status of asthorizataon under HWM
. Hides,

Wame af rae materals with quantity
{per day or moekh or EnnUT

Hame al prnd-..l:'l.liibal'lﬂ by producis
| manufaciured wath quantiy {per day
| 3r enarithy o snnue

T water related

1. | Scemoe of Walsd
|

]_ 1| Stakus of melermg o angemEnt an

Viedanta Limited [Caimn 0il & Gas), Hydrocarbon Drilling and

2]
Mddress for | Village “Taluka Tehsil  District
MWROZ Y dogasariya Baytau Barmer
i Euwan | N
| RIOM.Emironmentiia rFT S cairn m
| 02582 - 225463 ) B
. BO03S9EESE
| (29R2-660113

| 20 Docember, 2017 B
Or. B. B, Jat, S Manager

| 048 Gas - Explorstion & Production
I-lpdmt.uhun Productian Well Pad
WEE

I
Red

|
| Dperational 'y

v : =

| CT0 Vald 1ill 31/12/2017 [CT0 Renewal applied an 30/08/2017

with Unit 1d 24118 and Apghication 1d 19239

CTO appdied or 30/08/2017 with Unit Id 24118 and Application id
1523940

HWA Valid 1l 31,/002020.

Immmumﬂmmﬂq

110 Million Metrie Standard Cubic Feet Gax per Day
£

‘Watier sommoed Freen MPT through pipaline (Saline Ground Water
Eroem Theambib Aquiter treatod 3 MPT BD plis for well pad

| operabiang

Flow maeter geailable

| Extraction Fram Mangala Well Pad-02 [PMLL/Mangala/Well Pad-



18 | v case Pifluent

o B

0

-
"\
SOy
Meter reating (i meter proided| | Meter readings records awailable. Meter pzading i zero 3% 07
| 20.42.2017
Metering arrangement for water | Flow meter avaikable
consumption in vanous pracess’ use '
v \Nater consumplion process/ Dume;ll:;dmrrllll!ﬂﬂ? bor “"meﬂ
CUrpedse wie .
b Satus of o book of water drawd and Log bock maintained
Waste water generation {Stream | A1l the waste water ywm_mmmu: mﬂf cleaning =
wise) ger day | maintenance of the well e being Tf]t:m‘ I
-tmmﬂmuphwﬁht‘rwwﬂ‘r .
| pomestic waste water s treated through onsite septic tank
' fallcawed soak pil. I o sam —
Whiether the industry is connecied I'.l-lell Malntenance: Dispasd ﬂmu'ﬂwmm
wiiky CETR e has peovided Efluent | Pand foe Natural Evaparation within the Well

Treatement Plant or yragbmi i ol
required?

detaits for all]; Septic Tank fiollowed by Siak Pit

Treatment P (ETP] provided, detaits al same (In case

of multigle ETP's o STF's , please prorvide

& Eifuen Treatment Past [ETF) unit operation/ processes wilh deails
ard satus [Frciase low How Sheet]:
B Operatical status of ETP anits at the time of inspecion:
| ¢ | whether separate eleciric meter fo Effuent Treatment Flact i
aroided or Mot? IF, yes then The metee reading A
I Y N
0 Wrether water meter at inlet, outlat and for recycle hes been

provided or not? i, yes, then reading theredl,

B | 'J.Ihet_hr:r'lugimk o ﬂﬂ-l.'.raﬁ.l;'l,. placiric meter] wales motzrs)
{_h_e_niuuf__mumu{mnismiﬂair_@t! or i ?

" Charactenstics of waste waler a3 per sike observationsg pH,
erpera.!ure.mnduni-.-n-f,ﬁﬁd-.-rd Creygen
[rchargn al wasin water (per day]

1

Point of dischaspeddeposal of waste wader and uhimate FeCEning
hody. adequacy of disposal:

Repyche o treatid pifluent (0 oy
fiptals o teycing sranfemants ¥
Riereting. . arrangermantsfor miwdng® A yes, then metel fhadeg

\Whethes industry ina memmbee ol CETP? Provide detuls

i Inmermatently mamimum 4 kLD
waite water  treated in solar
ewdporation pond

| Mo surtsce discharge. Intermatient
generated waste water discharged
ir Salar pord for Evaporatian and
Domeslic wasle waler in seplic
lank fnlliweed by Soak pit



- Status of log book of operation and =

2

-

CETE mbet mesims =

Method of coneyance of waste water from inadustry 1o CETE:

Adequacy of the CEIP for total  effluent reaching CETH

Pty ol e gl ution:

Process Stacks: il
: : ther adeguate ar
St Stack attached 1o Stack height | Probable | Details R :::;Eiﬂfraﬁlrmtural
can e

N | process inmeter & | pollutant | APCM eI, manitoring facility

| its adequacy | 5 o APCM | provided or not?

| =

i ] - i s
il | Status of onergy meter |
| IE- ko motes i I e -
| i) | Status ol log ook of
| operation and meter et
' Flue gases stacks _ e : e ——
| & sipck atlached io Plant | Fuel | Rated Fud | Stack D:’“’"‘ ?:mmmts | ::EE::E %
| Consumptio | helghtin | O on | _

" a (It/he, meter & its i APCM bdequacy | infrastructure far
| kit | sdequaty A APCM | monitaring facility
| mmscid) l | provided ar nat?

|
i Syatus of energy meter | Mot .ﬂ-ppl-iu:abie-
B hour meter ) B
Ly sratus of log book of Mot Applicable.
| operation and meter ) :
source of fugitive prission and measures taken o contral, if 2ny with details & adeguacy™ This facility
comprises of close loop system, there is no source uf_fug]l:iw_emrasiun from process.
SN0 Source Probable details of | Prokable | Details of | comments on adeguacy of
poliutants | petlutants | APCH APCM
i | Status of energy meter & | ot Applicable
| hour meter ’ ]
iy | Status of log book of Mol Applicable
. operation and meter
| Dataits of incineralos: Not Applicable
A Far Liguid
For Hazardous Waste (3olid]
Il Copmbined
R Status of nporation at the time af i
Inspection: : |
€ | Temperature °C | Primary Chamber I|
[ | o Secondary Charmber |
iy Status of energy meler & hour meter ; -

r._'_'_l.q



o

My

Y
His

LT ]

Lot of 1) 1) S0

I|¢1|rq:

Source ol boul o ant measures taken 1o contrel, if any: This facility is not generating any
oy ash manapeenent with all detals, if applicable: Mot Applicable.

18

I

iz

1L

1]

d
St of Detglnd | Mdeguacy of stack wmrﬂi:'uar: an
| Aooiibie | Slack ard acoustic sl .mfr:!-'-li !
e b | enclosee | manitosing facility
|

Uednils shoed Hazardous Waste Management

Seirge ol Wazaedows Wasle

lirdl oattings escluding Uhas
I wenshe s el

Slulpe cantaining ol

Lardpe contalning oll

Difbeg mud containing ol

Sludge and Tilery
contaminated wilh gl
Sludge and filiers
comiamindbied vl ol

[ ety bt b ot ey
livees comdaminafied wilk
fasmndenus chimicals fwaskos

bty Barrely cantaineesd
bners ot aminaied with
hazerdnuws chermicals fwasing
Comtammaled wolion rags of
otfey ceanmp matenak
Comamenaled folion faps of
vither de g indliongs
Lonoeskrabion or pvaporaton
arvafury

Concrakialion i ryagEyralan
réndry

RLE S TR T

[T TR T

| Category of

| uantity of Hezardous Waste Generated | Horage

Hazardous waste |

| 11

12

e |
311
TR

kLR
LE ¥
w3
73

51

975,00 MT/WELL [DRILLING PHASE]

\Gaptive 51T  Ca processing in cement ki

| 300 M1 /WELL {DRILLING PHASE]

Captiwe 5LF{Co msﬁmﬂrﬁlnem‘rﬂﬂwmud

Recytler

| 50,00 TPA [EXTRACTION PHASE)

| Captive SLFICo processmgbacinerationy Registered

! Recycler

7500 MT/WELL (DRILLING PHASE} Captive SLRCD

| processing in cement kiln/Reprocess

| 4.0 MT/WELL {DRILLING PHASE] SLF/Co
' pracessing/Incineration,Sales to registered recyclers

5.0 TPA (EXTRACTICN PHASE)

| SLF 00 processing fincineratian; Sales to registered

peowidiad o not?

fipal arder.

§LFfSale to authanod recycler

¥ 00 TRA (EXTRACTION PHASE)

| %21 fsale to suthorized recycler

500 M WELL (DRILLING PHASE|

MPT incineratonfCo processing al cemen)/ power

5 00 TPA [EXTRACTION FHASE]

WIFT irdrer3ton/Cir processing at cement) power

LIKD BT WE LLEDRILLING PHASE]

CAFENE SLF

SO0 B (EXFHACTEON PHASE)

LATIVE 5L

TR TN [EXTRACTION PHASE) Sales to Repistered

Feoprker)! Reproceas

A D0 WA TSWELLIDRILLING PHASE| Sales 10 Regissensd

Recpcherf eproces



Wastes or rosidues — E3 =

. { 5.2
combaining ol

| ‘Wastes or residuss I 53
cantaining ol |

|
Farm IV Copy enchosed

Verilication and wrepularities/ Mo,

| 80 tound in marifests

500 W1/ WELLIDRILLING PHASE) Captive SLF/Co

| pruceﬂinf,n'ln:ine-rarinn.fl‘legiﬂered Recycler
5000 1 PA [EXTRACTION PHASE) Captive SLF/Co
| procassing/Incineration/Registered Recycler

Manaﬂtmnrﬁ.‘ Disposal of
Spent Acd) Solvent) Waste |

Ol spglicable

Ay

| B

7]

| Whether industry is a member

|

Status of inphook for hazardous waste:

Status of display board of size 4' x 6" at the main
gate

Syatus of display board at the Storage arca
Flectric serice numbar

| Water service mmber

Other rolevant information regarding the
| indusiry, including casmplaints

' Details of watar) waste water sample callected
durirg inspection

Detads of air Jemission sample collected

———1 e i
of TS0 site or not? Cairn has its owen captive TSDF facility at MPT

Form 3 ks being mahﬂal._u-d
Board displayed at site
displayed

gll pads through Cver Head Line
Water spurced from MPT through pipeling

during inspection |

Comaliance of CTE/} CTOJ sutharization [

Registration [ Undertaking [ Bank Guaranles if
| ary, [C- condilions, if applicable |

Cosy werification

iy

Corsumplian of water in differem categones
o ciesL assessmatnt

Cat=poryg-1
Categony il
Lalegaey - 1M
Catepory - I
Catepory- ¥ o

lpeommendatom Tod the applcalilty ol rates

uAder section 3 (71 & 3 [2A] and rebabe (vilh
Tt asonE}

Dprails ol the depostion of coss

' Complied

EHTNE Power Eentriﬁ.n;'l at BMPT and sup
W

Al waste storage areas are well marked and board

pﬁad to aﬁ

| Mo complaints recelved against unit at RSPCB Balotra

Water consumplion is being reported in monthly
water codd repore for LA

Advance Water Cess Tor till lung'17 ks submitted

97
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'I )/

| ——RAJASTHAN STATE POLLUTION CONTROL BDARD '

R Inspection F\.:u-pun ' ST ==
- ] irm O imit L
e -.:FHFE Tndustry: | Vedanta {Cairn Eh? and GH] Limited -
. _.Jﬁ__ﬁ;:.mgw.: Address far Village | Taluka/ Tehail l District
A pddress ¥ Enhance 04l .Ii:-_gaur Kuan | Bayiaw Barmer
Hecovery -
Central
Falymer I ‘
Fuacility {CT'F)
Mangala -1 | |
il RION.Envirp : ' ' |
'Z-F‘,,.' _ 02942 - 225463 _
g r =
; Mobile: 5003996696
- Tedephone: U2982-660113
G of inspection: 20409.2022 ==
rg,'ﬂ? designation of the person | 5h. Anurag Kumar, Environment Lewal, :
Em:t: y 1 N ik
Tipe of industry: | Oil & Gas - Exploration & Production '
“yaure of industry: | Production of Hydrocarbons =
“ane of industry: Largel Mediamy | Large .
smll I
twezory of industry: Red! Orange/ | Red '
Green! Otlyers |
futus of Operation: operationall non- | Operational i -
sperational! closed/ any other- if non- |
operalional- reason and period of non- |
T, |
Lift of partwers/ directors! proprietor | As submitied with application o
with addresses: . |
Suus of consent under the Water CTO Valid till 31/10/2033 .
Act, 1974: (CTO renewal applied vide Unit 1D 24118 and application 1D
| 31T341dated 01082022,
Sletus of consent under Air Act, 1981 | Same 15 above e
Satus of authorization under HWM | HWA Valid 61 3110172036 —i
Raules | i
| | Name of raw materiaks with quantity | - o
| per day or month or annum) | i
s of product(s) and by-products | Concentrated Polymer Solution Or Mother Solution- 530 M'iDay ﬂ
manufactured with quantity {per day
.| & month or annwm) J
L Waner related: . _i
K== Water Water sourced from MPT through pipeline (Saline Ground W ater
eat Wl from Thumbli Aquifer treated a1 MPT RO plant for well pad
a8 operadions) - s LT
1 Status of metering arrangement on | Provided
H-h._sjl'-‘l'ﬂ'!ﬁ

- - - —
m._i'ﬂ““ I'l:ﬂ:liﬂ (if meter provided) 1 ;




-~ rrangemen| for ﬂ:]rz‘.d s J
' ; i 4 L] -
: uﬁ“ fibfobinms /| Domestic and intermittently for other operational activities
s rocES _ B
I'.‘ i e — ._.-_
A wll?rn;ql;ﬂﬁk af water drawl " B -
1 e B 754 : : I[E " _ -
r?’;uml_lﬂ_"'EFfm e {S,Em vl | Dﬂll'ﬂ:!:lll: wastewaler 5 treated through onsi “P_
! i BENETD gy
3
g - |
e the i.-..jus[r:.-_i.r. comnectsd u

ETP of hos provided Efluen
:’T“,:'n: Mant or tregtment nol
1§

—

 cse EMuent Treatment Plans (ETP) provided, details of same (In case of multiple ETP's or STP's. pleass
e desais o all); NA

=T Effuent ‘l'munél{iﬁm{ﬁ"r[*} unil operation/ processes with |
2 details and status (Eneloge NowShee):

y | Operational ﬂ;lu;s_ﬁfﬁP_uni'Ls_m the time af inspection:

-Fq\tmﬂ;i‘?mﬁh?ﬁﬁﬂﬂr for EMuen Treatment Plang
15 provided or Mol If, yes then the meter reading,

vl "i?ﬁl.ﬂi;é:r_'-'n:;iWI'_T'I'IEi.I.:F_aI."i-TEL_BHIHL and for recycle has been | - S
| Provided or not? i ves. then reading thereaf,
e e e O -y
3 | Whiether loghook for operation, eleciric meter waler meters/

ehemicals SAnSuMPLon is-maintained or nod?

=
| =

—

|
ewaler (a5 per site observations) pH, .
| femperalure, Conductivity, Dissolved Oxygen

I

[ Discharye: of wastewater (per day)
it of dischargerdis
sequacy of disposal:

p;ai?w?i:?é;ﬂ-:l_'ind_ulﬁmil{: receiving body.

Ha Eﬁmﬂﬂﬁ_mm_ =Stic |
wastewater disposed in seplic tank
. i Fnllnwmgmﬂ |
Fesycle of wreated efMient (if any) :
Details of Fn;cy-:Tng n_rru{ggn:nts

2 —_—\—__
liﬂuri-ig arrangements for recycling? IF yes, then mezer reading T —— ]
ey ——r - mr - - _\_‘_‘_\_\_\-
Whether industry isa member  of CETP? Provide details, :
i CETP :mll;l:_umns f e i
. Method ud'mﬁuq;mn: of wastewater from indusiry 1o CETP: E =)
\ Mequacy of the CETP for total e Muent reaching CETP T
Vel of air pollution:

| Process Stacks:

MNo " Siack aniached |5iui: height | Probable | Details

| Comment on adequacy of | Whether

: vants | of APC | APCM adequate and
| 10 process | ::;T;'“fw G | M | _ ﬁﬂﬁ'ﬂﬂﬂm ||
| | || |

i |

| monitoring |
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]‘“t"ﬂ"ﬂ H*:_ rE i"".l'El' :ﬁ le.' 3 i | lllj:llu y o 5 |
g | sexh a0 L] P | Consmpic | | AP ) APCM | adegy |
| w (AT, N equacy | | e
“gﬂh’rn | | { o
I | mmmlﬂ'i | | |I |
| I |I |I |I 5.,7|_li'|=
| ' | . . '. nfras,
| I | II { | Uiy
| | | | | o
| l, I| II | ', m:!n"
I I 1 \ L'ﬂ'l;rg
| |I ',I ||I | {1"‘1'“.!.
| |y
l I | . |
| | 'I |. prﬁm |
| ! el
e O 4 — I __Il e ll — _—ll_ | —.- mEI
SR | Status of TR T & | Mot Applicable. a
Tevar TIRAET L e Zi -
i} Srams of logboak of | ™ot Applisable.

B

Source of fugitive erission and measures aken 1 control, it @

e ——

ny -._xilh details & Nlﬂl-'[uar:,-,T-rhTs— -
iy - s ol close loop Sysieil € i§ 0 source of fugitive emission from process,
e facilizy COMPTSES “Probable | Probable [ Detils of | Comments e
g E | geilsof | polluants | AFCM | APCM eiyacy
I Plllhm-ﬁ“ | i |
| I| P I| III
e —
oo — -
i} Sratus of logbodk of | -
== operation and MEleT L
Dretails of incineralorn Mat Applicable =
A For Liguid | =
For Hazardous Wasie {Solid) !
| 1 Combined |
B | Suamus of operation ot the time of || =
| _ Inspection: . ;
C Temperature “C " Primary Chamber -—— S s
PR | Sacondary Chamber e ____ =
) Sratus of energy meter & hour meter ——
e —




’r T ll. i
el oghaok of operation and
i il e —— i
e 7. i Sels - : :
e H.;,-.:ilﬁ_ﬂil i e . Sintusof | Details of Adequacy of stack | Whether adequate
Rosing .ﬁ.musln: Stack (in and acoustic and safe
enclosure | meters) ez losure infrastructural I
manitoring facility |
e ; provided or not?
TN 200 KVA Provided - Adequate Provided
~TTIKSOKVA Provided - Adequate
~ T Spurce of foul odor and measures taken to control, if any-

{ order.

¥: This facility is not generating any foul

'ﬁj’m_umg:mcm with all details, if applicable: Not Applicable.

“Zls hout Hozardous Waste M.qrmEcmem.

e | flr'wrtl.:: of Hazardous Categary qhantuj.r of Hazardous Waste Generated | Storage K
as of
Hazardn
oo == — U5 Wwaste
| Lised or spent il 5.1 24 KLIANNUM
- Sales w Registered Recycler! Reprocess
_ IFmpw bearrels comainers’ | 33.] 12 MT/ANNUM
Iners comaminated with | I i
PR Sales to Registered Recycler
Mwastes
Contaminated cotton rags | 312 12 MT/ANNUM
or Inci i0n/Cio-processi
| odher cleaning materials e o
| Verification and Mo iregutarities observed.

S

irregularities’ pap found in
manilesls

I'I-"Lunai;,l:_mr.ﬂh' Disposal of
Spent Acid! Solvent
Waste Oil, Ifapplicable

her mdu'ﬂr'-' is a member ol TSD

F site or nor? Unit has its own captive TSDF facility at MPT

' | Status of logbook for

hazardous waste: | L _

| Status of display board of | Board displayed ar site
_ size 4" x &' al the main pate
" Status of display board a1 | Displayed

__Jhl: slorape arca

fIric service number Cipll:lwi"l.‘ Power Generation at MPFT and supplied to plant through Cver
{ Head Line,
I'EFEM::: number Water sourced from MIT

{ Water soorced from authorized ground water source Thumbli)

relevant information
‘hd'“ﬁ the industry, incloding |
o -.1||_'"5

il of water/wasle wilersample
%M‘d Ehmng |T|_l.:|:rl.‘ﬂl'3"'

et




a0 | Lietsils I|“||-n'.| 'mu“‘ll.'ﬂ'lﬂ]l? -'l_-

collocicd_duting, inspection i ——— ' y

| 4 | Caepliance of CTES CTO/ Comptied '.
Antharizaison | Registration ! | |
| | Limidennking | Bonk Chisrantss if 1

|3u

1
any, BC- gonditions, ifapphicable 4 ———"""" — - \
Cess verifcnlion

I = E——
| = o B ey P g T il Teninly wRiEr o p 1
A | Consumpilan ol water W | Warer consumplion i bENE Tepa 2 3 EONALTIRk A |
| | |diﬁur¢nft.n!n;nﬁ::1‘m report for MDA Woger cess 1:-1r|.:]:-'l. applicable post implemenision qof |

cesd L L0 A— GET (hos u-l"['r:':.'l.’l'-'uﬁ'ﬂ'l'l'l-t Juiy®? 1 L1
| | Categary- 1

= —

| | Categony-1¥

| | B [ Recommendation for the | - —
\ applicability of rates

umdber seetion 3 (2) &3
{ZAS amd rebate (with
| reasons)

e | Details of the deposition \ —

| of ceds

| _
a1 ] Specihc non- T- —
complinnces if any, ———
l observed during
inspeciion:
Recommendation: In light of aforementioned facts, industry’s apphication dated 010B2022 (apphic

anit id 24118) for CTO Renewsl may he considered for grant subject to fulfillmen E'MT-"““_EE___
| with condition as deemed appropriste. ’ i aLERnEnL: B ey Sty ‘*‘t"'rr:frrlim

L.

(Jitendra)
- JEE 'l\
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#f--;hﬁi_ﬁﬁi“ﬁm inspection n.r I!-Hﬂd_'ﬂhtrl detailed Inspection is required)
. M;ﬁ;’e_ﬁduﬂ:’; s Enhanced Ol rH_-l:'-ﬂ-'-m'—ﬂmnhcal storage warehouse yard
3 N e IndustrY: Address for | Village Taluka/ Tehsil | District
1y e -

e %ﬁ Jon of Dr. B. R. Jat, Senior Manager - Environment
W ntated ) ry—
Bl — et SRR | |
T !Hfﬂ_ﬁ'_ Chemical Warehouse n RI-ON-90/1 Block in Barmer District,
|~ wed Rajasthan
| i
oty Lo/ Medum/ | Large
P |y Redf Orangel | Red
T careg™
ool Mﬁﬂﬂf—mlf Operational
s ol OpEROn R
E’ upara'ﬂ'ﬂﬂil" closed/ 2Ny
I :-I;H'Ifnﬂl'l' gperational- rEASON
| ¥ 4 period af nom- operation
_-:-L‘;]ﬁrs_"d" El'l-l:hliﬁdﬁl'lnl.‘nrl'é-l
: :H jetor with BT ESSE —— l 31/08/2016, Renewal Applied Dated 08.05.2015 1
-+ — under the Water il fewa wed Da ;
o __ - al
E "_E;li_d_';ﬂ_m?“_“mr“?ﬂ‘ 70 valid till 31/08/2016, Renewal Applied Dated 06.05.2015
' 19l - —]
f’%u’ ~utharization under HWM Applied for HWA
.‘_%uf_ e materiats with No process is involved in the warehouse except storage of the =
; mﬂh}&{dﬂ-ﬂmm or chernicals.
i) This warehouse is 3 central storage facility for the Enhizned Cil
Recovery {EOR] chemicals. EOR chemicals include storage of |

surfactants and other associated chemicals. There will be
no open storage of the chemicals and the chemicals will be stored

inside the containers, totes, barrels, carboys etc, [

% Mame of product[s) and by-
sty masfaciured with
sty [per day or manth or
)

The total area ol the warehouse after expansion is arund 80,100
m? This warehouse was already established for the built up area of
19,400 m" and this CTE and CT0 is requested including additional

area of up to 60,700 m”.

1—— &

S Water relgted:

-__I'_':'-I!I.ITI;!HW“H "

PHED Water supplied through tankers

30 of mctering arrangement on
S .

Tanker Log book maintained
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Il,ﬂ,l}p-l.'l' da | tank and scak pit,

Estimated Maximum 15 KLD of sewage will be generated. Al present |
Arount 3 KLD generated sewage [s collected and treated in the sptic |

‘_,;ﬂ"ﬁ,emdu!-“'rl" connicted NA

Efflent
mrhﬂi
mmﬁ;manturﬁ“'m""' et

reqlf*”
H"‘-"’““’“ - Sepic Tank Followed by Soak Pit

appr— manth!'F'] provided, details of same (In case of multiple ETFs or $TP's , pluase

:r"" ﬁﬂ m!nl: plarit \ETF) umit operation/ processes with detads and

I- flow Sheet]:

] Eﬂ:m,;.ﬁ f ETP units at the time of inspection:
ﬁ—— rate ghactric meter for Efffuent Treatmertt Plant is prnwﬁm ar
M e then the meter reading

Eﬁi'{ﬁi-.ill'éhli

water meter at infet, outlet and far recycle has been provided ar
¥, yus, then reading thereof

o8 hook for operation, electric meter/ water meters/ chemicals

3 is maintained or rot?

~ Tharacterislics of waste water (as per site abservations) pH, temperature,

Coructivity, Dissolved Oxygen
Hacharge of waste water (per day|

pors of discharge/dispasal af waste water and ultimate recelving body.
sequary of disposal:

Intermittent effluent
generated fram ceaning
are being discharge in
Solar Evaperation Pond
and Domestic waste
discharped Septic Tank

_jmmwﬁhjmﬂrm.q

| foliowed by saak Pit

E—EE! Arrangements for recycling? If yes, then meter reading

- Mhethet industry s 2 member of CETP? Provide details.

rﬁl‘m____

ol of conveyince of waste water from industry to CETP;

-\_\_‘—\_
hh“’“: o the CETP for total effiuent reaching CETP
i
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.i___--"'-gt-a?i'___ I |
:[{“ giﬁﬁrm"w :
| |t
ok
gl ond meter
_-'_'_n- — = -
fg__ffm Fusl | Rated Fuel | Stack | Detailsof  |Comeme | Whether
I pnched Consumptio | heightin | APCM nison | adequete and
' n [Itfhr, mister B Its adequac gale
L ulfhrl adequacy yof Infrastriscture
mmscfd] APCM | re monitoring
facility
provided o
not?
'___,_,-F‘_'_'_'_'_s,;ih'_ |
4o Floe a8 — )
gamnegy e, | Not Applcsie
[PPOFY. 11—
funactoghoskel | o oplcaie

1 el meter -
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f pollutsnts palfitants | APCM
!
“ .
T Tsun o evmrgy meter | Not Applicable
& hgwr retef
i | ahs of log book of Nat Applicable
| __:_pﬁm:rrdm:ﬂf .
] leiks ol incineratar: Nist Applicable
I | Fer Ligid [ -
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,!_'hﬁﬂmmti:natmeﬂme of Inspetion; "
* | Temperature T Primary Chambar [ - N
I Tom— Secondary Chamber | -
?_‘_“_‘iwn meter & hour meter P
“-E‘fm aperation and meter
~L 0 D, G, Sty
e | Status of | Details of Adequacy of stack | Whether adequate and
| Beoustic | Stack and acoustie cafe infrastructural
En s enclosure enclosure monitaring fadlity
TR provided ar not?
| 63l Twy Provided | | ¥ag
L1 Wirking o ; 3.2Meters | Adeguate stack
-‘-\_\_\_—_ e s
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593: ﬁi,};‘;ﬁim all detads, i apphcable: Not Applicable,

_____ Wty Is not generating any foul order,

[ aste

: Mﬁ@'@'mm Management No Hazardous waste Genarated | yer

Category of Hazardous | Quantity of Hazardous Waste |

i of Hazardous Waste
q : . Wmiln @ Generated | Storage
ol _Category 5.1 Estimated 2 TPA
floem cortainers/ BarTelS/ Uners | Cotegoy333 | Eetimates 10700
At .

i and raulities{gap founl | No'rregularties abserved.

S
.!ﬁ”ﬁ“ﬁw i Mo Hazardous waste s gengrated fie. Category 333, |

et/ Waste OF,  appicable

Category 5.1 ) till date therefore manifest is not
. endased [As reported)

_,-F'_EEB—NTM af TSDF site or net?

Cairn has Its own captive TSDF facility at MPT

;%@w‘ﬁhrh-”ﬂm““’

Yad

.'J_Ziafmrd of size &' x &' at tha
i o

Yis

Updated

ﬂﬁﬁf@@ at the storage area

e umber
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Power Generated from Digsel Genarators

through tankers

e it o regrding he
'.-iﬂﬂ'!'.'"d’-'dim complairitd

No complaints received against unit at RSPCB Balotra

s o v, waste water samgle
| plerizd during inspaction

rﬂj‘_ﬂ_j dr femission sample collected
saing mipection

-~ ramphance ol CTE/ CTOJ Autharization /
:W‘l Undentaking / Bank Guarantes if
i, - conditions, if appficable

Compdied Annesura = |

(it

b [owmation of water in different categorios
v e assessmend

Water consumpticn included in MPT return

Laegary-|

1

Loy

Gy

1 im—e———
~ Hnm.m feor the applicabiliny of
0N 3(2) & 3 |24) and rebate

e
4 e deposition of pess
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Advance Water cess of amaunt INR 16 .0 Lakhs has
| been paid to RSPCB with DD mo: 513079230200004,
| adknowledgement copy enclased. Annexure - I8
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| sllllyjﬁl:_ san- comphances If any, observed | -
- : Imrﬂ I"“F_ﬂ_ht = = =
g e —
_:'E;f .5, Parihar
' ::‘# {5.0, RSPCE, BALOTRA|

Narme, Designation and Signature of Inspecting Officers.

i

_ me towards above facts Consent to aperate under Air/Water and Authorlzation appécations
pe fssue 3 ware house of Calm India Ld. Mo processing of any kind except wtilities the fee may be
?gnm thvs office has not received Consent to operate under Alr/Witer and Autharization applications in 11
L
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" |
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(lagdish ingh)
Regional Officer

T - Balatra
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'ﬂ“::ﬂwﬂ*ﬁf" action desired at HO leved 2nd dispasal to be undertaken as HO bevel,
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RAJASTHAN STATE POLLUTION CONTROL BOARD

Inspection Report -
a Hame of the Industry; Yedanio (£ uirn il ol CGias ) Limitel
b. Address of the Industry: Address for village Taluka/ Tehsil | District
PMLL Mangala Maogana Eaytu Barmer
Well Pad -20 (3-6 .
wiell Sits)
C. E-mail: RION.EnvironmentManagerMPTEcairnindla.com
d. Fax: 07982 - 225463 g =
e, Maobile: B003996E56
f. Telephona: 029a2-660113
4 Date of Inspection: 20.09.8022
3 Mame and designation of the person Sig, Anurpg Kumar, Eavirenment Lesul.
i contacted;
4 Type af industry: 0il & Gas - Exploration & Production
5 Mature of industry; oil & Gas = Explorationd Production
L 6 | Sie of industry: Large/ Medium, Small | Large
7 Category of industry; Red/ Orange/ Rad
Green/ Others
B status of Operation: operational/ non- Operational
operational/ elosed/ any ether- if non-
operational- reason and period of non-
apearation,
g List of partners/ directors) proprietor As submitted with application
with addrasses: e
10 Tratus of consent under the Water Act, | CTO Yalid till 31,/0872022.
1974: CTO renewal appliad with Unit id 24112 & application id 30E58E
submitted on 22,/04,/2022,
i1 ‘Gratus of consent under Ajr Act, 1981 Snme a8 above
17 Stratus of uulhnrlzatlnn under HWN Autharizacion walid till dated: 31/03/2027
Rules ig
[ 13 Hame n-fﬂlp.l;nﬂt’ﬂfﬂli with quantity Mo raw material is wsed for ofl extraction
{per.day ord r-Ennm!‘l.]n gl
14 Mame nf-prﬁﬂ and.h».r-pmdum * | Water Injection: injection capacity =20000.00 barral/day
G manufactured with q anticy (per dey or
month or annum)
15 Water relatad: :
1. | Water sourced from CGWA authorized | Water sourced from COGW A authoriasd Grawnd Water Source
Ground Water Source - =
2 I'.'l|glhr maters = records are mainla[md Provided
In form ol drgl tal data ;
3 | Meter readings records available. -
4 |'Meter readings records available -
5 |'Domestic and Intermittently for other Domestic pnd infermitiently far other aperational activitics
rational setivities
& | Loghook maintained Ves
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wihile l:l-i:ﬁrng and

4 intermittently
ed, stored & ciiar

being collett
and HOPE lined pit (2 nos.p of ca

ank followed

ated through onsile sepbic b

B EE

e —

i e

e s
ETP's ar STP's, please provide

e ————

=

— e —
Elow Diagram sttached

———

v5||f-_h—|r' I:IEH:EI an

—

wator Inlet pocords a

flows  mler

i —
Fasewater generation (Stream wizc] | All the wastewater gencrais
per day malntenance  of the well are
pvaporated in the concrobe
each ~2000 m’
Domestic wastewater is 1re
soak pit, i
17 whether the industry 5 connocted with | <
CETP or has provided £ fluentTreatment
- plant or treatment not required? R e
18 | in case Effluent Troatment Plant [ETF] provided, detaits of same {In case of multiple
|| details for all):ETP Plant d
A, Effluent Treatment plant [ETP] unit aperation/ processes with details
and status (Enclose flow theat):
] Operational status of ETF units at the time of inspection: Operational
] C Whether separate electric meter {or Elfluent Treatment Plantis .
provided of peot7 IF, yes then the meter reading
o Wihether water meber at inlet, gutlet and for recycle has been
pump feed

provided ar not? if, yes, then reading theraaf,

rate B

provided at outhet

Qutlet meter reading 169712 as on

20092022,
= Whether logbook far operation, dlectric meter] water meters/ | yes
chemicals consumption ks maintained or not? I R N
F Characteristics of wastewater |as per §ite absarvations] pH, | Report Attached
temperature, Conductivit Dissolved ORYEEN i
18 Discharge of wasiewaler [per day) | =300cum  per day (treated Waler
autlet) L
20 Palnt of discharge/disposal of wastewater and ultimate receiving body. | No surface discharge. Intarmitient
adequacy of dispasaki genarated waste wiler discharga in
colar pond far evaporation and
S domestic waste water in septic tank
- ; ; followed by soak pit.
21 __f.lg:.l_:-rp_:le.nl trea T.ﬂjg_ll_pﬂ Troated water injected inte FeSenoir
Rt 3 ",,-LH.E:L . po maintaln résereoir pressure far
R [t e b= T |
[ it e rocovery of hydrocarbons
23 Detalls of recyciing arrangements: - T
23 Metering arrangements for recycling?if yes, then meter reading - o
24 Whether industry 15 8 member of CETP? Provide details. > s =
5 CETP Indet norms £ =
26 “Mathod of conveyanteaf wactewater from industry to CETP: s =
275 Adequacy of theCETP fortotal effluent reaching CETP 5
8- Details of air pollution:
i - | Process Stacks:
: _Sr',_ Stack attached to process | Stack Probable | Details of | Comment TWhether adequate and safe
Ne | . helght in | pollutants | APCM o infrastruciural monitering
metar & adequacy | facility provided of not?
|5 its of APChM

pacity of J



adoquac
bl
1 N, ——
i Status of energy meter & 2
haur meter e
il | Status of logbeok of
operation and meter
| Flua gases stacks e o Y
Sr | Suack attached to Plant Fual Rated Fuel | Stack Details of | Comments | Whether
Mo Consumptio | heightin | APCM on adequate and
i (I he, mater & adequacy | safe
ki, its of AFCHM infrasiruciure
mmescfd) adequacy monitoring
facility
provided or
naty
1
i) Status of energy mater & Mot Applicahle, i
hour meter
i} Status of logbook of Mot Applicable. .
operation and meler
Source of fugilive emission and measures taken te contral, I oy with details & adequacy: This faciliny
comprises of chose loop system, there is no source of fugitive emission from process.
5. S0urce Probable detats of Fro | Datails af Camments on adequacy of
Mo, poflutants babk | APCM APCH
le
poll
uta
nes
i) | Starus of energy miter & Mot Apgplicable
- haur meter '
i) | Status of logbook of Mot Applicable
operathon and meter T
Details of Incinerator: Mot Applicable -3
A For Liguid
For Hazardouws Waste (5olid) If Combined
8" | Status of operation at the time of
inspection:
C | Temperature "C Primary Chamber
Secondary Chamioer
1] Status of energy meter & hour meter
ii} | Status of logbook of operation and meter
Details of 0. G, Sets -
Sr.- | Rating Status of | Detalls of Adequacy of stack | Whether adequate and safe
No. | Atoustic | Stack and acoustic infrastructural monitoring
enclosure erclosure facility provided or not?




M
i — r_ i These DG sets are wsed only
drilinge weell
pdeguate during, O niaten
1 2 ¥ 1BED EVA #rovided : ainlenante SELvity.
— intpection, no chribling, |
activity were earrying out al
z | A X500 KVA Provided Adequate well pad-
E] 2 B Aaa0 Kva Provided Adeguate
- 4 X 62 KVA, Provided Adequale
5 | 4%1500 KMA Provided Adeguate
'E B 2 X250 Prewided Adeguate

L]

3 Source of foul ndor and measures taken to contesl, if any: - -
icable. —
0 Fly 2sh management with all details, if applicable: Not Appt
1A Details about H;;;rdnu«sWastE RAanapement: D‘ET-HII]E a5 per HWA apglication l-u[‘ll'l"ﬂttcd are provided hElI’.‘l'.-'.l )
s+ | Source of Hazardous Waste | Categary of Hazardous | Quantity of Hazardous Waste Generated / Storage
No waste
1 1 | Drill cuttings excluding those 21 925 MT/WELL
from waste-based mud SLF/Coprocessing ~
Shpdge containing oil 2.2 53 MATWELLSAMBURM )
2 T e SUF/Coprocessing/incineration/Sales to registered
recyclers
3 | Drilling mud containing off 4.3 475 MT/WELL :
Captive SLF/Coprocessing in cement kiln/Reprocess
4 u;Edm'mL.uﬂl ey EmAL 51 EMTME‘LL}IHNHUM
_ 2 vy S sales to Registered Recyclar/ Reprocess
G. 5 HU:EIEJ’IHHM contalnlngod™| s - =51 S5 MATWELL/AMNLIRA
: 1 g SLF/Coprocessing/Incineration/Sales to registered
regyeclars
6 | Sludge and filters 3.3 B MTAWELLSANNUM
contaminated with oil SLF/Coprocessingfincineration/Sales 1o reghstarad
recyclers
T | Empty barrels) containers, 331 BT WELLSARMLUS
liners contaminated with Eales to Repisterad Rocycler
hazardous chemicals fwastes
B | Contaminated cotton rags o 332 10 MT/WELL/ANNUM
other cleaning materials Incineration/Coprotassing
S CCRTR R tion aF 373 50 MT/WELL/ANNUN
evaporation residues SLF/Coprocessing




No irregularities observed.

talvent/ Waste Oil, If applicable

32 | Verification and irregularities/ gap found
in manifests - et
a3 Management/ Disposal of Spent Acld/f -

32 [ Whether industry is 2 member of TSDF Site or not? Unit has its awn captive TSDF facllity at MPT ~
15 | A | Status of logbook for hazardous waste: = : L e =i
B | Status of display board of size 4' » &' at the main gate | Board displayed at site
C | Sratus of display board at the storage area Displayed :
35 Flnctic sorvioe nurmbar Captive Power Generation #i MET and supplied to
well pads through Over Flead Line,
37 Water service number Water sourced [rony MIY1
{Wnter sourced [rom auilorized ground wiler soun
Themtdiy
38 Other relevant information regarding the  industry, | -
including complaints -
39 Detaits of water, wastewater sample collected during
imspaction
&0 Detadls of air femission sample collected during -
frEpechion = " maaesTe e gmmedBE el e caas o e i e -5‘
41 Compliance of CTES CTO/ Authorization [ Registration / | Complied
Undartaking / Bank Guarantee if any, EC- conditiens, If
| applicable
42 | Cessverification
A | Comsumption of water in different categorles for cess | Water consumption 5 being reported in montf
| assessment ’ water eonsumption report for MBA. Water coss is n
| Category-1 spplicable post implementation of GST (i.c., effecti
Category - Il - from 1% July'17).
Category - Il
Category =l
Category-1V FAHA :
B Recommendation for the applicability of rates under -
section 3 (2) & 3 24} and rebate (with reasons)
C Details of the deposition of cess -
43 Cther observations Bund wall height around the waske waler s:-::ra..'j—-ﬁ

is toa shart: the representative was advisod
incroase the height In order to aveoid possibility
owerflaw.

F
by

.

(Jitendra)
IEE

Recommendation: In light of aforementioned fucts, industry’s application dated Z2/04/202F (application id: J08588, unit
id 241 18) for CTO Rencwal may be considered for grant subject to fullillment of a1lwr statutory requirements witl eonditi
as deemed sppropriate.

el CHTicer

= - =
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RAJASTHAN STATE POLLUTION CONTROL BOARD
Inspection Report [First time detailed Inspection or as and when detalled inspection i reguired)
1 a. Mame of the Industry: Vedanta Limited [Cairn Ol & Gas), Water Injection Facility at
Mangala 3/6 [PML 1/Mangala/\Well Pad-20)
b. Address of the Industry: Address for | Village Taluka/ Tehsil District
Mangala 3/6 | JogasarfBanda Baytu Barmer
Talar
c. E-mall; Emvlronment rhd dia
d. Fax: 02082 — 225463
e. Mabile: 200IFFEETE
f. Telephone: 029E2-660113
r 2 Date of inspection: 15-March-2018
oy Name and designation of the person | Dr. B. R. Jat, 5r. Manager
contacted: B -
4 Type of industry: Water Injection Well Pad
] Mature of industry: Oil & Gas Exploration & Production
& Cize of industry: Large/ Mediem/ Large
Small
7 Category of industry: Red/ Orange/ | Red |
Green) Others
8 Status of Operation: operational/ Cperational
non- operationalf closed/ any other-
if nen- operational- reasan and
period of non- operation.
9 List of partners/ directors/ Enclosedas Annexura |
proprietor with addresses:
10 cratus of consent under the Water Fresh CTO application submitted on 21"april, 2017
Act, 1974: Unit 1D 9893 ication D' 181933
| status of consent under Air Act, Frosh CTO application submitted on 217 April, 2017
¥ 1981: Unit |D 9893 Application D 181933
132 ctatus of authorization under HWM | Fresh HWA application submitted on 22 april, 2017
Rules Linit 1D 9683 Application 1D 182844
13 Mame of raw materials with quantity | -
(per day or month or annum)
14 Mame of product(s) and by-products Injection capacity of 20,000 Barrels of Water per Day (20000
manufactured with quantity (per BoWPD)
day or month or annum)
15 Water related:
1. | Source of Water Water sourced from MPT through tankers for domestic and other
intarmittent industrial operations '
2 Status of metering arrangement on | -
SalTCes
3 Meter reading (if meter provided) -




4 | Metering arrangement for water -
consumption In various process/ use

3 | Water consumption process,/ Domestic, Greenbelt and Intermittently for equipment washing
prurpose wise
& | Status of leg book of water drawl
and consumption =
16 Waste water generation (Stream Flow back produce & well maintenance water from various
wise} per day activities being brought from operational well pads to hMangala

if6 for pretreatment followed by re-injection Into the
reservoir.Any reject waste water and equipment wash water |5
being discharged into waste water pits for solar evaporation,
Domestic waste water is treated through onsite septic tank
followed soak pit.

217 Whether the industry |5 cannected -
with CETP or has provided Effluent
Treatment Plant or treatment not
required?

1 | In case Effluent Treatment Plant (ETF) provided, details of same (In case of multiple ETP's or STP's, please

8 | provide details for all): Pretreatment tacility for injection water

A Effluent Treatment Plant (ETP) unit operation/ processes with details and Flow Diagram attached
status [Enclose Flow Sheet);

B | Operational status of ETP units at the time of inspection: Operational

C Whether separate electric meter for Effluent Treatment Plant is provided or | Dedicated DG sats
Mot? If, yes then the meter reading

(B Whether water meter at inlet, outlet and for recycle has been provided or Water inlet records

not? If, yes, then reading thereof, avatlable based on pump
feed rated flow matar
provided at outlet,
Qutlet meter reading
- 75643 a5 on 15.02.2018
; E | Whether log book for operation, electric meter/ water meters) chemicals Yes

consumption is maintained or not?
F Characteristics of waste water [as per site observations) pH, temperature, Report Attached
Conductivity, Dissolved Oxygen

Discharge of waste water (per day) ~300-500 cum per day
(treated water outlet)
20 Point of discharge/disposal of waste water and ultimate receiving body, Treated water injected into
adequacy of disposal: reservoir to maintain

reservoir pressure for
recovery of hydrocarbons,
Reject water is stored in
solar evapaoration pits

21 Recycle of treated effluent {if any) -

|E 22 Details of recycling arrangements -




Metering arrangements for recycling? If yes, then meter reading

| 23
14 Whether industryisa member of CETP? Provide details. .
a5 CETP inlet morms
26 Method of conveyance of waste water from industry to CETP:
27 Adequacy of the CETP for total effluent reaching CETP
8 Details of air pollution: |
A Process Stacks:
§r | Stack attached to process | Stack Probable | Details | Comment Whether adeguate and
Mo height in pollutant | of an safe infrastructural
meter & its | 5 APCM adequacy of | monitoring tactlimy
adequacy APCM | provided ar not?
1 |- - - - - | -
r ‘-J i Status of energy meter & | -
] hour meter
i} | Status of log book of
operation and meter
B Flue gases stacks
Sr | Stack attached to Plant Fuel | Rated Fuel | Stack Details of Commen | Whethar adequate
Mo Consumpti | height in APCM  fsen and safe
on (it/hr, meter & its adequacy | infrastructure re
Kgfhr, adequacy pf APCM | monitoring faciiity
mmscid) provided or not?
1 | 4% 1500 KVA H50 Provided Provided Onby wsed during |
7 [3%500KVA SO Provided | Provided drilling opérations. |
3 | 2440 KEVA H5D PFrovided Pravided I
4 | 3x62EVA H&D Provided Provided |
5| 2 K250 EVA H&D Provided Prowided | For routine
& | 1%62 KVA H5D Provided | Provided operations
7 | 1x 500 KVA H50O Prowided Frovided
i) Status of energy meter & | Not Applicable, |
hour meter
i) | Status of log book of Haot Applicable.
operation and meter
C Source of fugitive emission and measures taken to control, if any with details & adequacy: This facility I
comprises of close loop system, there is no source of fuggitive emission from process.
SN | Source Probable details | Probable | Details of | Comments on adequacy of
Q of poflutants pollutants | APCM APCHh
i) Seatus of energy meter & hour meter Mat Applicable
Ii} Status of log book of operation and Mot Applicable
freter




D Details of incinerator; Not Applicable
B Far Liguid
For Hazardous Waste (Solid)
If Combaned
B Status of operation at the time of Inspection:
[ Temperature °C Primary Chamber
Secondary Chamber
i} Status of energy meter & hour meter
i) Status of log book of operation and meter
E Detalls of D, G. Sets -
Rating Statusof | Details | Adequacy of stack | Whether adeguate and safe
Acoustic | of Stack | and acoustic infrastructural monltaring facility
enclosure enclosure provided or noty
i 1 4 ¥ 1500 EVA, Provided | 30 Mtrs | Adeguate Oy used during drilling operations
2 3 X 500 KA Frovided | Smirs | Adeguate
3 2 X 440 KVA Provided | 4.5 mtrs | Adequate
4 IX B2 EVA Provided LS mitrs | Adegquate
5 SO0 KVA Provided |Smitrs | Adeguate DG 52t not available at site
(] 6 250 KA Provided | 3.5 mitrs | Adequate Provided
T B2 KV Provided | 1.5 mtrs | Adequate D5 Set nok availabie at site
F Source of foul edor and meai_q_rﬁs:_;gkgghtn eontrol, if any: This facility ks not generating any foul order.
30 Fly ash management with all details, if applicable: Not Applicable.
3 |A Detalls about Hazardous Waste Management; H'I.I'I.I'.-!-.rﬁ'._pp-lied. Refer & Mo, 12 for details
1
T, source of Hazardous Waste Categoryof | Quantity of Hazardous Waste Generated / Storage
Mo Hazardous
waste
1 Chemical SII‘.“IE.!‘ from Waste 53 SO0 MTMonth
Water Treatment [SLF/Co-processing)
3 Concentration or evaporation | 37.3 &0 kAT Well {Drilling Phasa)
residue 200 MT/Annum (Dperation Phase)
Disposal at Captlve 5LF, MPT
3 Contaminated cotton ragsor | 33.2 5 MT Well (Drilling Fh:E-:i-'.‘]
akar dnningm!tﬂﬁi‘l & mT/Annum {Operation Phase)
Incineration and Co-processing
4| Drill cuttings excluding thase | 2.1 925 MT/ well
from water based mud SLF/Co-pracessing
i inine oil 2.3 475 MT/Well
5 | Drilling mud containing Captive SLF/Co-grocessing in cement kiln/Reprocess




3 Empty barrels/contalners 331 | & 0T/ Well |Drilling Phase
Miners contaminated with 4 MT/Annum (Operation Phase)
hazardous chemleals/wastes 5ales to Registered Recycler
7 Sludge and filters 13 3 MT/ Well {Drilling Phase)
contaminabed with oil 5 MT/ Annum (Operation Phase)
SLF/Co-prassing/fsales to registered recyclers
8 Sludge containing oil 2.2 3 MT/ Well { Drilling Phaze)
50 MT/ Annum [Operation Phase)
5LF/Co-pressing/Incineration/sales ta registered
recychers
g Wsied or spent oil 51 4 MT/ Well (Drilling Phase)
1 MTY Annurm [Operation Phase]
Reusafsales to registered recyclers
1 10 Wastes or residues containing | 5.2 5 MT/ Well (Drilling Phase) i
f oil 50 MT/ Annum (Dperation Phase)
= : SLF/Co-processing/Sale to registered recycler
Verification and irregularities/ gap found In manitests Mo
33 Management/ Disposal of Spent Acid, Solvent; Waste Oil, IF -
applicable
: Whether industry is a member of TSDF site or not? Cairn has its own captive T5DF facllity at MPT
: A | Status of logbook for hazardous waste: Form 3 is being maintained
B 513_Iusu~f display board of sire 4' % 8° at the Board displayed at site
main gate
C Status of display board at the storage area All waste storage areas are well marked and board
displayed
36 Electric service number Power fram DG sats
37 Water service number Water sourced from MPT through tankers iSaline
Ground Water from Thumbli Aguifer treated at MPT RO
ih . . . plant for well pad operations)
T J_EE Other relevant informatlon regarding the No complaints received against unit at RSPCE Balatra
o industry, including complaints
ag Details of water) waste water samgple
collected during inspection
40 Details of air femission sample collected | -
during Inspection
41 Compliance of CTE/ CTO/ Authorization / Complied
Registration / Undertaking / Bank Guarantee if
any, EC- conditions, if applicable
4 | Cessverification
Z A Consumption of water in different categories | Water consumption is being reported in monthly water
for cess assessment cess for MBA area
Category- |
Category = 11




Category - il
| Category - Il

Category-IV
B Recommendation for the applicability of -
rates under section 3(2) & 3 {2A) and rebate
| [with reasons)

C Detalls of the deposition of cess

43 Specific non- compliances if any, observed
during Inspection: N

Advance Water Cess for till June'17 is submitted

Date: f..'
Place: @1 .

e Mama: Vikram Singh Farihar
Designation: Scientific Officer

Recommendations: Looking towards above facts Consent to Operate/ Authorization may be consider favorably if fee
deposit is adequate as per Low/ Rules.

C5

iﬁ-_fl""q“ r%':_:'

(1. Simgh)
Regional Cfficer

{Note: The recommendation shall invariably be made by the Regional Officer in clear & specific manner, Regional
Officer shall also specify action desired at HO level and disposal to be undertaken as HO level.
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RAJASTHAN sTATE POLLUTION CONTROL BOARD

lns.petﬁun_ﬂeﬁrl |Firse time
1
|

detalle
| il "a"”"-‘ﬂ‘fthu Inumw. d II'ISFI‘HHH'I.H'I! and when detailed ||l|5~p,ﬂm "I-l'EﬂIlrI'l!iI.]

| s of s o | Cairn india Limited, Operations Bass at Mangala Figld '
| oy Address for | village | Taluka/ Tehsil | District
| | Dperations Base | Magamna I Baytu Barmer :|
| L. E- mall I . |
: Mmmmﬂmﬂumm
| - 4. bor: _— — | D2aEz-a25063 '
| l_':'- Mabile: = BohiAiEes —_— I
|5 I;'naI:I:qI| il oasizs BE0113 |
E e |
SEnation of the T
Il ” 'l 3 contacteq: Dr. B. R Jat, Senior Manager- Enviranment |
q -I n B — - — g -
e I:l'i of inddustry: | 0l B Gas - Bxploration & Production II
p 1 E ;.ml:.n.“"_ﬁ‘m""; |me¢q.ta11lar5fmfmplwaes I
- e of industry: Large/ Mediy La -
| | Seall g 3 I
| Category of indus: | Red . r———
. ry: Red Orange) | Red I
L I | Green/ Others s I| |
8 [ Sl Operation: operationalf | Dperational
| | moe- operational! closed] any |
| oiher- if nan- operational- reason | |
L | Brd pariad of non- operation, ) — -
|3 | List of partners/ directors/ | Enclosed o |
I | Brogrietor with ddresses: L g S I
| 10 | Status of cansent under the Watcr | CTO Valid thl 29.02,2016 Applied for Renewal 30-Det-2015 |
| | et 1974; | 'y I
11| States of consent under Alr Act, | CTO valid ill 29.02.2016 Applied for Renewal 30-Oct-2015 |
1981;
ki I I
1z I Status of authorization under HWHA i |
_ | Rules :
[ 13 | Mame of raw materials with I M- I
I quantrh,l {per day ar manth or | I|
| annumj_ | ~
[1a | Wane of productis and by | Operationsl BaseB50 porsonsaccommodation —
| praduects marmetactured with
I quantity {per day or month or | Oeeupancy of persanal on Inspection is 312 phes visitors around I
| I anrumj I 130 I
(15 | waterretated: |
[ |1 I Saurce of Water | Water 5 mn'.edftwn MPT mruulh pipuinu I
? | Status of metering arrangement on | Metered at MPT - I
|| souess |
| Meter reading {if meter provided) I. Yeu . o ]
Metering arrangement for water | Water 18 hﬁxﬂ.ﬁad only for Domestic purpose |
| I | consumptionin various process! | |
use |
' 5 | Water consumption process/ k N N - |
|| purpose wise
| B

|
Status of bog boak of water drawl | - o - '
| and consumapiion




\hhl"-ll -.ll

N

i WAL WAl 3 [
s JI s abion {5 sy Livkng quartiees and Office bullding to genecate domestic waste |
W water lu troated In330 KLD Sewage Treatment Plant (STR) and |
i bor grecnboh, I
L Whether the - 5
i ;"I.l'u 1 I;I1L nfisdey is consiecled Do stlc waste water |s treated through Sewage Treatment Plamt |
el LT o s ot | lypnt {57}
| Vesatmad Ml o eatment o
I'l‘|.'|l1||r|_I-J
I T P
1 L"""“ Wignt Treatment Mant (ETm provided, detss of same [In case of multiphe ETP's or STP's , please
prevnndie skl foe all] 330 KLD STI In operation |
Lt 1 “1“1“-“ ‘rfﬂ““" il FI.HH! “‘_""} 1||_-||t UP"FI“IJ:IPI'II Prﬂ{mm l,l.l|'|_1'| dmlli i Eﬂdﬂi&d ; |
Al skt fEnchone Flew Sheet): .
T | Operational status of ETP units at the time of inspeetion: Operational
C | Wiwkher separate electric neter Toe Efluent Treatment Plant is | Yes, Soparate enargy Meter
pravided or Mot? 19, yes then the meter reading provided Breading during
L] ingpection 1BEST0
W Whether water meter at inlet, outlet and for recyele has been provided Yas, inlet vol measure through
or vt 7 1, yes, U reading, thereof, pump fow rate & gutlet F_Im"
. roading racorded during visit
L —
L Whether lag book far aperatian, electric meter] water meters/ Yes, log book contasn energy
elvericals consurplion is maintained or rot? meter reating, flow details,
purng running hours, chemical
consurmption details ete,,
i Charactoristes of wasle watEl' E:|5. pLFmﬂESEEiE“] F|H tah repart attached
| temperature, Conductivity, Dissobed Oeygen o —
Déscharge of wa it mmrlpﬂd'lw g -
0 Paint of dhschange/disposal of waste water and ultimate receiving bady, | Mo discharge from facifity
adcquacy of disposal: e =
2 Recycle of treated effiuent [ any} Treated water using for
Groenbelt makntenance,
i d
13 | Details of recycling atrargements i Troated water tank provide
S with adeguate pumping
gystem and piping network 19
use Treated water for
- -~ reenbel:
13 Metering arrangements for recycling? [F yes, then meter mading | -
= Whother industry is 2 member of CEVR? Provide detalls A -
35 | CETP miet morms -MA-
Rl 7 " Mothod of conwoyance of waste water from industy 10 CETR: A
27 Adoguacy of the CETP for total effluart reaching CETP 5
8 | Detads of sir poliution:
[y Process Stacks: s -
4| Stack smached b process | Stack | Probable | Details | Comment on Whether adequate
Ho | heght in | polutants al APCM | adequaty of and safe
| meter & - APCHA infrastnactural
| ins | " | monitoring facility
- | adequary | prowided or noi?
1 Oneno. Desel fired :ﬂ}mﬂ.- f = - Yes
bailer of capacity 0.85
£ m i il —_ ———
2 Three na, kifchen | 05 Meters | - |- |- |'ru-.-




i e
[ | difnneq: J |
\ iy | Status nfenerm- meter & | - s
[ | _| hour meter
i) | Status of log book of D — )
|_ || operation and reter
H | Flue gases stacks ' —
| — - . :
| S | Stack awached 1o Plant | Fuel | Rated Fuel | Stack Detalls | Comme | Whethar
Mo Consumption | heightin | of APCM pson | adeguate and safe
| (ttfhr, Kgfhr, | merer & its dequac | infrastructure re
| mmscid) adequacy of maritoring faciity
| o 'r\pf:m provided ar nat?
C | '5““’5 of energy meter & | Mot Applicable
| hour meter o =
| [ Fl | Status of log book of Nat Applicahle.
{ | operation and metes |
L Source of Fugitive emission and measures taken to control, if any with desails & adequacy:
p SN | Source | Probable detaisal | Prot¥bie | Oetalsol | Camments on sdequacy of APCM-
o | | pollutenis pailutants | AFCM
- NA- ]
| | i | Status of energy meter & | Mot Applicable
| | hoar meter s o — :
(il | St of leg ook of Mat Applicable
| operation and meter | =
n | Details al mcineraar: Nat Applicable B
| | A | For Liguid
| For Hazardous Waste [Solid)
| | lvcomwned | e
| B Status of operation at the tme of aphit-
| . Inspection: : =
| C | Temperatura®C Ay
| Secandary Chamber |
| i Status of energy Meter & hour meter | -NA- . B
| | ﬁ}_-! 5tatus of lag bak of operaticn and MR- }
’ I | | mater
e | |vewisofnGses- | R
|' Rating Statusof _| Details of Adeguacy of stack | Whether adequate and
! | Acowstic | Stack and stoustic sale infrastruciural
[ endosune enclosung manitaring Facility
| ) N 1. it Inmmnrrm?
1 | TwoMo's 1000 KVAEDG | Yes | Yes Yes | Yes
E | Snurr:e of foud edor and maasunes tahunln contral, IFanl.r mh_hdhv_I;»Mﬂunﬂq any Luu!md.g,
1w | Py ash management with all detas, if applicable: Not Applicable,
T 3% I A, l ﬂ!E_I-I-iI_!»MJlHHE_r[HJIﬁ wastp_li'l_a_n_ummnt: ) -
| & | Source of Hazardous Categony of | Ouantity of Hazardous Waste Generated / Storage
| Mo |Waste | Macardais waste -
S - - =St
37 Werification and " Ne mgﬁiﬁu I!Ihﬁﬂ.l;;. )

inregalaritics) gap found
in manitests




3 | Management Disposal
af Spent Acid/ Solvent/
| Waste O, f applicalble

g.ﬂ | Whether Ir'Hill-EtF'r & 3 member of TSOF site or not? Calr

A

n higs its own captive TSOF fa it MPT
£38 | A | Shatus of Inghml. fae hazarous waste: | - g
| Status of display board of size 4 1 athe | MA-
munn pate
| | € | Hatus nfﬁsﬂlnr board atthe sinfage arca | NA-
| 36 EhEi:trn: setuice numher | Salf-Captive Power Generation at MPT
| — ' '
n |WETHEE1'UIEE I'IUTnbEf Water sourced from MPT through pipefne
| k] | Other rolevant nformation n:lﬁar:hng the | No ml-}-}, received :pmn unit at RSPCE Balotra
industry, including complaints
EE Details of water/ waste water sample .
| | collected durlng i paection
a0 Details of air femission sample collected | -
| during inspeCtion
P = Comaliance of CTE/ CTOf Autharization/ | Comglied
| Reglsiratian / Undertaking / Bank Guaraniea i
| &Ny, EC- conditions, il applicabie "

41 | Cess verification

| Consumption of water in eferent categories | Water consumption included in MPT and reparted in

fnr DRSS dseswmenl == | moathiy water coss
| : C:tr.'a;l:lrv-l

| categony i o
| I:'.i'.mn'-lll
i l:ategn-ﬂp -m

B | Recommendation far the apphcatility of i 5
rates under section 3 (2] & 3 1240 snd rebste
B I:'-mh re.::msl-

€| Dot of the depasition af eoss Advance water coss till June'17 is abendy paid.

,‘ 43 | Specific non- compliances il ary, chserved | - P
| during insgection: | w 5
e
I:'i'.S.F'ar.har;
5.0, BSPCE, Balotra
Rarcommend alsans:;
L '---.3 drwndy  clbyar .Jf:.uh 5{ fll.'“..._._.,.lll r.ff,..' ael f,.-tl. 'H‘I'T'ﬂ;'h Tx ”_l;?wl__'_
I -"--'I:: ."Ir IEJ'r"'.-IJ'm""'l" g['l |I" ,...f | FLaf -.ﬁ,,_' rﬂ'br--r'r“r-" Ir', |':\._.-_r|r .
| rJ .1.||_|r‘||,e- ;iﬂ;;
L= I Enatd o
_.-'] Ie u.. || _‘,j.-,-
ngnnnalﬂﬂ
RSPCE, E-if\ﬂ'l‘r.i
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RAJASTHAN STATE POLLUTION CONTROL BOARD

———

Inspection Repoet [First time detalied Inspection or as and when detailed inspection is required]

—
= & Name of the Industry: Calm Indla Limited, Operatians Base at Mangala Fiekd
| | b. Address of the Industry: Address for Village Taluka/ Tehsil  District
| Operations Base | Nagana Baytu Barmer
- I .
| & E-mail RION. EnvironmentManagerMPT @ caimindia Som
| d Fax 02982 - 225463
2, Mohile; 200390E69E
| f. Teleghane: 02582-pR0113
P Date of inspection: 22-Mar-2016 -
3 Wami and designation of the Dr. B. R Jat, Senlor Mamager- Environment
PETSGn comacted: )
4 Type of industry: 04 & Gas - Exploration & Production ="
5 Nature of industry: Living quarters for Employees
3 Slee: of Indistry: Large/ Mediumy | Large R
s . Small
7 Categary of industry Redf Orange/ | Red
Graen) Oahers =
| & Status of Operation: aperationa | Operational
noa- operaticnal) closed) &y
| other- If non- aperatiorsd- regsan
g méperadof on.apesto. |
g Ust of partnersy directars) | Enchesed Annewsrng - |
. | PropriEtar with addrasoes: N ' . rs
=| 1o status of consent under the Water | CTO Valkd till 23.02.2006 Applied for Renowal 30-0ct-2015
L, 1974, 2
11 Status of consent urder Air Act, CT Valld 8l 29.02. 2006 Applied far Renewal 30-0c1-2015
| 1981:
12 Statis of suthorization under HWM | -
Riles
I 13 Hame of raw materisls with M-
quantity [per day of month of
AT
14 Heme of product(s) and by- Dperational BaseE0 parconsaceommodation
prodocks. manufamured with
oubitity (per dary & month or Oesupancy of personal on inspection 1% 312 plus wisltors aroend
amnum} iin
15 Water relytd:
_' 1. Source of Water | Water sourcad from MFT through pipeline
I 2 | Status of metering arrangement an | Metered at MPT .
| 3 H!'I:Et'rtiﬂrl-g{ifrh_lter-hwl-dn_dﬁ Log book maintained i
| | & | Metering arrangemest for water mummﬂﬁrnmm:m
| CONSUMPEION N varaus process/
Ll e
| 5 | Water consumption process) T
| | purpose wise
| & | Statusof log book of water draw] =
| | 80 consumipltion
| 1 | Witste wiater peneration |Stream Living quarters amd OFfics buliding t
| Witk per day

water ks freated in330 kLD
iﬂd-hfl:lmlt

0 generats domestic waste
Treatrient Flang {(5TP) and




"||117
|

——

| Whether the Industry is conmected
| With CETP or has provided Effluent
Trestment Plant or Ereatmen wal

18 In case Efuent Treatment Plant

wide details for
| |n, I

[ Bomestic wasts watar i wrasted hrae
[5TR)
menulred

(ETP] provided, detalls of
a]: 330 KLD 5TP in aperation
| Effluent Troatment Plant {ETP

| Status [Enclose Pow Sheet):

same [In case of multiple E19's or 5TP's , please

| unlt aperation processes with details and K

5._1 Jm b

gh Sewage Treatment Plant

Enclosed Annexure. |

' | B | Oporationsl status of ETP wits a1 the time of inspection. Operational
| €| Whether separate elactric meter for Effluent Treatment Plant is provided | Yes -
|| e et the e s e |
| 1o | whether water miter at inlet, outlet and for recycle has been provided or Yis, fiow meter provided.
l I\ nok? IF, yos, thien reading therpaf - 1}
% [E | Whether log book for operation, slectric meter, water meters! chemicals Yes, flow meter provided |
| | EoRSUMEtion is maintained ar nat?
VoLF Uharacteristics of waste water |as per sis nbservations) pH, temperature, | Lab report attached
| Conductivity, MHes oo Dorygen

. Bischange of waste watar (per day) . |

ey Point 0f distharge fdisposal of waste water and uimate receing body, | No discharge from facility |

adequacy of disposal: [

T [ ecycle of treated effuer [ 2ny) Treated water using for |

Greenbelt mim:-rﬂ:tu._i

e Details of recyding arrangements Treated water tank '

| provided with adequate

pumping systam and

| | piging network to use

Treated water for
Ereenbalt, ’
3 Metering ‘arrangements for recycling? # yes, thon, reter reading -

FT Whether industryisa member of CETPT Provige detale NA- 1
25 CETP inlet narms -NA- o
16 Method of convevance of wakte water from ndustry bo CETR: M-

7 Mﬂﬂalbpﬂliheﬁﬂ?hrtﬂtaliﬂhuﬂ reaching CETP .
| % Detalls of air poiution:
| A I_ Process Stacks: e
| | 5 | Stack attached to Stack | Probable | Deraily | Comment on Whether adequare
| Mo | proces helghtin | polstants | of APCM | acequacy af and safy
Meter B APCM infrastructural
:Eﬂtqual:y ) Ine ¥
| Downo.Dlesefed [ Mete |- T —— E@lm—?—
heifler of capacity 0LG5
| lw
| 2| Threeno Mitchen g5 mmatars B R e s
.. i
| Status of energy meter— T = e—— L
| E hour mesgr
| |'I-I |5ﬁlﬁlﬁqbﬂﬂ' ._—_‘——_—-—————________
A | Dperation and megsr |




5 N
- e-l!
B Fiue gases stacks ' ' :
5 | SckatachedtoPlant | Fuel RatedFusl | Stack | Detals | Comme | Whether
g | i Consumption | heightin | of APCM pisan | adequate and safe
. itfhe, Kgfhe, | meter & its adequac  infrastructure re
, \ , mmscid]  adequacy | v of monitoring facility
. \ | | WPCM | orovided or not?
' WA T [ - 2 i
i | Status of energy meter | Not Applicable.
| & hour meter [
Ml Swtesoflogbookof | NotApplicable
| operation and meter .
{C- | Source of fugitive emission and measures taken to control, if any with detals & adequacy: .
EHHI!EH.H':! | Probable detail of Probsble | Dessdsof | Comments on adequacy of AFCM |
| pululEts " | polutants  APCM |
\ T -
|
") | Status of enargy meter & | Not Applicabie
| hour meter -
| 8 |Somsdlogbockof | Mol Applcable
|| operation and mter i —
P [0 || Demisof imcincrator: Not Apphicable _
| Ta | For Ueuid IHWMEMMMW .
||| Forazardous Waste (Solic] |
||| Combined : |
= | Sty of pperation at the time of | =N&-
| : !
| Ingpection: |
I| "€ | Temperature | Primary Cramiber - |
I | | Secondiry Chamber i
| I“ imﬂmmﬂ:mm | -
|I‘| | Status of Ing book of ogeraticn and | N
| | meter =1
E 1 Detzils of O G, hets- m:ﬂ‘ |mﬂ4uf |m“mdm :wmramummd |
| I| I| . heoustic | Stack sdacowtic | sk nfrastruchr
' entlosure enlnsure | manitoring ity
N | | | provided o net?
il Yo
| 1 'ltdnﬂn'tlﬂ“mm | Yes |'I'u Yos

!Tl mﬂfﬂuﬂnﬂﬂnﬂim&ﬁhﬂmmﬂ.ﬁinﬁmﬂ;ﬂhmnﬂm:ﬂﬂuwhdwﬂ._
IIa-l'.l I.mmmmﬂldmm,hpphﬂtmtmpﬂﬁhh
1 }

of Hazardous |l::1eru~"rn‘| Quaritityof Haardous Waste Generated | Storage |
| 5r | ‘SomoE
| Mo | Wame Hazardows wasle - !
| | Kb - : |
oz | verficteon and Ne trregularities observed.
| iregatarties! gap Found | ]
| T manests
33 | Wanagement/ Disposal | -MA-
ol Spern. Roid/ Sobsen | -
o appicable s
3 wmmmm in & rerrmiber of TSOF site of fion? Carm hass Its own eaptive TSOF facility &t MPT
35 A | Statns of logbook for hazardocs wakte: -NA- S
B States of display bosed of size 4 w6 atthe | -NA-
mar gate

l C | Seans of ciaplay Doard a1 the sLomage #T3 -Mit-




g

r3% | Electric service number o

| 17 | Water service number

kY

Self-Captive Power Generation at MPT |

Water sourced fram MPT theough pipeline

' lﬁl_ | Other relevant information regarding the

| | | Imdustry, incheding complaints
|.|—

||——— |I collected during inspection

[ petalls of water] waste water sample .

| Mo complaints received agalnst unit at RSPCE Balatra |

£ ]
|
s Dealls of air femission sample collected | -
| during inspection
| a1 I| Compliance of CTE/ CTO/ Authorization | Complied Analysis report Annexure - Ii
] Registration | Undertaking / Bank Guaramee if
|I IIT'l'l'JE":-mﬂnlﬁmmifap-pluhh
| 42 Cess verification

1.& T Cansumption of water in different categories

for cess pssessment

| | =

| Category - 1

? || (o

Water consumption included in MPT

| [Categoryv
\I_

'|

[B | Racommendation for the applicability of
II rates wnder section 3 (2) & 3 [18) and rebate

| | lwith reasons)
‘| '|_L [ betails of the deposition of cess

L

Amwiww:ﬂmmlmlﬁ.ﬂtﬂhshn
been paid to RSPCE with DO moc 5130752 3000004,

| 4%
L | during inspecian;

|
| specific non- compliances i any, observed

mw:lm.mn-w

1

o

ol
Pladi:

- e

| Hame, Designation and Signature of Inspacting Officers

v

{5.0., RSPCH, BALOTRA]

’ IT:mnunqndﬂluﬁ: Looking towards above facts Consent

Favarably if fee deposited is aduouste

b0 operate may be considered for grant of consent

s

Regianal Odficer

> I Balctra
| {Mete: The recommendation shall imvarkably be made by the Reglonal Officer in dear & specific earser, Regianal
|| Officor shall giso specily aciion desired 38 HD level nd disposs! to ke undertaken as HO lewel.




